
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION No. 238 OF 2021 (SZ) 

Earlier, OA No. 181 OF 2020 (PB) 

  

  

  

  

  

  

  

    
  

  

  

  

  

        

IN ‘THE MATTER OF: 

Chepuri Ramachandraiah Applicant(s) 

Versus 
State of Telangana, 
rep by its Pri. Secretary, 

EFS&T Dept, & Others Respondent(s} 

RUNNING INDEX 

SL Particulars | Page Nos. 
No. | 

1. Report of the Joint Committee. 1-29 

2. Annexure-1 -- Hon’ble NGT, Principal Bench, New Delhi Order dated 30 - 34 

18.11.2021 in OA No. 181 of 2020. 

3. Annexure-2 -- Hon'ble NGT, Southern Bench, Chennai Order dated 35-38 
08.12.2021 in OA No. 238 of 2021. 

A. Annexure-3 - Minutes of the Joint Committee meeting ated 13.12.2021. 39 - 40 

5. Annexure-4 — Attendance sheet of the Joint Committee meeting held on 41-42 
04.01.2022. 

6. Annexure-5 - Report of Inspection Committee dated 03.02.2022 of M/s 43 - 54 
Hindys Laboratory Pvt. Ltd., Sy.Nc. 290-291, Veliminedu Village, Chityala 
Mandal, Nalgonda District. 

7. Annexure-6 - Point wise compliance status of Environmental Clearance 55 - 62 

Order dated 09.04.2020. 

| 8. | Annexure-7 - Status of compliance on conditions imposed in Consent 63 - 70 
Order dated 17.02.2021. 

9. Annexure - 7(a) - Analysis report dated 18.02.2022 in presence of Joint 71 
Committee Members. 

10. | Annexure-7(b) - Ambient Air Quality analysis report dated 18.02.2022. 72-74 

11. | Annexure-8 - Report of Soil & Water Analysis by Agricultural 73-78 
Department. 

42. | Annexure-9 — District Agricultural Officer, Nalgonda letter dated 79-157 
15.02.2022. 

13. | Annexure-10 -Environmental compensation calculated. 158 - 159 

  

Place: Hyderabad   

Date: 13-05-2022. 
  

 



   
 
 



Report of the Joint Committee in O.A. No. 238 of 2021 (SZ) | Earlier OA No. 
181 of 2020(PB)]_ in the matter of ChepuriRamachandraiah, Vs State Of 
Telangana submitted to Hon’ble National Green Tribunal, South Zone, 

Chennai in Compliance to order dated 8December, 2021. 

    

Submitted To 

Hon’ble National Green Tribunal 

South Zone, Chennai 

May, 2022



   
 
 



) 
Report of the Joint Committee in O.A. No. 238 of 2021 (SZ) [ Earlier OA No. 181 of 
2020(PB)|_ in the matter of ChepuriRamachandraiah Vs State Of Telangana Submitted to 
Hon’ble National Green Tribunal, South Zone, Chennai in Compliance to_ order dated 8th 
December, 2021. 

1. Preamble 

Sn ChepuriRamachandraiah, R/o. Veliminedu (V), Chityala (M), Nalgonda District has sent a 

representation to the Chairman, Hon’ble NGT, Principal Bench, New Delhi. The Hon’ble NGT 

registered the representation as Original Application (O.A) No.181 of 2020. The main prayer of the 

applicart is as follows: 

The Grievance in this petition of the applicant is against violation of environmental norms by 

M/s. Hindys Chemical Factory, causing air and water pollution adversely affecting the cattle 

and crops and public health in VelmineduVillage, Chityala Mandal, Nalgonda District, 

Telangana. 

The Hon’ble NGT heard the matter and passed orders dated 01.12.2020and directed that the 

State PCB and the District Magistrate, Nalgondaneedto take appropriate action after ascertaining 

the facts and following due process of Law. The nodal agency for coordination will be the State 

PCB. 

In compliance of the Orders, the District Collector has deputed the Additional Collector & 

Additional District Magistrate, Nalgondato complete the inspection and submit report. 

Subsequently, the case was heard before the Hon'ble NGT on 01.12.2020 and the Tribunal has 

sought a factual and Action Taken Report from the Board and District Collector, Nalgonda. In 

compliance to the directions of the Hon'ble NGT, the Committee report dated 03.06.2021 filed 

before the Hon'ble NGT, Principal Branch, New Delhi on 21.10.2021. 

2. Orders of the Hon’ble Tribunals 

The matter was taken for hearing before the Hon'ble NGT, New Delhi on 18.11.2021 and the 

relevant extract of the Order of Hon'ble NGT is as follows. 

6. Project proponent has filed LA. No. 212/2021 to be added as a party and inter alia stated 
that some of the land is under acquisition. 

7. We nave heard learned counsel for the State PCB as well as the project proponent. Even 
though the report is not complete on all respects, it is clearly acknowledge that there are



serious violations as noted above resulting in damage to the soil quality and water in the 

area. The unit has been manufacturing more than the consented capacity and nat 

maintaining record and also not complying with the consent conditions. Only action taken 

by the State PCB is forfeiting the bank guarantee to the extent to Rs. 2 lakhs. 

8. In view of the above, further remedial action is necessary, after ascertaining a factual 

position. 

9. Accordingly, we constitute a four member joint Committee of MoEF&CC, CPCB, State PCB 

and the District Collector jointly. Joint meeting of the Committee may be held within two 

weeks. The joint Committee may undertake visit to the site and interact with the stakeholders 

and evaluate compliance status in all respects, including air water, soil, ground water, 

compliance af the consent and EC conditions and the quantum of compensation required to 

be recovered, in the light of the violations found. The project proponent may be given 

opportunity of being heard. The Committee may give its report within three months by email 

to the Southern Bench of this Tribunal. 

The CPCB & TSPCB are made as Nodal Agency for coordination and also forproviding 

necessary logistics for this purpose. 

Further, thematter was taken by the Hon'ble NGT, Southern Zone, Chennai on 08.12.2021, 

the interlocutory application [I.A. No. 187 of 2021 (SZ)] is allowed and the applicant in [I-A. 

No.187 of 2021 (SZ)] is impleaded as additional 4™Respondent andpassed an order that; 

7. I the newly added 4" Respondent wanted to file any reply to the allegations made and also 

objections (if any) to the report submitted earlier, they are at liberty to file the same before 

this Tribunal! before the next date of hearing date. 

8. In the meantime the official respondents are also directed to file their independent response 

regarding the allegations made in the letter petition before the next hearing date, so as to 

consider the further directions (if any) to be issued in this regard. 

9. The Joint committee is also directed to file the report if possible or at least file an interim 

report before the next hearing date .......” 

10. The joint Committee as well as the respondents are directed to file their respective report 

as well as independent response before this Tribunal on or before 17.01.2022 by e-filing in 

the form of searchable PDF/OCR Supportable PDF and not in the form of image PDF along 

with necessary hardcopies to be produced as per Rules”. 

Copies of the Hon’ble NGT orders are enclosed as Annexure — 1&2
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In compliance to the Hon’ble NGT order dated 18.11.2021 in case of O.A. No. 181 of 2020, the 

committee was constituted comprising of the following officers: 

i. Sh. V. Chandra Sheker,Additional Collector & Additional District Magistrate, 

Nalgonda District. 

ii. Smt. H. D. Varalaxmi, Scientist E, CPCB, Regional Directorate, Chennai. 

ili, Dr. E. Arockia Lenin, Scientist C, Integrated Regional Office, MoEF&CC, 

Hyderabad. 

iv. Sh. G. Hanumantha Reddy, Joint Chief Environmental Engineer, TSPCB, Zonal 

Office, Ramachandrapuram, Hyderabad. 

3. Scope of Committee: 

The Hon'ble NGT directed that the meeting of the Joint Committee be held within two 

weeks and the Committee may undertake visit to the site and vested with the following scope as 

per the Order dated 18.11.2021: 

i. Interact with the stakeholders and evaluate compliance status in all respects, including 

air, water, soil, ground water, 

ii. Compliance of the Consent and EC conditions and 

iii. The quantum of compensation required to be recovered, in the light of the violations 

found. The project proponent may be given opportunity of being heard. The Committee 

to file its report within three months to the Hon'ble NGT, Chennai. 

4. Meeting and preliminary site visit by the Committee : 

CPCB convened first joint committee meeting on December 13, 2021at 5:00 PM through 

online.All the committee members attended and provided suggestions. Smt. H. D. Varalaxmi, 

from CPCB welcomed all the members and briefed about the case. She also informed that the 

case was originally filed at NGT, Principal Bench, Delhi and presently is been transferred to 

NGT, Southern Zone, Chennai and renamed as O A. No. 238 of 2021 and the case was heard at 

SZ, Chennai on December 8, 2021. The Hon’ble NGT directed the committee to submit the 

report or at least the interim report by January 17, 2022 and posted the case for hearing on 

January 17, 2022. 

The committee members had deliberation on NGT order and the following decisions were 

taken by the committee members for compliance of NGT orders dated 18.11.2021 and 

08.12.2021.



a.  TSPCB officials to provide all previous documents/reports submitted earlier to NGT in 

this case. 

b. To interact with the project proponent, nearby villagers and other stakeholders during 

1st week of January, 2022. 

c. To inspect the industry (M/s Hindys Chemical Laboratory Pvt. Ltd., 

Nalgonda),monitoring and sampling in and around the industry during third week of 

January, 2022. 

d. | TSPCB to make necessary arrangements for the collection and analysis of samples. 

e.  TSPCB to provide logistics arrangements for committee members for compliance of 

NGT orders dated 18.11.2021 and 08.12.2021. 

f. CPCB for providing technical guidance in report preparation and filing of committee 

report before NGT, SZ (Chennai). 

Minutes of the Meeting of Joint Committee held on 13.12.2022 is enclosed as Annexure -3. 

As per the Decision taken during the Joint Committee meeting held on 13.12.2021, the 

Joint Committee visited the industry on 04.01.2022 and interacted with the industry 

representatives and the Applicant. The attendance of the officiais and others is enclosed as 

Annexure - 4. 

During the interaction with the Applicant, they have informed that they are having an 

agricultural land of about 3 Acres, just opposite to the industry and have incurred crop losses due 

to the pollution of the industry since last 10 years. They are not able to cultivate the land with the 

ground water as it got polluted and not useful for irrigation. They are having 3 Bore wells in the 

Agricultural land and out of them, 2 Bore wells are in working condition. They have alleged that 

the industry indulged in the discharging of effluents into ground through well, but could not 

provide any evidence. He has also alleged that they are facing chemical odour problem from the 

industry. He stated that they were not cultivating the land for the last few years due to pollution. 

He further stated that other farmers are not that much affected as their lands are situated 

away from the industry, hence others are not complaining. However, cultivation of paddy and 

cotton fields were also observed near adjacent to the industry.



Subsequently, the Committee inspected M/s. Hindys Lab Pvt. Ltd., on 03.02.2022 and 

monitored the Ambient Air Quality, Volatile Organic Compounds (VOC), Ground water quality 

in the surrounding area in presence of the Applicant and Industry representatives. 

  

5. M/s Hindys Laboratory Pvt. Ltd., Velminedu Village, Chityala Mandal, Nalgonda 

District. 

5(a) General information: 

M/s Hindys Laboratory Pvt., Ltd., is located in Sy.No. 289-292, Veliminedu Village, 

Chityala Mandal, Nalgonda District. The unit spread in an area of 11 acres. The unit was 

established as M/s. Hychem Laboratories in the year 2009and engaged in the manufacturing 

ofDrug intermediates & Fine chemicals. There after the unit wastaken over by M/s Hetero drugs 

and the unit name was changed as M/s Hindys LaboratoryPvt., Ltd. The new management (M/s 

Hindys LaboratoryPvt., Ltd) hasstarted production in the year 2015. The detailed inspection 

report of the unit is enclosed at Annexure —5. 

5 (b) Status of permissions/clearances obtained by the unit: 

The unit has obtained permission from Telangana Boiler Inspection Department, Dy.Chief 

Controller of Explosives, MOEF&CC, TSPCB, Dy. Chief Inspector of Factories and 

Panchayath Raj Department, Department of Fire, PESO,. The details of permissions granted 

and their validity are as below;



a a 

Table No. 1: Details of Permissions / Clearances obtained 

  

Permission 

s obtained 

by the unit 

Document/ license 

no. 

Issue date Valid up 

to 

Name of the 

Department 

  

Boiler 

License 

292/2021-22 09.02.2022 01.02.2023 

  
Boilers department 

  

Fire NOC Not applicable 
  

PESO 

License 

P/HQ/TG/15/3748 
(P228047) 

18.12.2020 31.12.2025 Petroleum 

&Explosives Safety 
Organisation. 

  

EC Letter 

F.No.JA-J- 
11011/114/2017-IA 

ud) 

09.04.2020 Ministry of 
Environment, 

Forest and Climate 

Change 
  

CFE 

Order No.NAL- 

224/PCB/ZO/RCP/ 

CFE/2006-65, Dt: 

28.04.2006. 

  28.04.2006 NA Pollution Control 

Board 

  

Order No.04/ 

TSPCB/CFE/RO- 

NLG/HO/2018- 

1754, 
30.07.2018. 

Dt: 

30.07.2018 NA 

  

Order No.08/ 

TSPCB/CFE/NLG/ 

RO-NLG/HO/ 

2020-774, 

10.09.2020. 

Dt: 

10.09.2020 NA 

  

Order No.13/ 

TSPCB/CFE/ 

NLG/RO- 
NLG/HO/2021- 

1798, 
27.01.2022. 

Dt: 

27.01.2022. NA 

  

  CFO& 

Hazardous 

Waste 

Approval   APPCB/PTN/NLG/ 
CFO/HO/2011- 
1696, 
16.09.2011. 

Dt: 

16.09.2011 31.07.2012 

  

APPCB/RCP/NLG/ 
13577/CFO&HWM 
/HO/2013-5930, 
Dt:24.12.2013   24.12.2013 31.07.2015   
    TSPCB/RCP/NLG/ | 

CFO&HWM/HO/20 | 

16-05, 
Dt:29.03.2016 

29.03.2016   31.07.2020 

Pollution Control 

Board 

  

  

 



os 

) 
  

  

  

  

      

CFO (CPM) 13.03.2019 | 31.07.2020 
TSPCB/RCP/NLG/ 
CFO&HWM/HO/20 
19-, Dt:13.03.2019 
210822543295 17.02.2021 | 31.07.2025 

220523499495 27.01.2022 | 31.07.2025 
(Expansion Phase-I) 

7 Factory 32876 23.09.2019 Factories 
License department 

8 | Panchayath 56/GPV/2006 13.03.2006 
Running 
License           
  

3(c). Status of Compliance/violations against conditions imposed in the consents/clearance: 

i. Conditions imposed in Environment Clearances issued by MoEF&CC: 

Ministry of Environment, Forest and Climate Change, has accorded Environmental Clearance to 

M/s. Hindys Lab Pvt Ltd., for expansion o Bulk drug and intermediates manufacturing unit from 

5.25 TPM to 150 TPM at Sy. Nos. 289-292, Village Veliminedu, Mandal Chityal, District 

Nalgonda, Telangana vide letter no. [A-J-11011/114/2017-IA IT (2) dated 09.04.2020. 

Present status: Industrial activities are in progress. Products are manufactured as per earlier 

Consent granted by TSPCB. No products mentioned in the EC are manufactured by PA, at 

present. They are in the process of the implementation of the activities proposed in the expansion 
of their project. Out of the EC conditions, 2 non-compliances and 1 partial compliance was 
observed. The non compliances observed is Odour emission is observed and PA is directed to 

take necessary action (Condition No. xvi of Specific conditions); The locations of ambient air 

quality monitoring stations have not been decided by SPCB as on the date of site visit (Condition 

No. vii of General conditions) & Half yearly compliance reports are not uploaded in the 

company website (Condition No. xviii of General conditions). Point wise compliance status of 

EC order dated 09.04.2020 is given as Annexure — 6. 

ii. Conditions imposed in Consents under Air Act& Water Act and Authorisation under 

H &OW Rule 2016: 

The detailed status of compliance/violations against conditions imposed in the CFO & HWA 

c'earances are Annexed at Annexure — 7,



N 

It is observed that the unit has taken steps to comply with 35 out of 44 conditions imposed in the 

integrated CTO& Authorisation under HW Rules issued by the TSPCB. However, 9conditions 

viz. (i) No provision made for monitoring of HCL in the process vent as per the Consent 

condition, (ii) LTDS and HTDS ETP found inadequate, (iii) the flow meters installed are not 

indicating the accountability to ensure ZLD system, (iv) Inadequacy'of Odour control measures 

in ETP, (v) Inadequate control measures to process emissions were found partially complying, 

(vi) non installations of online TDS meter for HTDS effluent and (vii) Odour control at MEE 

found not complying. 

5(d) Status of Pollution Control Measures taken to prevent the pollution: 

i, 

> 

Water & Waste water 

The unit uses water for consumption of 11.35 KLD for all purposes. The unit is 

generating 4.9 KLD of process & Washings effluents, 0.6 KLD of DM Plant softener 

regeneration& Scrubber, 0.64 KLD of Boiler blow down& Cooling water blow down 

and 1.0 KLD of Domestic waste water. During the period from Jan’2021 to 

Dec’2021, the industry has water consumption of 10.66 KLD. 

As per the CFO, the unit is collecting LTDS effluent @ 1.64 KLD and HTDS @ 5.5 

KLD. The LTDS being treated through ETP comprises of Collection tank, aeration 

system, settling cum separation tank followed by RO system. The RO permeate being 

utilised in Utilities and RO reject being sent to MEE along with HTDS effluent. The 

HTDS and RO reject being concentrated through three stage Falling Film Multi 

Effect Evaporator(MEE) followed by ATFD to recover salt as final waste. The MEE 

condensate being sent to LTDS ETP. During the period from Jan’2021 to Dec’2021, 

the industry has waste water generation of 6.74 KLD ( HTDS-5.19 KLD & 1.55 

KLD-LTDS). 

As per the monitoring carried out by the Committee, COD and TDS reduction was 

observed 35% and 37% respectively in LTDS ETP. As per the COD reduction, the 

conventional treatment is not adequate, the reduction of TDS indicates the 

possibilities of dilution because TDS can not be reduced through conventional 

treatment. The RO efficiency was observed only 21.6 % which indicates the 

inadequacy of treatment plant to treat the LTDS effluent.



ii. 

ili. 

iv. 

+, 
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The unit claims that they are achieving 25% TDS Concentration through MEE, from 

the analysis results the MEE efficiency also observed very poor, the TDS 

concentration was increased from 2.7% to 9.0 % through MEE and it is inadequate to 

achieve the desirable limit of 25 % TDS concentration to recover the salt. 

Source emission and Process vents: 

The industry has coal fired boilers of capacity 6 TPH, 8 TPH provided with separate 

Bag filter followed by Mechanical dust collector as APCE followed by common 

chimney of height 30 mtrs. 

The unit has connected the process vents to the double condenser followed by 

scrubbing system. As per the Consent issued by TSPCB, the process vent is 

required to monitor for HC] concentration, however no provision is made in the 

process vent for monitoring of HCI. 

As per the Monitoring report of source emission from boiler, PM (86 mg/Nm’), 

SO. (168 mg/Nm? ) and NO, (220 mg/Nm?) was found meeting with prescribed 

Standards of TSPCB which indicates the adequacy of pollution control measures 

taken by the unit. 

The unit has not provided online emission monitoring system to the boilers. 

Compliance under HW Rule: 

As per the Authorisation issued by the TSPCB, Authorised quantity of Sludge and 

ATFD salt is 467.2 kg/day (170.52 MT/Annum). During the period from Jan’2021 

to Dec’2021, the industry has Hazardous waste generation (ATFD salt) of 144.85 

MT/Annum 

Solvents Used & Control measures adopted to control VOCs 

The industry has 5 Nos of Two stage scrubbers with online pH meters for control of 

process emissions. 

“* The unit is claiming that they have distillation column with double condenser and 

circulation af RT water & chilled water, condenser vents are connected to 

scrubber. The scrubbers are maintained with neutralised agents. The loss through 

condenser vent is reported in the range of 200 to 432 Ltrs/day, these vents are 

connected to scrubber. During scrubbing, scrubbed solvent may dispersed in the 

Sorm of VOCs and causing odour nuisance in the surrounding area.



S(e) 

6. 

Other observations made during field visit: 

The unit was informed that, M/sHychem Laboratories was established in the year 2009 

and engaged in manufacturing of Drug intermediates and Fine Chemicals. The present 

management i.e M/s Hindys Laboratory Pvt., Ltd., has taken over the unit in 2015 and 

obtained consent for eight products, but started manufacturing seven Bulk drug 

intermediates viz Dichlorophenyl Dihydro Napthalenylidene (DDN), Omeparazole 

intermediate, Dimethyl Propanamine (DMP), Camphor Sulfonyl Chloride (CSC), CBZ L 

Valine, Ter-butyl Pyrimidin Acetate(TPA) and Carbamyl Methyl Hexanoic (CMH). 

Presently, manufacturing 5 products viz DDN, DMP, CBZ L Valine, TPA and CMH. 

The applicant reported the water pollution since 10 years, hence the committee asked the 

details of products manufactured, Treatment system provided, details of Hazardous waste 

storage facilities by earlier unit(i.e., before 2015 year), however no details were made 

available by the present management before the 2015 data. 

The committee has taken reconnaissance survey around the unit, no visible disctarge was 

observed, one more farmer reported the obnoxious smell in the bore well water which is 

being used for cultivation of paddy. 

During Committee visit, the applicant son Mr. Vishnu submitted reports of Water & Soil 

quality obtained from Agricultural Department. As per the report dated 17.12.2019, the 

bore well water sample categorized as C4S1 which states thet the water is not suitable for 

cultivation under normal condition. If this water is used for moderate type of lands under 

necessary situation, the soil turns salt. This water can be used of light sandy soils by 

providing proper drainage facility. But, more water taps are used to dissolve salt in the 

water and proper drainage facility shall be provided to drain out the salt. Saline resisting 

crops like ragi, paddy, ete shall be used. This water is not suitable for agriculture under 

normal conditions. As per the soil sample report dated 17.12.2019, the nature of the soil 

is light, moderate pH, salt index (EC) normal, organic carbon less, available nitrogen is 

also less (100), available phosphorous is more (27), available potash is less (31). Copy of 

the report is enclosed as Annexure - 8 

Nearby village people reported obnoxious smell in the night time. 

Assessment of Environmental damage on account of operation of respondent unit: 

6(a) Status of Ambient Air Quality and TVOC in the surrounding area of Respondent Unit :
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The Committee monitored the ambient air quality as well as VOC in 3 locations to assess 

the impact of operation of respondent unit during February 03 -04, 2022. The Results of 

Analysis of Ambient Air Quality monitored are depicted below: 

Table No. 2 (a): Results of Analysis of Ambient Air Quality Monitored 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

    
  

  

S. Location PMio SO, NO, Ammonia 

No nem? | pe/m? | g/m? 
1 AAQ Monitoring carried | I Shift 48 4.2 19 20 

out at periphery of the 4] 24 BDL 
industry near Southside 
compound wall of the IL 45 4.0 30 22 
industry in Upwind| shift 
direction of Veliminedu 4.4 23 BDL 
(V), Chityal = (M), 
Nalgonda District. (GPS ra 9 oe a Zl 
N 17°13°48.07? =&E 45 oy) BDL 
79°1°57.16”). 

24 br average 49.66 4.25 22 21 

2 AAQ Monitoring carried | I Shift 55 4.0 18 20 
on top of the residence of 
Sri. MettuSaidulu, near 4.0 22 20 
Mission Bhagiratha water 
tank in Downward II 61 4.2 23 BDL 
direction of Veliminedu | Shift 

(V), Chityal § (M), 44 24 BDL 
Nalgonda District. (GPS 
N 17°13°41.77) = &E] OI 66 4.1 20 21 
79° 1722.2”). Shift 

4.5 23 BDL 

24 br average 60.66 4.20 21.66 20.33 

3 AAQ Monitoring carried | I Shift 57 4.5 24 BDL 
in the agricultural land of 

Sri. 5.0 26 BDL 
Ch.Ramachandaraiah, 

S/o.Durgaiah, Sy I 48 4.8 25 BDL 
no.348/E of Veliminedu | Shift 4.6 23 21 

(V),  Chityal = (M), 
Nalgonda District. (GPS | III 67 4.3 24 BDL 
N  17°13731.6” &E| Shift 4.9 20 21 
79°1°45,.2”). 

24 hr average 57.33 4.68 23.66 21.00 

National Ambient Air Quality 100 80 80 400 
Standards for 24 hr Average               
 



From the above analysis report, it is observed that PM10, SO2, NO; and Ammonia concentration 

were found within the prescribed standards of National Ambient Air Quality Standards. 

  

Table No. 2(b): Results of Volatile Organic Compounds (VOC) 

  

  

  

  

  

  

  

  

  

  

    
  

  

. . Results 
S.Ne. | Monitoring Location Timings 

VOC Average Values (ppm) 

(12:00 PM to 2:09 PM) 0.000 

(2:00 PM to 4:00 PM) 0.000 

(4:00 PM to 6:00 PM) 0.004 

(6:00 PM to 8:00 PM) 0.008 
Volatile Organic 

Compounds (VOC) (8:00 PM to 10:00 PM) 0.000 
recorded near Southside 

compounc wall of the | (10:00 PM to 12:00 AM) 0.018 
1) | industry in Veliminedu 

(V), Chityal (M), (12:09 AM to 2:00 AM) 0.020 
Nalgonda District. 

(GPS N 17°13°48.07" & (2:00 AM to 4:00 AM) 0.016 

E 79°1°57.16”). 
(4:00 AM to 6:00 AM) 0.022 

(6:00 AM to 8:00 AM) 0.008 

(8:00 AM to 10:00 AM) 0.004 

  

(10:00 AM to 12:00 PM) 0.022          



  

  

  

  
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  
  

  

  

    
  

  

S.No. | Monitoring Location Timings Results 

VOC Average Values (ppm) 

2) Volatile Organic (12:30 PM to 2:30 PM) 0.000 

Compounds (VOC) 

recorded near the (2:30 PM to 4:30 PM) 0.020 

residence of Sri. Mettu 

Saidulu, near Mission (4:30 PM to 6:30 PM) 0.044 

Bhagiratha water tank in 

Veliminedu (V), Chityal | (6:30 PM to 8:30 PM) 0.008 
(M), Nalgonda District. 

(GPS N 17°13°41.7" & (8:30 PM to 10:30 PM) 0.006 
E 79°1’22.2”). 

(10:30 PM to 12:30 AM) 0.021 

(12:30 AM to 2:30 AM) 0.004 

(2:30 AM to 4:30 AM) 0.008 

(4:30 AM to 6:30 AM) 0.026 

(6:30 AM to 8:30 AM) 0.024 

(8:30 AM to 10:30 AM) 0.024 

(10:30 AM to 12:30 PM) 0.060 

Results 
S.No. | Monitoring Location Timings 

VOC Average Values (ppm) 

{1:00 PM to 3:00 PM) 0.020 

Volatile Organic (3:00 PM to 5:00 PM) 0.008 
Compounds (VOC) 

recorded near the Sti. [~(5:09 PM to 7:00 PM) 0.000 
Ch. Ramachandaraiah 

3) | S/o. Durgaiah, Sy. No. [77:99 PM to 9-00 PM) 0.000 
348/E of Veliminedu 

(V), Chityal (M), (9:00 PM to 11:00 PM) 0.040 
Nalgonda District. (GPS 

N 17°13°31.6” & E 
11:00 PM to 1:00 AM) 0.044 

79°1745.2". ( 

(1:00 AM to 3:00 AM) 0.020     
   



  

  

  

  

          

(3:00 AM to 5:00 AM) 0.060 

(5:00 AM to 7:00 AM) 0.050 

(7:00 AM to 9:00 AM) 0.008 

(9:00 AM to 11:00 AM) 0.022 

(11:00 AM to 1:00 PM) 0.020 

  

As per the VOC monitoring very less concentrations were reported in all three locatiors, 

However , the team felt strong VOC odour near to ETP area as well as in the area of solvent 

recovery system. 

6(b) Status of Ground water quality in the surrounding area of respondent unit: 

The Committee collected the water samples in 8 locations to assess the impact of 

operation respondent units, the Analysis results of samples taken from applicant land 

and other surrounding areas are depicted in Table 3: 

 



91 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

SP 
b 

v 
€ 

S 
9 

6 
el 

$I 
7/3 

UI SOWBIIN | 
“FT 

00Z 
61 

91 
ra 

02 
81 

€% 
0s 

€s 
“1/Su 

UT 
sayeyding | 

“¢] 
Osz 

Zl 
ZLI 

PSI 
Srl 

trl 
981 

897 
76 

‘1/8ur 
UI 

soploYD | 
“ZI 

Tsu 
0¢ 

O€ 
8¢ 

ve 
6€ 

9€ 
LY 

9 
OL 

Ul | S
W
 

se winIsoude | 
‘[ 1 

SL 
8S 

£9 
6S 

9¢ 
€¢ 

99 
86 

ZOl 
S
w
 

ur 
B
D
 

se 
w
o
e
 
| 

‘01 
7
1
/
8
 

uw 

007 
897 

91€ 
887 

00€ 
08z 

9S€ 
806 

brs 
COORD 

SB 
SsoUpIeH 

[BIOL | 
‘6 

7
/
3
 

ul 

007 
o8l 

Z1Z 
761 

961 
707 

877 
0zE 

9€E 
€O0e) 

se 
A
U
T
e
y
Y
 

[RIO], | 
°g 

7/8u 
ut 

(Gog) 
o 

Tad 
Tad 

Tad 
Tad 

Tad 
Tad 

97 
67 

|puewiaq 
uashxQ 

[eosojorg | 
“1 

y/sw 
ut 

(qo) 
— 

9 
6 

8 
Ol 

SI 
tl 

8Z 
ce 

puewisg 
uadhxQ 

feoruayD | 
“9 

y
3
w
u
 

_ 
PRE 

P7S 
90¢ 

STS 
S09 

Ir9 
Ipl 

178 
| 

ut 
(GALL) 

sprog 
paxig 

[mo 
| 

“¢ 

7/8m 
ul(SdL) 

00s 
$9¢ 

OLL 
bel 

BSL 
068 

(445 
6801 

8071 
SPI[OG 

Paafossiq 
[BIO], | 

‘r 

‘y/sw 
ut 

(Ss) 
ai 

ZI 
vZ 

LI 
9] 

Ly 
te 

bs 
7 

SPIOS 
popuadsng 

yejol, | 
“¢_ 

w
o
/
s
o
y
w
n
 

= 
76 

vSTI 
O@ZI 

SPI 
Ost 

8ss1 
06LI 

0861 
ur Aytayonpuog 

“q | 
*Z 

s'8-s°9 
669 

pe9 
669 

i) 
88°9 

€8°9 
€VL 

1s'9 
Hd | 

‘1 
S
p
i
v
p
u
e
y
s
 

A
D
J
B
U
M
 

“
O
N
 

A
N
I
U
B
I
E
Y
 

suryuliqg 
LLOZO 

9070 
SL070 

FL0Z0 
€L070 

ZL070 
1L0Z0 

04070 
Ss 

                
 
 

  
UAyR) 

apdurers 
Jo 
w
o
e
s
]
 

  
  

 
 

puy] 
sanoqysiou 

puv 
puey 

yuvoyddy 
woay 

usye} 
sapdures 

.19}8M 
[JAA 

9.10g 
3¢ 

“ON 
AIqQUT,  



LI 

 
 

 
 

 
 

 
 

  
    

‘CabP 1 6L 
TY 

.6Z.ETgLI-N 
‘Sd D) 

“OMISIC 
epuosyeN 

“CAD 
feATYO 

“CA) NpourUaA 
JO 

A/SPE 
“ON 

‘Ag 
‘Yelesing 

°0/S 
Y
e
l
R
i
E
p
u
e
Y
s
e
W
e
y
 

‘YD 
“US 

JO 
puey 

jeinymnoise 
syy 

ul 
(931) 

oJdde 
paeysn7) 

0} 
Jean) 

¢ 
— 

[JOM 
B
1
0
 

WOI, 
payoayjoo 

sjdures 
ssye Ay 

£L0Z0 

"CSP 
96L 

A % 
O
E
 

EIQLUN 
‘SdD) 

“OLUSIC 
epuospen 

“(W) 
[eAIYO 

“(A) NpouUMeA 
JO 

A/8PE 
‘ON 

“AS 
‘YEresIng 

“o/s 
74070 

YeleIepueYyoRLUeY 
‘YD 

“Us 
Jo 

puryy 
[esnyNoLse 

oy) 
ur 

(9oq) 
opdde 

paejsnD 
0) 

JusoRlpe) 
Z 

— 
[Jem 

B10g 
W
O
 

pojosijoo 
a[dues 

Jaje Ay 

"
C
P
 

1 g6L7A 
® 

LOE ELgLI-N 
(SAM) 

‘JOMSICT 
epuosyEN 

CA) 
1eAWYD 

‘(A) 
NPoUTUUeA 

JO 
A/BrE 

‘ON 
‘AS 

“yetesing 
‘o/S 

Yelelepueysewey 
‘YD 

‘Ug 
Jo 

duind 
[Jem 

a10q 
Jo 

W
o
H
o
g
 

ay) 
UO 

jsSOdep 
ouN|s 

| 
— 

[[eM 
W
O
 

W
o
y
 

pojoayjoo 
ojdues 

140720 

‘(PP 
[p67 

® 
LOEELgLI-N 

‘SdD) 
“OMSIC 

epuosen 
“(A) 

[2411YD 
“(A) 

N
p
o
U
I
U
D
A
 JO 

A/BPE 
“ON 

“AG 
“YRIEsnq 

*O/S 
YRIBIEPUBYVUILY 

“YD 
“WS 

JO 
puel 

[eunynouse 
sy} 

UL 
(Q{og 

[B94j99[q 
0} 

JUDDe[pe) 
| 

— 
[]aM 

B1Og 
W
O
.
 

pajoo]joo 
ajdwies 

J
a
e
 

0L070 
 
 

: (ion 
arp 

puryaq 
pue 

yun 
yuapuodsas 

aq) 
01 

aysoddg 
spuey 

[eangynapAse 
) suayeso] 

apdwues 
Jo 

srejag 
:a10N 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

  

yjJstus 

J
U
S
A
T
O
S
 

T
T
e
t
u
s
 

]
j
e
w
s
 

[
f
o
u
s
 

J
e
t
s
 

a
q
u
e
e
i
s
y
 

W
s
r
T
 

A
n
o
p
o
 
O
N
 

m
M
o
p
o
 
O
N
 

J
U
S
A
[
O
G
 

J
U
S
A
T
O
S
 

J
U
D
S
A
T
O
S
 

J
U
S
A
[
O
S
 

I
M
O
p
O
 

‘6C 

£0 
Tad 

€0°0 
Tad 

0'0 
90°0 

770 
027'0 

8t'0 
Taw 

ur ory] 
“gz 

0's 
Tad 

Tad 
Tad 

Tad 
Tad 

Taq 
Taq 

Jaa 
V/s 

ul 
OUI | 

*LZ 

z0'0 
Tad 

Jad 
Taq 

1d4q 
1daq 

eats 
Tad 

1d 
‘1/3W 

UT f9Y9IN| 
“97 

500 
Tad 

Tad 
Taq 

e(atsl 
Taq 

Taq 
144 

Taq 
‘Tsu 

ut Jaddod | 
*¢Z 

s0’0 
Idd 

‘Idd 
Taq 

Taq 
Jaq 

Tad 
Taq 

Tad 
Bur 

uy 
(je}o})uMTUIOIY.D | 

“7 
10°0 

Tad 
Tad 

Tad 
Tad 

daa 
Tad 

Tad 
Tad 

1/8 
ul 

peoT| 
“€Z 

€00'0 
Tad 

Jaa 
Jaa 

Tad 
Tad 

Tad 
Tad 

Tad 
7/sw 

ur 
wNIWUpED | 

“ZZ 

s‘0 
1daq 

‘Idd 
Tad 

‘Tad 
700 

Z'0 
8L'0 

76'0 
T/3w 

Ul 
UoJog| 

“1Z 

(dvs) 
ene 

IT 
6E'1 

SUT 
LOI 

vZ'1 
6I'l 

LOT 
ILI 

ouey 
uondiosqy 

winipog | 
“OZ 

T
b
o
w
y
(
@
N
 

—— 
8I'SZ 

10°87 
IIS 

OF EZ 
08°97 

LEZ 
6L'97 

09°97 
%) 

WINIPOS 
WII9d | 

“6I 
T
s
u
 

—- 
10°0 

$0'0 
70'0 

90°0 
U0 

V0 
‘0 

70 
Ur 

"Od 
se 

ayeydsoud | 
‘81 

Or 
LV'0 

¢Z'0 
Le'0 

0s'0 
z9°0 

€9'0 
09'0 

8L'0 
T/sw 

uw {se 
apuonyy | 

“21 

~— 
if 

Z 
z 

z 
c 

z 
v 

¢ 
7/8 

ul 
wMussejog | 

°9] 

a 
44 

LS 
SY 

eb 
8h 

zs 
L8 

76 
T/Su 

ut 
uNIpos | 

“ST 
                  

  
 
 

   



81 

 
 

V/98T 
“ON 

“AS 
‘UddAEQ] 

°0/S 
Japualey 

T
U
S
 

JO 
[Jam 

a.10g   

€67 
‘ON 

“AS 
‘Appayy 

Ido 
o/g 

Appay 
tfuy 

BUIRS 
‘LIS 

JO 
[J9M 

o10q   

Is¢ 
‘ON 

‘AS 
‘yurefuy 

o/s 
Y
e
I
E
y
E
S
N
a
 IA] 

‘MS 
JO 

|[aM 
a10gq   

PPE 
ON 

“AS 
“yeIEy eA 
o/g 

ney 
ny3IAI 

“HS 
JO 

[JOA 
d10g   

juvordde 

jo¢g‘ou 

11944 
a10q   

juvaidde 

jo 
Z 

‘ou 
11944 

210g) 

juvarydde 

jod 
| 

‘ou 
IPA 

1
0
g
 

WOd] 
Udye} 

ajduies 

a
u
s
 

  
  

juvoydde 
jo] 

‘ou 

[PA 
d10g 

yuonyy? 
S
G
L
H
   

juangye 
S
A
L
T
 

 
 

lun 
jUdpuodsa. 

Jo 
syuanyya 

y
A
 
Suryoyeu 

spunoduros 
ay) 

Ayquapt 
0} 

puvy 
sinoqysjayy 

A940 
pue 

pur] 
yuRATdde 

rosy 
uayEy 

sofdwes 
[Jo 

3.10g7 
 
 

  
qrun 

juopuodsa.a 

Woay 
Use) 

sajdues 
J
U
I
N
 | 

| 
“ON 

  
34} 

Ul 
payyuopl 

spunoduos 
oy 

| 
1s 

 
 

purl 
sinoqysiou 

pur 
puyy 

y
u
v
a
y
d
d
y
 
woay 

usyey 
sapdures 

1
9
3
8
 
p
u
 

syuontya 
Jo 

sisAjeue 
DANIVUSIS: 

p 
‘ON 

I[QUL 

‘PON 
WQVL 

UL 
poyoydap 

ose 
syodays 

stsAyeue 
ou) 

Gueotyddy 
Jo 

sajdumes 
JOJEM 

[[9M 
D
I
O
 

pue 
Wun 

yWopuodssy 
Jo 

sjuanyye 
oy} 

Ul 
jWasoid 

spunoduros 
oy} 

WITFUOO 
0} 

sIsATeuR 
sINjeUsIS 

107 
oydures 

usye} 
SBY 

SO}IWUWOD 
oY], 

*SMOT[OF 
SE 

St 
Sa[durUsS 

19]BM 
[[aM9.10g 

9Y) 
Jo 

sIskjeuy 
SuyuLad 

sxBury 
Jo 

syynsayy 
(9)9 

"T1944 
9U0 

UL 
YSIY 

puNoy 
UINIITYd 

p
u
 
splIo[YD 

‘s[joM 
a.10q 

U
B
I
T
d
d
y
 

94) 
UT 

S
p
a
u
p
U
L
s
 

19j}eM 
SUDPULApP 

ay} 
SUIps99x9 

puNoy 
wWiNIssUsEA] 

Pue 
ssoupsUETy 

2p 
APUTTEYTY 

[8jO] 
‘SPI[OS 

PoAfossIp 
[RIO], 

‘s[[a4 
910g 

Jo 
U
O
e
U
T
W
E
J
U
O
D
 

oy) 
SojBdIPUI 

C
O
E
 
P
U
 
C
O
D
 

Jo 
aouasoad 

“uaajos 
Jo 

[JouIs 
ay} 

payiodai 
sem 

puvy 
Juvordde 

oy} 
ul 

soyeM 
[TOM 

DOG 
JY} 

POAIOSGO 
ST 

II ‘9TQuI 
2Aoge 

oy) 
WOIY 

 
 

 
 

 
 

 
 

  
 
 

COVLS.1)6L-H 
B 

cLO'SP.ELpLI-N 
‘SdD) 

‘OUISIC 
epuosjeny 

‘WA) 
TeAnyd 

“C(A) 
npsurut}aA 

JO 
V/98Z 

‘ON 
‘Ag 

‘UaaARN 
‘O/g 

JapualeN 
‘f 

Hg 
JO 

sshoH 
otf} 

Ul 
[Jam 

a1og 
W
O
 

pajo9]}09 
ojdwies 

s
o
n
y
 
| 

: | 
L
0
7
0
 

CoD €eTg6L°H 
BP 

abhTc€TgLI-N 
“SdD) 

THISI 
BPuOgEN 

“CA) 
A
y
D
 

(A) 
NpautuNTAA 

JO 
S87 

E67 
“ON 

‘AS 
‘Appay 

Idon 
o/s§ 

Appay 
u
y
 

eweg 
“Ly 

Jo 
puey 

jRMyMOLTY 
9U) 

Ul 
[9M 

BOE, 
WO.Y 

paysa|]o9 
ajduues 

Jaye Ay 
94070 

COVLS 
[6L-A 

B 
«LO'8P.EIQLI-N 

‘SdD) 
‘PLASIC 

epuoseN 
‘(IA) 

A
N
Y
 

(A) 
NpaurwifeA 

Jo 
[SE 

‘ON 
“Ag 

‘Yyerefuy 
o/s 

y
e
r
e
n
e
s
n
y
s
y
 

“Lg 
Jo 

puey 
jeiNyNoIATy 

oY) 
UI 

[JOM 
o10g 

W
O
 

p9}997]09 
a[dwes 

Jaye A, 
$4070 

‘C9PL6L-F 
BF 

uST.ETpLI-N 
‘SdD) 

‘JoLusiq 
epuosen 

“TAD 
TATU 

(A) 
N
p
s
u
w
t
f
a
d
 

JO 
pre 

“ON 
“AG 

“YErETe] 
O/S 

nley 
NUSAl 

‘Wg 
JO 

purl 
p
e
a
m
p
o
s
y
 

oy) 
ul 

jam 
0
g
 
W
O
 

poyoa]]09 
ajduies 

JIE A, 
PL0Z0 

    
  

 



6l 

> S
O
N
 

a1q¥,L 
Ul 

poyordap 
aie 

sojdwies 
/ Jo 

syiodar 

stsd]eur 
oy], 

‘juawarmnbas 
pesnynowse 

7
M
 

JoyVM 
Jo 

Apyenb 
Jo 

AyypIqeyms 
oy) 

AjLWOA 
oO} 

e
p
N
s
e
y
e
A
n
 
Juoupredad 

[
e
i
n
n
o
w
s
y
 

Jo 

AyoeIOQe’] 
SY) 

We 
pozATeue 

o19M 
spur] 

Joqysiou 
Joyjo 

pue 
yueol[dde 

Jo 
spuvy 

[emmynoyse 
W
o
y
 

uoye} 
(‘SON 

L) 
S
o
d
u
s
 
Joye 

oy], 

_
 

u
a
u
p
e
d
e
g
 
[einynoasy 

Aq 
purl 

juvaiddy 
oy) 

ul 
Append 

10)¥AK 
P
U
N
O
 

Jo 
JUUISsassy 

(P)9 

S
O
O
A
 

SUI 

sa[quiasal 
N
o
p
 

padijou 
arom 

€6Z 
‘ON 

‘Ag 
‘Appay 

Idoy 
og 

Appoy 
u
y
 
ewes 

Ug 
pue 

puR] 
juLoldde 

ou) 
W
o
y
 

Uoye) 
sojdues 

ou) 
“IOADMOTT 

‘yuUONYJS 
ay) 

Ut 
yuasaad 

spunodwos 
oinyeusis 

Aue 
payodal 

alam 
uaye) 

saydures 
J9jeM 

OU 
94}. 

BY 
POAtasgo 

st 
II 

‘9jqQei 
eAoge 

ay} 
WOlJ 

 
 

-[Ayoure9}-9°9°7'7Z 

‘ouourpiiedig-p 
L 

 
 

e
p
r
u
e
u
o
r
d
o
s
d
A
y
a
i
q
 

-N'N 
9 

 
 

-(suapr 
Aupa[Aujou 

“T)O-SHN-9°S: 7°71 
‘jonuueW-d 

¢ 
 
 

 
 

 
 

polajep 
parsajap 

pajoajep 
pojoajap 

payoojop 
paysajap 

ps}oo1ep 
T
A
 
ae 

ouIpIyjoueny 
" 

juan 
quonyyye 

payoojop 
quonyyya 

yuonpye 
juan[ye 

yuan 
quanta 

| 
—_-ayeourydayoxo 

-(AyjaAyjour 
| 

-9 
[
A
W
A
 

-|)-N 
‘ourweuszusg 

€ 

yaa 
WIM | 

Juans 
y
y
 

quia 
IA 

IM 
q
a
 

GUM 
~Conepr Atpa[Atpout 

y
y
 

-D 
918}908 

Bulyoyeur 
Buryoyeur 

SuIyoeul 
SUIYO}eUL 

SUTYOIEWW 
Sulyoyeu 

suTyoyeul 
Suryoyeul | 

_ O-SUPO'SHEZT 
o
g
y
 

‘Jourmoy 

spunoduios | 
spunoduioo | 

spunoduros | 
spunoduros | 

spunoduros | 
spunoduros | 

spunoduico | 
spunoduros 

‘ouuueyy-d 
¢ 

-(jAyIa| AYO 
[) 

[Aqjoul-p-AxOYJoul 

  
  

  
  

ON 
ON 

ON 
ON 

ON 
ON 

ON 
ON | 

-z 
‘oumweuszusg 

-p 
‘quOUvIUDd-Z 

I 
  

  
  

  
  

  
 
 

 



0c 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

  
  

  
  

  
  

9S°7 
68° 

00°€ 
bore 

LLe 
8S'£ 

F0'S 
uiniss¥jod 

+ 
wnIpog | 

“8 
er’s 

TEL 
6
0
1
 

96°CI 
ec rl 

17st 
96°91 

umisaudepy+ 
ungpen | 

“7 
wuasog 

JUdSalg 
yUasalg 

Wuasalg 
juasoig 

jUdsalg 
JWWaSag 

sayeyding | 
9 

juosalg 
juaselg 

juosaig 
judsalg 

JUSSO1g 
juosalg 

Wasa 
sopuojy | 

“¢ 
COT 

TLS 
OSE 

897 
ve 

g 
soyeuoqieD 

Id 
|b 

0 
0 

0 
0 

0 
0 

0 
soyeuoqie) | 

“€ 
Vl 

a! 
Lit 

ol 
Lil 

él 
TT 

woysoywur 
ut 

Aparonpuog 
“Aq | 

‘7 
¥6'9 

Le9 
819 

89°9 
€L'9 

89'9 
Ir'9 

Hd] 
1 

ae 
£67 

; 
PRE 

“ON 
v/9sz | 

‘oN “4g ‘Appay 
Ise "ON | 

“Ag “URIETeW 
‘ON 

‘Ag 
‘uoaAmy] 

| 
Idon 

o/g 
Appay | 

“Ag 
‘yereluy 

o/s 
og 

n
e
y
 

yuvoydde 
| 

juvorddy 
jueoydde 

‘O/S J9pudtEN 
*f 

ifuy 
ewes | 

yereyegno1 
m
W
 

ug) 
Jo¢g‘ou; 

joz‘ou| 
Joy-ou 

O
T
E
 

“ON'S 
“HS 

JO 
[PM 

o40g | 
‘Mg 

JO 
]]aM 

a40g |
 

“Lg 
Jo 

[fom 
a20g 

| 
Jo 

[fam 
asog | 

[[aM 
a10g 

| 
[Jad 

o10g | 
[JOA 

o
0
g
 

 
 

  
Daye) 

aydures 
Jo 

way¥s0'T 
  

  
 
 

JUIUIBAIN DIL 
[BANgpNILASE 

4° Al M 
So[dules 

19j}8M 
Jo 

sp1oda. 
sisAfeue 

IY], 
2g 

“ON 
OIQUL 

 
 

 



IZ 

‘9°ON 
9[Q¥], 

Ul 
poyordap 

ore 
sajdures 

9 Jo 
syiodor 

sis<jeue 
ayy, 

‘epnseyeAnpy 

S
u
o
u
e
d
a
g
 

jeinynowsy 
Jo 

Aloyeloqe’] 
oy) 

yw 
pazAyeue 

o1aMm 
sojdures 

oy) 
pue 

yuswamnbar 
[emypnonse 

y
m
 

[los 
Jo 

ApyIquyins 
ay) 

ATLIOA 

0] 
pur] 

juvorjdde 
ay) 

w
o
r
 

Uaye} 
o1aM 

saroe/sojduresz 
@) 

sojdures 
los 

g 
uaye) 

epnsepedarpy 
“WWouNIedaq 

[eIN[NOLsyY 
“ISIA 

s
o
y
}
W
W
O
D
 
S
u
L
M
G
 

u
o
u
e
d
a
g
 
e
a
n
y
n
a
a
d
y
 

Aq 
puvy 

y
u
v
a
d
d
y
 

ay) 
ur 

AjtTENg 
[log 

Jo 
JuaUISsassy 

(p)9 

‘ayes 
o[qisstuuad 

‘jq 
YIM 

popnyjouod 
“quy] 
s
n
o
 

Ul 
pouTWEX” 

JON 
3(q) 

S
U
O
T
e
j
y
U
I
d
O
D
 
UO1Og 

‘ayes 
QqIsstuuied 

CZ] 
URL} 

sso] 
ST 

yNSEY 
2(Q°S°y) 

B
B
U
O
G
I
B
D
 

UINIPOS 
[eENpIsey 

“ayes 
o[qissttusad 

“Q{ 
Ue) 

ssoy 
ST IfNsoY 

:QU'Y'S) 
ONeY 

WoNdsospe 
wnipos 

"Bale 
SYDIOI 

JO 
[SAI] 

YSIY 
SULARY 

SI 
BpUcTTEN 

Jo 
AydeidoaH 

puy 
‘sonyea 

oq 
Ul 

Aqyiqeadueyo 
sousy 

S1OW 
ate 

SUOTIBIOIUT 
YOOI 

JO\VM 
PUL 

MOT 
AIOA 

ST 
J5JWM 

JO 
JUDWSAOUU 

dy} 
ddUIg 

Uaep 
OF 

[JIM 

 
 

S[2AQ] 
J
O
M
 

OY) 
“YSIY 

St 
UOTOVISQE 

d1DYM 
SYOI 

psvY 
JO 

aseo 
UT 

“UONNT[od 
[eLsNpUl 

ay) 
0} 

paynqiye 
aq 

JouUwS 
JayBAA 

PUNOIDH 
UT 

[9A9] 
OF 

Jo 
ArpiqeasueyD 

‘uowonposd 
ysry 

Jf 
puv 

[los 
oy} 

Jo 
UOTIPUOS 

[eorsAyd 
sAoIduIT 

oy 
Aressadau 

st 
Joyem 

A
y
u
e
n
b
 
Juepungy 

*(s[[aM 
W
o
g
 

Wolf 

B
u
n
g
 

Ajnp) 
suontpuos 

yeloued 
ut 

asodind 
u
o
n
e
s
i
 

Joy 
pasn 

oq 
ued 

Joyem 
ples 

sy) 
‘SZ'Z 

- 
9L'0 

ED 
- yNSoY 

:(Dq) 
A
M
A
y
a
n
p
u
o
D
 
[
e
1
9
1
 

119}UM 
[JIM 

9.10q 
OY) 

UT 
}U9jUOI 

UOIOT 
PUL 

D
S
U
 
UAVS 

‘Od 
Uo 

Surmorjoy 
oy} 

pourdo 
sey 

y
u
o
w
y
a
v
d
a
g
 
s
a
n
y
n
s
u
s
y
 
a
L
 

< 

‘uo 
N
p
o
s
d
 

YSTY 
10; 

puv 
[los 

94) 
Jo 

WoITpUoOd 
[waIsAyd 

aAordua 
09 

Aressadou 
SI 

Aajem 
AyQUENb 

yuepuNnqy 

*AyOey 
aSeutesp 

zsdoid 
apraosd 

[[eys 
aAnystoul 

19}eM 
BULAIS 

o[TYAr 
3 

sdoud 
ureygo 

0} 
SUNT) 

Jo 
poled 

jAOYs 
B 

UYITMA 
popeaypNs 

oq 

[1eys 
‘spros 

AAvaY 
OJ 

pasn 
st 

19jUM 
SIYY 

J] 
‘SUOTIIPUOD 

[VULIOU 
UT 

sdo.id 
pus 

siios 
Jo 

sodA} 
A
u
v
U
 

10J 
9IQUPINS 

SI 
19PBAA 

STEY 
“9°T 

9U9}U0D 

WNIPOS 
M
O
T
 

PUL 
309109 

IES 
YSIFZ 

Sf 
YSTYA 

‘TSED 
poztsodoq¥o 

are 
sopdures 

J
a
y
e
 

[Jamatog 
ayy 

Jaodas 
sisA[euy 

saoge 
ay} 

o
d
 

sy 
< 

 
 

 
 

 
 

  
  

1S€O 
SEO 

IS€9 
ISD 

IS€o 
SEO 

IS€O 
uoneorpisse|D | 

11 

0 
0 

0 
0 

0 
0 

0 
aqeuogieg 

umIpos 
jenpIsey | 

Ol 
Sz 

wl 
Ell 

6l'l 
€0'T 

67'1 
ELT 

onvy 
uondiospy 

winipog | 
“6 

  
  

  
  

  
  

  
  
 



 
 

cc 

6 
- 
W
a
N
n
x
o
u
U
y
 

pasopous 
st 

yodar 
oy} 

Jo 
AdoD 

‘uoHeAnjns 
Joy 

[njasn 
oq 

ued 
[los 

pUk 
SAINSBSL 

UONBUILTOAI 
YIM 

V
O
L
S
 
IIH 

OJ 
posn 

oq 
Ued 

IayBM 
910g 

oI) 

Jey] 
PapuawWWOdIes 

$1 
JL 
D
U
D
 

“UONBATTND 
JOY 

posn 
oq 

ues 
pue 

pojoorye 

JOU 
ST 

[JOS 
OY} 

IY} 
Sayejs 

HW 
“Z7ZOT'ZO'S1 

PHVP 
TZOZ/UONN]]Od/pZ1/8A 

/ 
‘ON 

Foo] 
OPIA 

JeINNOLIsSy 
Jo 

j
u
s
u
e
d
s
q
 

Jo 
wodar 

oy 
Jad 

sy/ 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

 
 

  
  

 
 

 
 

 
 

  
  

  
  

3198/34 

09-0 
JI 

‘ssarT 
€¢ 

LI 
SI 

07 
LZ 

02 
®H/3¥ 

(1) 
Yseiog 

a]qeuyleay | 
*Z 

a10e/3y 
®H/91(d) 

8-0 Jl 
‘ssa'T 

6 
8 

6 
6 

9 
8 

snoloydsoyg 
s1qefieay | 

9 
3.198 /B¥ 

ZIT-O 
JE ‘SSa'T 

07 
0Z 

Ol 
O1 

OI 
0s 

2H/8¥ 
(N) 

UoSONIN 
aIqQUBTIeAYy | 

“s 
C0 

URYIssoy 

SI Jl 
SSOT 

£0 
Se0 

€0 
£0 

S70 
S70 

Y% Ul 
UOQIeD 

s1UkBIO | 
‘yp 

[euLIou 

SIS] 
0jdn 

yros 
j.19POUl 

104 
70°0 

70'0 
$00 

p0'0 
700 

700 
woysoywu 

ul 
AWATONPUOD 

“|| 
“¢ 

S'L-9 
€9'L 

69'L 
69L 

wS'L 
Srl 

6r'L 
Hd} 

2 
WInIpsyy 

WINIP9JA, 
U
n
I
p
s
y
 

U
I
n
I
p
s
|
 

UInIpIyA 
w
n
I
p
y
y
l
 

M
N
j
V
N
 
O
S
 
| 

*] 

sp.ivpurys 
9 

S 
t 

€ 
Zz 

I 
 
 

  
adau/ 

sojdwies 
7 

@) 
puvy 

yuvoyddy 
wo.sy 

ueyv) 
sayduus 

[10g 
  

1ajIUIBleg 
"ON 

‘9 
  

 
 

quawdainbat 
[BANgpNILAZe 

para 
sapdures 

[log 
Jo 

sjioda.a 
sisAjeue 

su, 
39 

“ON 
PGE 

 



Conclusion of the Committee based on Field observations and monitoring 

results: 

After detailed monitoring, field observations and analysis reports of samples taken, 

the Committee concluding as below: 

A. M/s Hindys Laboratory Ltd., 

ii. 

ili. 

iv. 

The respondent unit M/s Hindys Laboratory Ltd.,was taken over in the year 

2015 from M/s Hychem Laboratories and started production from the same year. 

As per the applicant information, the contamination of water was reported since 

10 years i.e before starting operation of unit by existing management. 

The unit is having all requisite permissions /clearances from Boiler Inspection 

Department, Petroleum & Explosives Safety Organisation, MOEF&CC, 

Factories Department, Panchayath Raj Department and Telangana Pollution 

Control Board. The list of permissions obtained is tabulated in Table No. 1. 

The unit has valid integrated consent under Water & Air Acts and Authorisation 

under H&OW Rule 2016. However, 35 out 44 conditions imposed were found 

complying and remaining 9 conditions were found partially / non compliance. 

The major non compliance observed are online monitoring systems installed in 

the ETP, non-installation of online TDS meter, non installation of online 

monitoring system in Boiler stack and inadequate control system provided in the 

process vents and solvent recovery system which is causing odour nuisance in 

the surrounding area. 

Ministry of Environment, Forest and Climate Change, has accorded 

Environmental Clearance to M/s. Hindys Lab Pvt Ltd., for expansion o Bulk drug 

and intermediates manufacturing unit from 5.25 TPM to 150 TPM at Sy. Nos. 

289-292, Village Veliminedu, Mandal Chityal, District Nalgonda, Telangana 

vide letter no. IA-J-11011/114/2017-IA TIC) dated 09.04.2020. Products are 

manufactured as per earlier Consent granted by TSPCB. No products mentioned
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in the EC are manufactured by PA, at present. They are in the process of the 

implementation of the activities proposed in the expansion of their project. 

v. As per the monitoring results of ETPs indicates that the ETP installed to treat 

Low TDS effluent was found not adequate, only 35 % efficiency was observed 

w.r.t COD reduction through conventional treatment. The RO efficiency 

(21.6%) also found very poor. 

vi. As per the analysis results of treatment system provided for treating High TDS, 

the efficiency of MEE was found very poor. The TDS concentration was 

increased from 2.7% to 9.0 % through MEE and it is inadequate to achieve the 

desirable limit of 25 % TDS concentration to recover the salt. 

vi. The flow meter installed as a part of online monitoring to ensure ZLD also 

found not proper and not ensuring the accountability of effluent generated, 

treated through RO, RO permeate & RO reject, Similarly in MEE section also 

flow meters installed are not ensuring the achievability of ZLD system. 

viii. | The unit has not provided the online monitoring system to stack attached to 6 

TPH & 8 TPH coal fired boiler. As per the Consent issued by TSPCB, the 

process vent is required to be monitored for HCI concentration, however no 

provision is made in the process vent for monitoring of HCI. 

ix. As per the Authorisation issued by the TSPCB, Authorised quantity of Sludge 

and ATFD salt is 467.2 kg/day (170.52 MT/Annum). During the period from 

Jan’2021 to Dec’2021, the industry has Hazardous waste generation (ATFD 

salt) of 144.85 MT/Annum. 

x. The solvent loss through condenser vent is reported in the range of 200 to 432 

Ltrs/day, these vents are connected to scrubber. During scrubbing, scrubbed 

solvent may dispersed in the form of VOCs and causing odour nuisance in the 

surrounding area.



B. 

il. 

Environmental Damage including Air, Water & Soilhas been caused on 

account of the operation of respondent unit: 

Damage to the Air Quality : 

As per the ambient air quality monitoring conducted around respondent unit, the 

PM10, SO>, NO, and Ammonia were found within the standards of Ambient Air 

Quality.Hence, no Monetary loss attracts w.r.t Ambient Air Quality. 

Damage to the Ground water and Soil in the Applicant Land as well as in 

Surrounding area : 

As per the monitoring conducted by committee, Bore well water in the applicant 

land was reported the smell of solvent, presence of COD and BOD indicates the 

contamination of bore wells. Total dissolved solids, Total alkalinity & Hardness 

and Magnesium found exceeding the drinking water standards. Chloride and 

calcium concentration also found to be high in one well out of three monitored. 

Bore well samples taken from neighbouring agricultural land was found to be 

within the drinking water standards except TDS concentration. The Bore well in 

Agricultural land located behind respondent unit also observed light smell. Total 

dissolved solids, Total alkalinity & Hardness and Magnesium found exceeding the 

drinking water standards. 

As per the report of Department of Agriculture vide letter No. 

D8/124/Pollution/2022 dated 15.02.2022, the borewell water samples are 

categorized C3S1, which is High salt content and low sodium content i.e., this 

water is suitable for many types of soils and crops in normal conditions. If this 

water is used for heavy soils, shall be cultivated within a short period of time to 

obtain crops & while giving water moisture shall provide proper drainage facility. 

Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. 

As per the report of Department of Agriculture vide letter No. 

D8/124/Pollution/2022 dated 15.02.2022, it states that the soil is not affected and
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can be used for cultivation hence, it is recommended that the bore water can be 

used for irrigation with reclamation measures and soil can be useful for 

cultivation. 

iii, Compensation on account of Loss of Soil fertility due to ground water 

contamination in Applicant land: 

As per the bore well monitoring dated 03.02.2022, it is confirmed that slight 

contamination and high TDS, Total Hardness, Alkalinity and Magnesium. In the 

year 2019, the agricultural department also certified that the bore well water is 

not fit for cultivation purpose. The applicant also informed that since no crop is 

cultivated due to contamination, during committee visit no standing crop was 

observed in the applicant land, but standing crop was observed in neighbour 

agricultural land, the water used in that land also collected and observed that 

except TDS, other parameters were found within permissible limit. Hence, 

Committee felt to calculate the crop loss due to ground water contamination in 

applicant land, the following data was obtained from the agricultural department 

to calculate the compensation to applicant; 

The applicant Land: 3 acres 

Crops cultivated: Paddy, Cotton 

No of Crops per year: Paddy (2 Crops), Cotton (1 Crop) 

Crop yield per Acre: Paddy — 4028 Kgs/ Acre / Year, Cotton — 584 

Kgs/Acre/Year 

Minimum Support Price: Paddy (Rs. 1881=00 per quintal avg); 

Cotton ( Rs. 5800=00 per quintal avg) 

No of years of non cultivation in Applicant land: 10 

Compensation to be paid to the Applicant: 

For Paddy: Hence, Average for 1 year for 3 acres: Rs.2,27,300.04 

For 10 years period (As sought by the applicant): Rs. 22,73,000.40 

For Cotton: Hence, Average per | year: Rs. 1,01.616.00 

For 10 years period (As sought by the applicant): Rs. 10,16,160.00
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The committee observed paddy cultivation adjacent to applicant land, hence committee 

considered paddy crop for compensation, accordingly compensation towards crop loss is 

worked out is Rs 22,73,000.00. 

The detailed calculation of crop loss compensation is enclosed as Annexure - 10 

iv. Environmental Compensation on account of non- compliances: 

The Committee observed major violations of M/s Hindys Lab and the same is 

recorded in the section 7A. As per the complaint received from the applicant, 

TSPCB has reviewed the industry on 06.11.2020 and issued directions vide order 

dated 18.11.2020 and also forfeited Bank Guarantee of Rs.2 Lakhs. 

The Board has issued directions to the industry vide order dated: 18.11.2020 

observed non compliances for 28 days of period from 18.11.2020 to 15.12.2020. 

The Board has inspected industry to verify the compliance in connection with 

CFO (Phase-I) and non compliance observed for a period of 308 days from 

17.02.2021 to 20.12.2021. Total days of non-compliance of the industry observed 

are 336 days. 

Hence, the Committee opines to calculate EC as per CPCB formula: 

EC=PIxNxRxSxLF 

Where, 

EC = Environmental Compensation in INR 

PI = Pollution Index of Industrial sector (Red — 95) 

N = Number of days of violation took Place (date on which non 

compliance observed and to till date of rectification) 

R=A factor in Rupees for EC (Rs. 250/- may be assumed) 

S = Factor for scale of operation (Large — 1.5) 

LF = Location factor (the unit is located in Veliminedu village, 

Nalagonda District and population is less than 10 lakh = 1) 

a. Pollution Index of Industrial sector (PI): TSPCB has categorised this industry 

into red- large category, average pollution index is 95.
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Number of days of violation (N): 336.The number of days for which violation 
took place is considered as the period between the day of violation observed 
and day of compliance verified by the TSPCB/CPCB. As per the records of the 

unit, 336 days is considered of period of violation for estimating EC. 

Scale of operation (S): The industry is considered as large, thus scale of 

operation (S) for EC estimation is considered as 1.5. 

Location factor (LF): The industry is located in Veliminedu village, Nalgonda 

District and the total population within village boundary and up to 10 km 

distance from the municipal boundary of the city is less than 1 million. Thus 

location factor (LF) is considered as 1 for EC estimation. 

Factor in rupees (R): As per the environmental compensation estimation 

guidelines factor of rupees may be minimum of Rs 100/- and maximum of Rs. 

500/-. The factor of rupees is considered as Rs. 250/- for estimating 

environmental compensation for this industry, considering its pollution 
potential 

  

Period of non-| PI Ss LF R(Rs) |N Environmental 

compliance compensation 
(Days) 

  

  
18.11.2020 to} 95 1.5 1.0 250 336 | Rs.1,19,70,000/- 

15.12.2020 

& 17.02.2021 to 

20.12.2021             
  

Total EC recoverable on account of Loss of Soil fertility due to ground water 

contamination in Applicant land and Non compliance from Respondent unit: 

Compensation on account of loss of crop: 

For Paddy: Rs. 2273000.00 

Compensation on account of non compliance: Rs.1,19,70,000/- 

Total compensation recoverable: Rs.14243000.00/- 

The unit shall pay compensation for Paddy Crop Rs. 2273000.4 to the 

applicant for causing loss of crop and EC of Rs.1,19,70,000/- to CPCB/TSPCB 

for non-compliances observed by the committee. 
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Mitigations/suggestions to prevent the pollution caused: 

As per the conditions of EC and CTO, respondent unit is required to install 

online monitoring system to stack attached to Boilers and also to make provision 

of HCI monitoring including online monitoring in the process vent. 

To take immediate steps for upgradation of ETPs provided to treat Low TDS and 

High TDS and to take third party (preferable NEERI) assessment of the same to 

ensure the adequacy to achieve ZLD system. 

To install Electromagnetic flow meters with rate of flow and cumulative flow at 

inlet of RO Feed, RO permeate and RO reject generated, separate flow meter 

for accountability of RO permeate utilised in the process/utility, Flow meter for 

RO reject taken to MEE. Similarly, Flow meter for MEE feed, MEE condensate 

generated and feeder to ATFD and to connect all flow meters to TSPCB server. 

The flow meter at RO Feed, Reject taken to MEE, MEE feeder and ATFD feeder 

flow meter, PTZ camera with night vision to CPCB server to ensure the 

operation of ZLD system. 

To take immediate steps to upgrade the control measures installed in process vent 

to reduce the VOC emissions and also to improve the efficiency of solvent 

recovery system as well as to upgrade the control measures provided. The same 

shall be assessed by the third party (preferable NEERI/IICT) to ensure no odour 

shall be reported by the surrounding people. 

A detailed study on the issue of ground water contamination in and around the 

respondent unit of M/s. Hindys Laboratory Pvt., Ltd., in Veliminedu Village 

should be carried out by the National Geophysical Research Institution, 

Hyderabad to address the grievances of the applicant and other farmer regarding 

ground water contamination and to take follow up action by the TSPCB. The 

study should be completed by NGRI within six months. The cost of the study



should be given by the M/s. Hindys Laboratory Pvt., Ltd., since the unit has taken 

modification after taking over the earlier management. 

¥ — The committee opines that bore well water from applicant land can be withdrawn 

for industrial purpose in order to reduce’the contamination. 

By considering the above facts and observation of the joint committee, the Hon’ble 

Tribunal may pass appropriate order(s) as deemed fit. 

Signature of Committee Members: 

Gah ip 
Sh. G. Hanumantha Reddy ft 
JCEE, TSPCB, Zonal Office _HDVaralaxmi 

_Central Pollution Control Board 

Dr. E. Arockia Lenin Sh. V. Chand 
Scientist C, TRO, MoEF&CC, Additional Collector & Additional 

Hyderabad District Magistrate, Nalgonda
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Item No. G3 (Court No. 1) 

BEFORE THE NATIONAL GREEN TRIBUNAL 

(By Video Conferencing) 

Original Application No. 181/2020 
(LA. No. 212/2021) 

Chepuri Ramachandraiah Applicant 

Versus 

State of A.P. Respondent 

Date of hearing: 18.11.2021 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL CHAIRPERSON 
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HOWN’BLE DR. NAGIN NANDA, EXPERT MEMBER 

Respondent: Mr. Mr. Dhananjay Baijal, Advocate for TSPCB 

Mr. K.S. Viswanathan, Advocate for Hindys Lab Pvt. Ltd. 

ORDER 

1. Grievance in this application is against violation of environmental 

norms by Hindys Chemical Factory, causing air and water pollution, 

adversely affecting the cattle and crops and public health in Village 

Velminedu, Chityala Mandal, Nalgonda District, Telangana. 

2. Vide order dated 01.12.2020, the Tribunal sought a factual and 

action taken report in the matter from the State PCB and the District 

Magistrate, Nalgonda. 

oe Accordingly, the joint Committee has filed its report dated 

21.10.2021. It is stated that an mspection was conducted on 22.02.2020. 

Complaint filed before the Telangana State Human Rights Commission
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(TSHRC) dated 23.06.2020 was also received by the State PCB on being 

forwarded to it by the Commission, The matter was considered in the task 

force meeting of the Board on 06.11.2020. In view of the violations, 

forfeiture of bank guarantee to the extent of Rs. 2 lakhs was recommended. 

Board accordingly gave direction dated 18.11.2020. Water samples were 

collected on 26.02.2021 and sent to the laboratory. Water is not fit for use 

of irrigation. The RSC (Residual Sodium Carbonate) is 14.80 (Normai 1.25- 

2.50) which needs a lot of reclamation measures. With regard to soil testing 

report, the soil is not badly affected but if it is irrigated with bore water, 

there will be adverse effect on yiclds and quality of the produce. Hence, it 

is recommended that the bore water cannot be used for irrigating the said 

land. 

4. The direction dated 18.11.2020, annexed to the report, inter alia 

shows that the industry was causing water and air pollution. Application 

for renewal of consent was under process. The industry had not provided 

dyke walls, CC flooring/Impervious lining and collection pit to some of 

Spent/Mixed solvent storage tanks. During inspection, spillages of 

Spent/Mixed solvents were observed near these storage tanks due to 

leakages in the tank valves. The industry had stored about 250 drums of 

Spent/Mixed solvents and 8 drums of Organic residue on naked ground 

in open area. During the inspection, the totalizer value observed in the 

flow meter provided at Stripper inlet was 35397.41 m5, but the value 

recorded in the Log register was 34390.24 m3. Large variation was 

observed. The industry was not maintaining proper records of operation cf 

MEE plant, Biological ETP, RO and Energy meters readings. As ver the 

records, during the last 6 months period of March'2020 to August'2026, 

the industry had manufactured 7 consented products and the quantity 

manufactured is 177.8 Kg/day as against consented 175 kg/day.



The remarks of the State PCB are as follows:- 

18. 

19. 

20. 

21. 

10. 

The industry has not provided dyke walls, CC 
ficoring/Impervious lining and collection pit to some of 
Spent/ Mixed solvent storage tanks. During the inspection, 
spillages of Spent/Mixed solvents were observed near these 
storage tanks due to leakages in the tank valves. 
The industry has stored about 250 drums of Spent/ Mixed 
solvents and 8 drums of Organic residue on naked ground in 
open area. 

As per the records, during the last 6 mcnths period of 
March'2020 to August'2020, the industry has manufactured 7 
consented products and the quantity manufactured is 177.8 
Kg/ day as against consented 175 kg/ day. 

As per the records, during the last 6 months period of 
March'2020 to August'2020, the water consumption is 10.76 

KED (avg) as against consented 11.35 KLD & the waste water 
generation is 6.70 KLD (avg) as against consented 7.14 KLD. 

The industry is storing the hazardous waste in separate place 
under the aeration tanks of Biological ETP. during the last 6 
months period of March'2020 to August'2020, the industry has 
sent ATFD salts (FE salts) - 373.22 Kgs/day (avg) against 

consented capacity- 261.5 Kgs/day to TSDF and Organic 
residue 404.66 Kgs/day (avg) against consented capacity- 
266.8 Kgs/day to cement industry and In organic solid waste - 
206.3 Kgs/day {avg} against consented capacity - 205.7 

F9s/day to TSDF & Cement industry. During inspection nearly 
MEE salts of - 15 tons, Organic residue - 8 drums stock was 
abserved in the premises” 

WHEREAS, the Board after carefu! consideration of the 
material facts of the case, hereby issue following Directions 
to your industry to comply with: 

i. The industry shall not operate without Consent of the 
Board. 

2. The industry shall comply with CFO&HWA conditions 
issued by the Board scrupulously. 

3. The industry shall not manufacture any new products / 

un-consented products without CFE & CFO of the Board. 
4. The industry shail restrict the quantities of production, 

products, water consumptions including the recycled 
water, waste water generation & disposal, hazardous 

waste generation & disposal etc., within the permitted 
quantities as mentioned in the CFO&HWA order and 
shall\ maintain the records separately. 

There shail not be any spillages / discharges of 
chemicals / ejftuents on ground. The drums containing 
chemicals & wastes shall be stored on elevated platform 
provided with leachate / spillages collection pit. In no 
case the drums shall be stored on open ground. 

on
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6. The industry shall provide IP camera to LTDS ana HTDS 

effluents. 

The industry shall submit afresh Bank Guarantee of Rs.2 

lakhs towards recoupment of forfeited Bank Guarantee 

and extend the validity of Bank Guarantee submitted io 

the Board from time to time before expiry till further 

orders of the Board.” 

™ 

6. Project proponent has filed 1.A No. 212/2021 to be added as a party 

and inter alia stated that some of the land is under acquisition. 

7. We have heard learned counsel for the State PCB as well as the 

project proponent. Even though the report is not complete on all respects, 

ic is clearly acknowledged that there are serious violations as notec above 

resulting in damage to the soil quality and water in the area. The unit has 

been manufacturing more than the consented capacity and not 

maintaining record and also not complying with the consent conditions. 

Only action taken by the State PCB is forfeiting the bank guarantee to the 

extent to Rs. 2 lakhs. 

&. In view of the above, further remedial action is necessary, after 

ascertaining a factual position. 

g. Accordingly, we constitute a four member joint Committee of 

MoEF&CC, CPCB, State PCB and the District Magistrate, Nalgonda. The 

nodal agency will be the CPCB and the State PCB jointly. Joint meeting of 

the Committee may be held within two weeks. The joint Committee may 

undertake visit to the site and interact with the stakeholders and evaluate 

compliance status in all respects, including air, water, soil, ground water, 

compliance of the consent and EC conditions and the quantum of 

compensation required to be recovered, in the light of the violations found. 

The project proponent may be given opportunity of being heard. The
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Committee may give its report within three months by email to the 

Southern Bench of this Tribunal. 

List for further consideration on 24.03.2022 before the Southern 

Bench of this Tribunal. 

A copy of this order be forwarded to the CPCB, MoEF&CC, State PCB 

and the District Magistrate, Nalgonda by email for compliance. 

The registry may forward the record to the Southern Bench for 

further proceedings. 

Adarsh Kumar Goel, C>? 

Sudhir Agarwal, JM 

Dr. Nagin Nanda, EM 

November 18, 2021 
Original Application No. 181/2020 
(LA. No. 212/2021) 
AB



 
 

 
 

 
 

   
 

 
 

 
 

      



(38) A NNEXURE-2. 
Item No.1:- 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE; CHENNAI 

Original Application No. 238 of 2021 (SZ) 

[Earlier O.A. No.181/2020 (PB)] 

& 

LA. No.187 of 2021 (SZ) 
[Earlier LA. No.212/2020 (PB)] 

(Through Video Conference) 

IN THE MATTER OF: 

Chempuri Ramachandraiah 

..Applicant(s) 

  

   

  

x ———— 

The Principal Secretary of Telangana sine 
Environm née’& Technology, ~~ 

   

   Date of hear 8.12.2021. 
f Pd Ss eas a 

> =a Wines | 

CORAM: a ¢ 

ju noe SSTICE K. SHNAN, JUDIC 

HON’B pares KO one an ev rR Og 
For Applicant(s): = 

ae.” 
For Respondent(s). . H. Yasmeen rR1 & RS. 

Ms. J. Dayana represented 

Mr. T. Sai Krishnan for R2. 

Mr. K.S. Viswanathan (Applicant - IA.) 

    

     

  

ORDER 

1. The above case has been registered by the Principal Bench of National 

Green Tribunal, New Delhi, on the basis of the letter petition received from 

one Mr. Chempuri Ramachandraiah alleging that lot of violations have 

been committed by the Hindys Chemical Factory, causing air as well as



water pollution in Velminedu Village, Chityala Mandal, Nalgonda District 

in State of Telangana. 

. As per order dated 01.12.2020, the Principal Bench of the National Green 

Tribunal, New Delhi had directed the Telangana State Pollution Control 

Board and the District Magistrate, Nalgonda to look into the matter and 

file a report and designated the Telangana State Pollution Control Board as 

nodal agency and the case was posted to 02.03.2021 for consideration of 

report. 

. Thereafter, the matter was adjourned from time to time by notifications 

and again, it was taken up on 18.11.2021 and considered the investigation 

report submii      

  

ed and also certain proceedings initiate . of the 

the’State Human Rights Commission aad Wenn. pepoinied a 

A ‘tee comprising “of (i) Ministry of Envios & 

cing ghee. (ii) Central F Pollution Control Board, Telaingz na 

mY A Board ana (iv) the District } oma to go 

  

     

  

into # 

   Bench ae decfon to submit thie feport by 24.0 

ra takerté up: today_ to, coxlay” the Ag regarding 
ihr, = fish . 

renumbering offiie case.and transfer to-this Bench. “<Q 

matter has)    

. In the meantime, the industry against whom certain allegations have been 

made, filed an interlocutory application as A. No.212 of 2020 (PB) before 

the Principal Bench and thereafter, no orders have been passed in that 

interlocutory application. After transfer to this Bench, the same has been 

renumbered as LA. No.187 of 2021 (SZ). Since certain allegations have 

been made against the industry and even as per the decision of the 

Hon'ble Apex Court, confirming the Suo Motu powers of the National 

Green Tribunal, it was observed that Principles of Natural Justice, will



@) 
have to be adhered to and the procedure under the respective statues has 

to be followed, even for exercising and passing orders by registering Suo 

Motu cases. 

5. So under such circumstances, it is necessary to allow the interlocutory 

application to implead the applicant who wants to come on record. So, the 

interlocutory application [LA. No.187 of 2021 (SZ)] is allowed and the 

applicant in [LA. No.187 of 2021 (SZ)] is impleaded as additional 4th 

Respondent. With the above observations and directions, I.A. No.187 of 

2021 (SZ) is disposed of. wire 

6. The Registry is directed to carry.o ont ‘the amendment in the cause title. 

7. If the newl ~~ 4th Respondent wanted to A any, yeply to the 

    

  

ade and also > objetons Gt any) to the eat spiturtithed 
a, | = rg 

earlier, thy are’ at liberty ¢ to file thé’same "hefeie- this Tribu Bore the 
’ oa) 

next iti det - % 
Ge a 4 b= a.) ay e = ; et i 

8. In the ne the official respondents are also directed to file their 
_— @ st ai 

Ent res “5 regardin egations made in the he lete petition 

wl ing date, so consider theSteirther di ctions (if 

ee TRIBUS Toa 
9. The Joint came is also-directed.to-file= or or atleast 

g date 

   

  

file an interim report before the next hearin 

10. The newly added party is also directed to serve the copy of the objection to 

be filed to the members of the Joint Committee, so that they can consider 

those aspects while filing the report. If such objections were filed, then the 

Joint Committee is directed to consider those aspects as well, while filing 

the report. 

11. The Joint Committee as well as the respondents are directed to file their 

respective report as well as independent response before this Tribunal on
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or before 17.01.2022 by e-filing (ce of Searchable PDF/OCR 

Supportable PDF and not in the form of Image PDF along with necessary 

hardcopies to be produced as per Rules. 

12. The Registry is directed to communicate this order to the members of the 

committee and also to the official respondents by e-mail immediately so as 

to enable them to comply with the direction. 

13.For completion of pleadings and consideration of report, post on 

17.01.2022. 

 



ANNEXURE-S 

> An Ne XURE-J 
G5) 

Minutes of the joint committee meeting constituted as per the Hon’‘ble 
NGT order dated November 18, 2071 in the matter of O.A. No.181/2020 
(PB), in case of Chepuri Ramachandraiah Vs State of Telangana. 

  

In compliance to the Hon‘ble NGT order dated 18.11.2021, in case of O.A. No. 181 oF 

2020, the committer was constituted camprising of following officers: 

1. Sh. V. Chandra Sheker, Additional Collector & Additional District Magistrate, 

Nalgonda 

ho
 Smt. 1. D. Varalaxmi, Scientist E, CPCB, Regional Directorate Chennai 

3. Dr. E. Arockia Lenin, Scientist C, Integrated Regional Office, MoEF&CC. 

Hyderabad 

4. Sh. G. Hanumantha Reddy, foint Chief Environmental Engineer, TSPCB, Zonal 

Office Ramachandrapuram, Hyderabad 

CPCB convened first joint committee meeting on December 13, 202lat 5:00 PM 

through online,ail the committee members attended and provided suggestions. Smt. 

H. D. Varalaxmi, from CPCB welcomed all the members and briefed about the case. 

She also informed that the case was originally filed at NGT, Principal Bench, Delhi 

and presently is been transferred to NGT, Southern Zone, Chennai and renamed as 

O A. Ne. 238 of 2021 and the case was heard at SZ, Chennai on December 8, 2021. 

The NGT directed the committee to submit the report or atleast the interim report by 

lanuary 17, 2022 and posted the case for hearing on January 17, 2022. 

The committee members had deliberation on NGT order and the following decisions 

were taken by the committee members for compliance of NGI orders dated 

18.11.2021 and 8.12.202). 

i. TSPCB officials to provide all pervious documents/ reports submitted earlier 

te: NGT in this case. 

ii. To interact with the project proponent, nearby villagers and other 

stakeholders during 1“ week of January, 2022.



  

vi 

Z 

| (16/ 

To inspect the industry (M/s jiindys Chemical Laboratory Pvt. Lid. 

Nalgonda), monitoring, and sampling in and around the industry during third | 

week of January. 222. 

TSPCB to make necessary arfange “ments for the collection and analysis ot 

samples. 

TSPCB to provide logistics arrangements for committee members. for 

compliance of NGT orders dated 18.11.202) and 812.2821. 

CPCB fpr providing technical gudance, report preparation and filling, ot 

committee report before NGT. SZ (. henna). 

ci 

Scope of the one Committee members: 

The following is the scope of the point uc unmittee constituted as per the NGT orders 

dated 18.11.2021 and 8.122021: 

1. The joint committee to visit the site and interact with the stakeholders 

2 To evaluate compliance statis in respect of air, water, soil, ground water, 

compliance of consent & BC gonditions 

3. Fo quantum compensation #® hght of violations observed. 

4. To submit at least interim teport by January ¥7, 2022 

5. To sibmit the consolidated / detailed repert within three moemths he 

21.03/2022 

Poe . ex 
oy 

Pt 

Sh. G. Hanumantha Reddy, Sil. #1, D, Varalaxmi Dr. E. Arockia Lenin, 

JCEE, TSPCB, Zonal Office Scientist E, CPCB, Scientist €, RO, 

Ramachandrapuram Regiunal Directorate MoEF&CC, Hyderabad 

Chennai 

an 
Sh. ¥. Chandra — 

Additional Collector &
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43) ANNEXURE-S 

Annexure — 5 

Committee Inspection report of M/s Hidys Lab Pvt., Ltd., 

Date of Inspection: 03.02.2022 

  

A, General Information: 

O1.| Name ofthe | _M’s Hindys lab Private Limited 

  

  

industry & _ Sy.No:290 & 291 Veliminedu(V) 

Complete ChityalaMandal,Nalgonda District - 508114 

Postal Address: 

02. Name of B. Sreenivas Reddy 

Contact person , AGM-Operations (Factory Manager) 

with i Mobile no. : 9100071901 

designation Sreenivasreddy.b@hindysiab.com 

Phone & Fax | 

| | No/Email: 

| 03. Year of 2009 (New management - M/s Hindys lab Private Limited has taken over from M/s | 

| commissioning | Hychem Laboratories in the year 2015) 
  

  

    
  

  

  

  
  

  

  

  

  

Dt:27.01.2022 
  

04.) Category of Large 
| Industry a 

| 05. | Installed | 63.875 TPA | 

1 Capacity. TPA 

| 06. Energy 
required, 2019-20 | 2020-21 | 2021-2022(Up to 

| KWH/MT Dec-21) 
| 

i —_——— 

Energy consumption for | 5190362 | 7607783 | 6218348 

| | Production (KWH) | | 
| | Energy consumption for | 367387 | 563484 | 482548 

| | Treatment (K WH)) | | 

| 07. | Status of | | 

| consents & SI. No. | Consent under Validity Upto | 

| Authorization | 210822543295 | Air Act 1981 31.07.2025 | 

| | (validity) | | Del7.02.2021 & & 

im 220523499495 31.07.2025 | 

| | De27.01.2022 | 
| 210822543295 Water Act:1974 31.07.2025 

Dt17.02.2021 & | & 
| 

= 

| 220523499495 31.07.2025 

Dt-27.01.2022 
| 

210822543295 | Authorisation under 31.07.2025 

Dt:17.02.2021  & HW(M&H): 2016 & 
220523499495 31.07.2025 

 



  

08. Product 
  

  

  

  

  

  

  

  

  

              
R
E
S
 

    

manufactured S. Product & By Product ' Product manufactured in MTA 

in No /Intermediate 2019-20 2020-21 2021-22 

TPD/TPM/TPA manufactured (April to 

December 

Li | 2021) 

01 N-[4-(3.4dichlorophens!)- | 19.90 22.10 16.80 
3,4-dihydro-1- 

naphthalenylidene}- 

methanamine (DDN) | | 

02. | 5-Methoxy-2-[[(4- 3.0 3.80 / 0.00 

} methoxy-3,5- 

dimethylpyridin-2- 
yl)methy|l}thio}-1H- 

benzimidazole ! 

(Omeprazole intermediate) | | 

| 03 | (SEN,N-DimethyI-3- 789 =| 10.10 | 5.0 

| hydroxy-3-(2-thienyl) | 

| | propanamine (DMP) | | | 

| | [04 | Camphor sulfonyl Chloride [9.30 | 8.6 | 0.0 

| | (CSC) | | | 

[05 | CBZL Valine 1.2 3.4 193 | 

'|06 | Tert-butyl 2—((4R.6S)-6- 1.1 3.10 5.0 | 

| ((E)-2-(4-4-fluropheny|)-6- | 
isopropyl-2-(N- | 

| methylmethaneulfonamide) 

| Pyrimidin -5-yI)vinyl)-2,2- 
dimethyl- 1 ,3-dioxane-1-y|-) 

| acetate (TPA) 

07 | 34Carbamyl Methyl)-5- 10.32 | 12.02 9.0 
Methy! hexanoic Acid 

\ (CMH) 

| 08 | 5-Cyano phthalide 0 0 0 

(Citalopram HbR 
| | INTERMEDIATE) (FCP) | 

| 09 | Raw material 
used / tonne of Raw Material Consamption Per 

| product Ds tonne of Product 

| S.No. | Raw Materials in MT 2019-20 2026-21 | 2021-2022 
| } | 

Ol. _| Alpha Naphthol 19.40 21.54 16.38 

[—@2. | ODCB 5.97 6.63 5.04 
| (Orthodicholobenzene) 

| 03. CDEQ-4ChI vl 2.16 2.74 

| | methoxy-3,5- 
Dimethylpyridine 

  

  

  

  

      
hydrochloride) 

   



(as) 
  

  

  

  

  

  

  

04. | MMB((2-Mercapto 7 173 2.19 : 

methoxy benzimidazole) 

| 05. ATP(2-Acetyl) thi ) 15.3 19.42 9.17 

06. CSAC — L-Camphorsulfonic 775 | 7.16 . 

| acid) | 

' 07. | LVN(L-Valine) 0.63 1.78 4.89 

0g. | 125 3.52 5.68 
| TBA (Tert-Butyl-2((4R,6S)- | 
| 6-(acetvloxy)methyl-2,2- 
| dimethyl 1,3-dtoxan—-4- 

| yl}acetate) | 

09, IVH{ Isovalaraldehyde) | 7.55 | 8.79 | 658 

| | 10. ICAQ-C ide) 15.10 17.59 13.7           
  

"10 Process details with Material Balance (with schematic diagram for each 

  

| products/intermediates): 

In put 

| Ortho dichlorobenzene - 3900 L 

    

= 

PROCESS FLOW DIAGRAM OF DDN 

out put 

| 4-(3, 4-dichloropheny!}-3—4 dihydro-1-(2H)- 

naphthalenone —- 

Aluminium chloride- 1775.0 Kg Methanol -3000 L 

a-Napthol - 975.9 Kg | Ortho dichlorobenzene — 3600 L 

Process water - 16630 L Stagel | Waste Water -12500 L 

Methanol - 3220L | Acetone -3600 L 

Acetone = - ««4540L 

Total — 25040.00 L | rots — 22,700.00. 

In put -_ = 4 out put 

| 4-(3, 4-dichlorophenyl)-3-4 | 4-3, 4-dichlorophenyl}-34 dihydro-i- 

| dihydro-I-(2H)-naphthalenone- aa naphthalenylidend}-methanamine — 1000.0 Kg 

  

Monomethyl amine - 2400 L 

| Methanol - 2800L 

1050.0 Kg 

  

Monomethy! amine — 2200 L 

Methanol — 2560 L   
  

   



G9) 

  

  

  

  

Total — 6250.00 L Total — 57€0.00 L 

Sa 1 

PROCESS FLOW DIAGRAM OF TPA 

In put out put 

| Tert-Butyl-2((4R,6S)-6- Tert-Buty!-2((4R,6S)-6-(hydroxymethyl)-2,2- 

| (acetyloxy)methyl-2,2-dimethyl- | dimethyl-1 ,3-dioxan- 4-yl}acetate — 112.0 Kg 

| 1,3-dioxan-4-ylacetate — 125.0 Kg | 

Methanol — 520 L Mesto 

| Stage-I 
| Potassium carbonate — 12.50 Kg ry 

Methylene chloride — 530 L | Methylene chloride — 500 L 

Process water -1000 L Water — 1030 L 

| Tetal — 2187.5 L Total — 2112.00 L 

| i 

| 
In pat | out pot 

Tert-Buty|-2((4R,65)-6- Tert-Butyl-2((4R,6S)-6-fonmy!-2,2-dimethy!- 

(hydroxymethy!)-2,2-dimethy!- | ,3- 1,3- dioxan-4-y/)acetate — 26.0 Kg 

dioxan- 4-yl)acetate — 112.0 Kg 

Sodium bicarbonate — 34.0 Kg Methylene chloride — 1440 L 

| Methylene chloride — 1530 L | Stage-IT Water — 850 L 

| Process water - 705 L 

| Potassium bromide — 7.3 Kg 

Sodium hypochlorite -34.00 Kg 

Sodium Chloride -40.0 Kg 

Total —— 2462.30 Kg , Total —_— 2376.00 L 

Te put out put 

Tert-Butyl-2((4R,6S)-6-formy!-2,2- fee tert-butyl-2-((4R,6S8)-6-((E)- 2{4(4- 

dimethy! -1,3- dioxan-4-ylacetate — fluoropheny!)-6-isopropy!-2-(n-



86.0 Kg 

FMP — 240.0 Kg 

Dimethyl] sulfoxide — 820 L 

Potassium Carbonate — 73.0 Kg 

Toluene -1550 L 

Process Water -5630 L 

Methanol -410 L 

Hexanes -1790 L 

| Total —— 10,563.00 L 

« 
methylmethanesulfonamido)pyrim idin-5- 
ylvinyl)-2,2-dimethyl-1.3-dioxane4-y]lacetate 

~ 110.0 Ke 

Methanol — 390 L 

Toluene — 1395 L 

Dimethyl sulfoxide ~ 760 L 

Hexanes -1670 L 

Water -5795 L 

Total 10,030 L   

PROCESS FLOW DIAGRAM OF CMH 

  

  

  

  

  

| 

| 

| in put out put | 

| | 3-Carbomy!Methy!-5-methythexanoic acid — 
| IVH - 150.0 Kg 200.0 Ke | 

PIP - 6.70Kg | Toluene — 1150 L 

| ICA - 300.0 Kg | Etiryl acetate — 620 L | 

| Hydrochloric acid - 1510 L | CMH | Water —2550L | 

| Process water -1450 L | | Hydrochloric acid - 498 L 

Toluene - 1200 L | 

| UREA - 115.0Kg | 

| Ethyl acetate - 650 L 

| Total — 5381.7 L "Total —— 5018.00 L 
i 

| 

| tt. | Water ; 

Consumption || S.n0 | Water | water 

& Waste water j Fresh Water Recycled Wastewater Cc F 
: 3 : onsumption | 

Generated: Consumption, in Generate, | 
| |KL/MT ef | 

| Jan 21-Dec 21 || | KLD Process, KLD aan 
product 

| | | KLD es | 

rid || O1._| Process 454 (4.18 | 4.62 67 

| 1/02. | Boiler 433 10.59 "0.59 24.98 

| | &Cooling 
| 

desl   up | | | 
 



  

  

  

  

03. Other 0.56 0.5 0.57 3.23 

Utilities(DM 
Plant & 
Softener 

regeneration 

& Scrubber | 

04. Domestic | 1.23 0.96 | 0.96 7 I 
| Source of water and distance trom the River/bore well water by Tankers 

| i | unit : Purchase /open well/ Others/ i 

12. | Efffuent 

| Treatment | Operational Status (during Operating Non-operating 

| Plants: inspection): 

| Installed Treatment | 50 m3/day 
| | Capacity, (m3/day 

| 

| | ETUs & Sequence of Treatment Plant: 
| 

| 

ri 
| 

| 

| 

| 
| 

| | 
| 

| 
Average Effluent Mode of Sludge /Slats_ | Mode 

| | Characteristics Disposal of generation disposal of 

| 
- 

Parameters $Efftuent efaigent iday, sludge 
(m3/day) | 

| pH 8.78 Effluents 261.5 Kg/Day | 

| ; treated in ZLD + 

| TSS, mg ee and reused in | 205-7 Kg/Day | Sent to 
‘TDS, mg/l =|: 30476 Utilities TSDF/Cement 

4 Industries 

  

  

  

  

        

  

          

  

  

  

  

  

  

  

COD, mg/l 
L 

"56392 

 



® 
  

BOD. mgt ‘17485 

“Sulphate. mel | 

Chloride, mg/l 

  

Fluoride, mg/l — 
  

  | 

| 13. | Whether ETP As per the monitoring carried out by committee ETP found not adeqaute 

  

  

  

  

    
    
  

      
  

  

    
        

  
      
  

facilities 

adequate to 

| achieve 

| standards: 
| 

ay all 
14. | Fuel 

Consumption: | | Fuel Consumption, MT or KL | | 

| Sine | iHperet Fae 2019-20. | 202021 + +| 2021-2022 
Ol | Coal 755 833 630 

02 = ‘| Furnace oil a - ] = a 

| 03 ~—|: Diesel ] se 5 = | 

| ba 
|04 ‘| Others - = 5 | 

Hs. | Stack Details 
| 

and Source | Opaci 

Emission Stack | Stack (| Stack §PM , $02 ty Control || 

Status: S.No. Aftache | Ht Dia (mg/N | (mg/N | meter  equipm | 

: d To (ma) (m) or) m?) provi | ent 
| | ded | 

NA | 

|| Ol Fumace | NA | NA NA NA | NA | 

i | 
| 

| 1 | No |Bag | 
| | | | filter 

| ] : a | | with 

| | 02 Boiler 30 | 0.90 | 58 45 | Mechani 

| cal Dust 

| 
| collector 

| | Captive | | 

} | | 03 Power | NA | NA | NA | NA [NA [NA || 
| Plant | | | 

| 16. | Whether 

APCDs 
Yes | 

provided are 

adequate to 
| 

achieve 

|    



  

  

    

  

  

  

  

  

  

  

    a) Whether industrial unit has implemented LDAR programme. 

Yes 

standards i 

17.) Ambient Air = . =a SEM ST 

| Quality Status: — zipalorsne aie gaa Gug/m?) | (ue/m’) 

PM2.5 PM10 

Ol | Main Gate 4 08 13 32 65 

eo | eee | lM no | 6B 38 59 | 

| 03 Boiler nn ie 17 39 74 

18. | Details of incineration facility (if provided) -NIL 

Year of Establishment 

Designed Capacity of the Incineration for: 

Solid - 

Liquid - 
Gaseous Waste - 

| Name of the Fuel & Designed Consumption Rate 

Designed Temperature for Each Chamber & Residence Time | 

Operational Parameters: 

Liquid Feed Rate - 

Solid Feed Rate - 

Gaseous Waste Feed Rate - 

Fuel Feed Rate - 

Temperature in different chambers - 

| Details of emission control system, stacks and monitoring facility: 

| Quantity of Ash generated and mode of disposal: 

| Remarks on compliance 

| 19. | Other details:   
 



6) 
  

  

20. 

  

Hazardous 

Waste 

Management 

Status (Jan-Z1 

to Dec-21) 

  

Aathorised 

  

  

  

  

    

  

  

  

| 

      

  

  

    

  

5 antity ; HW oe Quantity Hw storage & 
Generated Quantity | Generated Disposal facilit: 

Ol. ETP 28.1 od 95.45 MT 79.97 MT - Sent TSDF, 

Waste/Sludge (  schedule-I Dundigal/ 

ATFD Salt) & 35.3 of Cement 

Schedule-I industries 

02. Inoraganic = =—=——is«228..1 Of 70.1 MT 64.88 Sent TSDF. 

Residve = schedule-I_— Dundigal, 
Cement 
industries | 

| 03 Used Oil 5.1 of 182 Nil 

Schedule-l | kg/Annum — : 

04. | Discarded 33.1 of 10Nos | 1460 Nos 
Containers Schedule-I Day | 

| 05. Only Sludge - - - - 

06. | Off spec - - - =] 

eusteritt | | 
07. | Distillation | 28.136.1 of | 9738MT | 9148 MT | Sent t Cement 

| residues Schedule-| Industries 

08. | Contaminated - - = 
Cotton Waste 

09. | Spent Catalyst - a z= . 

10. | Base sediments = = - - 
& waste } 

Il. | Lead Acid 5 | : : : 
Batteries | 

12. | Ni-Cd batteries - - - - | 

13. | Other (specify) - | : = = 
i         

  

31. Adequacy of | Adequate 
the Existing 

Disposal 

Facility: 

 



  

(6) 

  
  

22. | Observations: 

a) Compliance under Air Act : 

> 

> 

> 

ov 

v   
v 

b) Compliance ander water Act : 

The unit has valid Integrated consent under Air Act 1981 with validity upto 31.07.2025 

The unit has two coal fired boilers of capacity 8 TRH& 6 TPH(Stand by) and provided Bag 

filter with mechanical dust collector and a common stack of height 30m to control 

emissions from boiler. 
| 

The unit has 5 Nos of 2 stage scrubbers to collect process emissions and treated through | 

scrubbers finally let out through vent. As per the Consent issued by TSPCB, the process | 

vent is required to monitor for HCL concentration, however no provision is made in the | 

process vent for HCL. 

During Committee visit, the stack was monitored and the results are tabulated as below; 

  

  

  

  

  

| Parameters | Stack attached to Prescribed 

Coa! Fired Boiler of standards of 

| capacity 8 TPH TSPCB 
! _| 

' Date of monitoring | 03.02.2022 

Particulate Matter in mg/Nm™ 86 115 | 

= 
= 

SO, inmg/Nm* 168 600 | 
‘ I 

| NOx in mg/ Nm° | 220 300 |   
  

as per the analysis report, PM (86 mg/Nmr ), SO» (168 mg/Nm’) and NOx (220 mg/Nm’) 

was found meeting with prescribed Standards of TSPCB which indicates the adequacy of 

pollution control measures taken by the unit. 

The unit has not provided online emission monitoring sy
stem. 

The Source of water is Tankers purchase from outside and consuming the fresh water in the 

tune of 10.66KLD against the consented quantity of | 1.35 KLD. | 

As per the CFO the unit is collecting LTDS effluent @ 1.64 KLD and HTDS @ 5.5KLD. 

The LTDS being treated through ETP comprises of Collection tank, aeration system, 

settling cum separation tank followed by RO system. The RO permeate being utilised in | 

Utilities and RO reject being sent to MEE along with HTDS effluent. The HTDS and RO | 

reject bemg concentrated through three stage Falling Film Multi Effect Evaporator(MEE) 

followed by ATED to recover salt as final waste. The MEE condensate being sent to LTDS 

ETP. 

During Commitee visit, LTDS and HTDS treatment system was found in operation, the 

  
 



@& 
  

committee has taken samples and analysed in the TSPCB laboratory. the analysis results 

are tabulated as below; 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

S. Parameter | Location of Samples taken 

No. Raw Aeration RO feed Ro RO 

effluent tank Permeate _—reject 

_of LTDS | 
1. | pH 7.60 MLSS of | 7.46 6.96 7.25 

2... TSS inmeg/L | 75 3200 mg/L 22 BDL 23 

3. TDS in mg/L 2422 1508 | 42 1924 

4. |CODinmet | 2840 i 1840 28 2720 

5. BOD in mg/L 779 268 _BDL 308 

6. | Oil & Grease in| 2 BDL BDL [BDL | | 
mg/L | | 

7. | Phenolic BDL / BDL BDL BDL 

| compound | | | 
  

| From the above analysis results,COD reduction was observed 35%, TDS reduction was 37% | 

| through conventional treatment. As per the COD reduction, the conventional treatment is not | 

| adequate, the reduction of TDS indicates the possibilities of dilution because TDS can not be 

| reduced through conventional treatment. The RO efficiency was observed only 21.6 % which 

indicates the inadequacy of treatment plant. | 

  

  

  

  

  

  

  

      
  

    

S. | Parameter Location of Samples taken | 

| No. | Raw MEE feed | MEE | MEE | 
effluent of Condensate | concentrate | 

HTDS 
Aeration | 

| | tank | I | 

| 4. | pH 7.80 (72 [7.4 | 7.6 | 

| 2. TSS in mg/L | 232 | 210 35 472 | 

(3. | TDS in mg/L 28445 | 27257 452 90010 

4. | COD inmg/L 36800 | 32,000 3,480 18400 

5. | BOD in mg/L ™7™ | 268 | BDL 308 

7.     
  

| Phenolic compound | BDL | BDL | BDL BDL 

| The unit claims that they are achieving 25% TDS Concentration through MEE, from the above 

analysis results, the MEE efficiency also observed very poor, the TDS concentration was increased | 

| from 2.7% to 9.0 % onkly through MEE and it is inadequate to achieve the desirable limit of 25 % | 

| TDS concentration to recover the salt. 
|



  

c) Compliance under HW Rules: 

i. Details of hazardous waste disposal: 

As per the Authorisation issued by the TSPCB. Authorised quantity of Sludge and 

ATED salt is 467.2 kg/day (170.52 MT’Annum). During the period from Jan’2021 to 

Dec’2021, the industry has Hazardous waste generation (ATFD salt) of 144.85 

MT/Annum. 

ii. Solvents Used & Control measures adopted to control VOCs : 

Solvents asing:Methylene DI Chloride, Acetone, Methanol, Ethyl Acetate and Toulene. 

Mode of solvent storage: All solvents are stored in underground storage tanks andconnected 

with Nitrogen purging system with Breather valves. 

Overall Efficiency of Solvent Recovery: .As per the information of Unit over all efficiency of | 

Solvent Recovery system is about 95%. 

Measures adopted to improve solvent recovery in storage areas, process area etc. 

The unit informed that All the solvent storage tanks are connected with Nitrogen purgi
ng 

system with Breather valves and in Process area Double condensers (Primary 
and secondary) 

and vents of Condensers are connected to Scrubber. 

In Solvent Recovery System to Control VOCs, every Cohmnn having Double condenser with 

circulation of RT Water and chilled water and all the Condensers vents are connected to | 

scrubber and maintaining scrubber with neutralized agents. 

EREEERSA



(63) ANNEXURE-4 

Annexure - 6 

Status of compliance against the conditions imposed in the Environmental Clearance: 

  

S.No. EC Conditions Compliance Status 

| | Necessary permission has mandated under the Complied 

water (Prevention and control of pollution) Act. Project authority has Obtained CFE 

1974) and the Air (Prevention and control of and CFO trom TSPCB. 

pollution) Act.1981. as applicable from time to 

time, shall be obtained from the state pollution 

control board. 
  

We
 As already committed by the project proponent. ' Complied 

Zero Liquid discharge shall be ensured and no Zero Liquid discharge system ts 

| waste/treated water shall be discharged outside being implemented by PA. 

| the premises. All the waste water to be collected 
and reused after treatment. 
  

Necessary authorization required under the | Complied 

Hazardous and other wastes(Management and | Project authority has Obtained 

' trans-boundary Movement) Rules 2016. Solid necessary permission from TSPCB. 

| waste management rules 2016, shall be obtained 

and the provisions contained in the rules shall be 

strictly adhered to. 

lo
o 

4 | National Emission Standards for Organic | Being complied 

Chemical manufacturing industry issued by the | Ambient air quality is being 

ministry vide G.S.R.608(E) Dated 2Ist July monitored by third party NABL 

2010 and amended from to time shall be | accredited laboratory. 

followed. 
  

5 | Volatile organic compounds (VOCs) Fugitive | Partly complied 

emission shall be controlled at 99.95% With | Emission levels of Volatile Organic 

effective chillers/modem technology. /Compounds (VOC)is not being 

| achieved as stipulated. | 

6 |No raw material/solvent prohibited by the | Agreed to comply. | 

concemed regulatory authorities from time to) No raw material/solvent prohibited | 

  
  

time. shall be used. by regulatory authority is being used 

| for industrial purpose. 

7 | As proposed, storage of raw material shall be | Being complied | 

restricted to 3 days. | Storage of raw material is restricted 

| as stipulated. 
  

8 | To control source and the fugitive emissions, | Complied 

suitable pollution control devices shall be The gaseous emission is being | 

installed to meet the prescribed norms and /or | dispersed through stack of adequate | 

the NAAQS. The gaseous emission shall be | height. (AAQM reports enclosed). | 

dispersed through stack of adequate height as 

| per CPCB/SPCB guidelines. 

| 
9 | Solvent management shall be carriedout as Being complied | 

follows: | All the reactors are connected to 

: .__ | chilled brine condenser. 
(a)Reactor shall be connected to chilled brine | Provided mechanical seals to all the 

condenser system. 

}   
|



O
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(b)Reactor and solvent handling pump shall have 

mechanical seals to prevent leakages. | 

(c) The condensers shall be provided with 

sufficient HTS and residence time so as to 

achieve more than 95% recovery. 

(d)Solvents shall be stored in a separate space 

specified with all safety measures. 

(©)Proper earthing shall be provided in all the | 

electrical equipment wherever solvent handling 

is done. 

(f) Entire plant shall be flameproof. The solvent | 
storage tanks shall be provided with 

breathervalve to prevent losses. 

(g) All- the solvent storage tanks shall be 

connected with vent condensers with chilled 

brine circulation. 

solvent handling pumps. 

Solvents are stored in a separate 

space with N2 blanketing and 
provided fire hydrant sprinkler 
system. 

Earthing system for all the 

equipment’s and double earthing to 

solvent storage tanks are provided 
Solvent storage tanks are provided 
with breather valve and Nitrogen 

_ blanketing system. 

  

10 Total fresh water requirement shall not exceed 
163.3 cum/day, proposed to be met from mission 

Bhagiratha (Industrial supply) .Prior permission 

in this regard shall be obtamed from the 

concemed regulatory authority. 

Compiied 
Fresh water requirement is restricted | 

within permissible limits. 

— 
|   

H Process effluent/any wastewater shall not be 

allowed to mix with storm water. The storm 

waterfrom the premises shall be collected and 

discharged through a separate conveyance 

system. All the vent pipes should be above the 

roof level. 

Complied 
Separate drainage system is 

provided for storm water. |   

  

  
12 Hazardous chemicals shall be stored in tanks, 

tank farms, drums, carboys etc. Flame arrestors 

shall be provided on tank farm, and solvent 

transfer through pumps. Raw material and 

products should be stored in leak proof 

containers. Spent acid to be stored over the 

ground tank and to be sent to TSDF. 

Hazardouschemicals is stored in 
appropriate storage tanks, tank 
farms, drums, carboys etc. with 

Flame arrestors. All the solvents are | 
transfer through closed system. 
Raw material and products are | 

stored in leak proof containers. | 

  

  

Process organic residue and spent carbon, if any, 

shall be ‘sent to cement industries.ETP sludge, 

process inorganic&evaporation salt shall be 

disposed off to the TSDF. 

Being complied 
Hazardous wastes are being sent to | 

TSDF for disposal. 

  

14   The company shall strictly comply with the rules 

and guidelines under Manufacture, storage and 

import of Hazardous chemicals (MSIHC)Rules 

1989 as amended time to time. All transportation 

of Hazardous chemicals shall be as per the | 

  
Motor Vehicle Act(MVA), 1989. 

Complied |



  

an
 Fly ash should be stored separately as per CPCB > Complied 

guidelines so that it may not adversely affect the | The generated fly ash in existing 

air quality. Direct exposure of workers to fly ash | operations are stored in a closed 

, and dust should be avoided. system. 
  

16 

17 

The company shall undertake waste Not complied 

minimization measures as below: Odour emission is observed. PA is 

Metering and control of quantities of active | directed to take"necessary action 

ingredients to minimizewaste. 

Reuse of by-products from the process as raw | 

materials or as raw material substitutes in other . 

| processes. 

Use of automated filling to minimize spillage. 

Use of Close Feed system into batch reactors. 

Venting equipment through vapour recovery | 

system. | 

Use of high pressure hoses for equipment | 

clearing to reduce waste water generation. | 

The green belt of at least 5-10 m width shall be | Complied 
developed in nearly 33% of the total project Green belt has developed as 

area,mainly along the periphery,in downward | stipulated. 

wind direction,and along road side etc.Selection 

of plant species shall be as per the CPCB | 

guidelines in consultation with the State Forest 

Department. 

_! 
; 

  

18 

19 

20 

towards Corporate Environment Responsibility | PA is in the process of implementing 

(CER) As proposed, the CER allocation shall be | expansion project. They are agreed 

spent mainly for addressing the issues (Social, | to incur the expenditure as stipulated 

health employment, infrastructure. drinking 

water facility, skill development, plantation etc) 

raised during public consultation/hearing 
i 

Preference shall be given to local villagers for Agreed to comply 

employment in the unit. PA is in the process of implementing 

| expansion project. They are agreed | 

| | to incur the expenditure as stipulated | 

| For the DG sets, emission limits and the stack | Complied 

height shall be in conformity with the extant | Acoustic enclosure to DG set with 

regulations and the CPCB guidelines. Acoustic | adequate stack height is provided. 

enclosure shall be provided to DG set for | Stack emissions are monitored by | 

controlling the noise pollution. | third party NABL accredited. 

| laboratory. _ | 

As proposed Rs.225 crores shall be allocated Agreed to comply 

  
| 4 4 

 



  

  

  

  

21) The unit shall make the arrangement for Complied 

protection of possible fire hazards during Fire protection systems such as fire 

manufacturing process in materia! handling hydrant system, Sprinkler system, 

Fire- fighting system shall be as per the norms. Fire alarm system and Fire 

extinguishers with auto modular 

_ type are provided. 

22 | Occupational health surveillance including Complied 

| dental check-up of the workers shall be done on 

a regular basis and records maintained as per the 

| factories Act. ] 

23 | Continuous online (24*7) monitoring system for | Being complied 

| stack emission shall be installed for Continuous online = monitoring 

measurement of flue gas discharge and the | system for stack emission is 

| pollutants concentration, and the data to be 

transmitted to the CPCBand SPCB server. For 

ZLD, the unit shall instalt web camera with 

night vision capability and flow meters in the 

channel/drain carrying effluent within the 

premises. 

provided. PA has provided operating | 

IP camera with PAN, TILT Zoom, | 

5x or above focal length with night 

vision capability. Along with flow | 
meter & totalizers with RS -485 

communication facilities to HTDS. | 
LTDS & RO _ permeate with 

connection of the data server of | 
CPCB & TSPCB. |   

  

conditions under- 
The grant of environmental clearance is further subject to compliance of other general ] 

| 

1 
  

  

The project proponent shall obtain all other 

statutory/necessary 

permissions/recommendations/NOCs prior to 

start of construction/operation of the 

project,which inter alia 

include,permission/approvals under the 

Forest(Conservation) Act,1980:wild life 

(Protection) Act,1972; the Coastal Regulation 

Zone Notification,2019,as amended from time to 

time,and other office Memoranda/circular issued 

by the ministry of Environment, Forest and 

Climate Change from time to time ,as applicable 

| to the project. 
| 

  

Complied 
Project authority has obtained 

necessary approvals from concerned | 

Tegulatory bodies. 

  

  

| The project proponent shall ensure compliance 

| of “National Emission Standards’ as applicable 

| to the project, issued by the Ministry from time 

to time. The project proponent shall also abide 

by the rules /regulations issued by the 

CPCB/SPCBfor control/abatement of pollution. 

Complied 

Copy of Ambient air quality 

monitored during site visit is 

enclosed.   
 



  

ili. The project authorities shall adhere to the 

stipulations madebythe State pollution Control 

Board/Committee, Central pollution Control 

Board. State Government and any other statutor 

authority. 

Agreed 

  

The project proponent shail prepare a site 

specific. conservation plan and wild life 

management plan in case of the presence of 

Schedule-I species in thestudy areaas 

applicable to the project, and submit to Chief 

Wild _ lite Warden for approval .The 

recommendations shall be implemented in 

consultation with the State Forest/Wildlife 

Department in a time bound manner. 

Agreed to comply 
Site specific conservation plan and 
wile lite management 1s not 

implemented. PA is agreed to 

implement conservation plan. 

  

Vi. 

| vil. 

No further expansion or modifications in the 

plant. other than mentioned in theElA 

Notification .2006 and its amendments .shall be 

carried out with out prior approval of Ministry of 

| There is no change in the scope of 

| the project. ~ 

Environment. Forest and Climate change. In case , 

|of deviations or alterations in the project | 

| proposal from those submitted to this Ministry for | 

_ clearance. a fresh reference shall be made to the 

| Ministry to assess the adequacy of conditions | 

|imposed and to add additional environmental | 

protection measures required, if any 

|The energy source for lighting purpose shall be 
| preferably LED based. or advance having 

preference in energy conservation and 

| environment betterment. 

| The locations of ambient air quality monitoring 

| stations shall be decided in consultation with the 

| State Poilution Control Board (SPCB) and it shall ' 

| Not Complied 

be ensured that atleast one station each is 

| installed in the upwind and down wind direction 

as well as where maximum ground level 

| concentration s are anticipated. 

The locations of ambient air quality 
monitoring stations have not been 

decided by SPCB as on the date of 

site visit.   
"The National Ambient Air quality Emission | Being complied 

| Standards issued by the Ministry vide G.S.R. 

NO. 826(E)dated 16th November .2009 shall be | 

| followed. 

| The overall noise levels in and around the plant | Being complied 

area shall be kept well within the standards by | 

| providing noise control measure including 

acoustic hoods, silencers, enclosures etc. On all | 

sources of noise generation. The ambient noise | 

| levels shall conform to the standards prescribed | 

| under Environment(Protection) Act, 1986 Rules. | 

| 1989 viz. 75 dBA (day time) and 70 dBA (night | 
time).



  
  

The Company shall harvest rainwater from the 

roof tops of the buildings and storm wateér drains 

to recharge the ground water and to utilize the , 

same for process requirements. 

Complied 

  

xi. 

| xii. 

| 
| 

| xiii. 

| Training shall be imparted to all employees on— 

safety and health aspects of chemicals handling. | Necessary training is provided to all 
Complied 

Pre-employment and routine periodical medical | employees on safety and health 

examinations for employees shall be undertaken | aspects of chemicals 

on regular basis. Training to all employees on periodically. 

| handling of chemicals shall be imparted. 

] 
|The company shall also comply 
environmental protection 

“the EIA/EMP in respect of environmental 

management, and risk mitigation measures 

relating to the project shall be implemented. 

with all | 
measures and | 

safeguards proposed in the documents submitted | 

to the Ministry. All the recommendations made in | 

  

|The company shall undertake all relevant 

measures for improving the socioeconomic 

conditions of the surrounding area. CER activities 

shall be undertaken by involving local villages 

and administration and shall be implemented. 

Agreed to comply 

handling 

  

The company shall undertake eco-development 

measures including community welfare measures 

in the project area for the overall improvement of 

the environment. 

Being complied 

Eco development measures are 

being implemented. 

  

XV. A Separate environmental management cell 

(having qualified person with Environmental 

science/ Environmental Engineering 

/Specialization in the project area) equipped with 

full fledged laboratory facilities shall be set up to 

carry out the Environmental management and | 

monitoring functions.   
Complied 
Separate environment management 

cell is provided.   
    xVi. 

  
The company shall earmark sufficient funds 

towards capital cost and recurring cost per annum   to implement the conditions stipulated by the 

ministry of environment. Forest and Climate 

change as the state Government along with the 

implementation schedule for all the conditions 

stipulated herein. The funds so earmarked for 

environment management / pollution control 

measures shall not be diverted for any other 

purpose.   
Agreed to comply



  

iXViL. A Copy of the clearance letter shall be sent by the : Complied 

project proponent to concemed panchayat : 

Zillaparished/Muncipalcorporation, urban local | 
body and the local NGO, if any, from whom 

suggestions /representations, if any, were 

received while processing the proposal. 

  

XViIL. 

  

- } i 

The project proponent shall also submit six Partly Complied 

monthly reports on the status of compliance of Half yearly compliance reports are 

the stipulated environmental clearance conditions not uploaded in the company 

including results of monitored data (both in hard website. 

copies as well as by e-mail) to the respective 

Regional Office of MoEF&CC, the respective 

Zonal Office of CPCB and SPCB. A copy of 

| Environmental Clearance and six monthly | 

| compliance status report shall be posted on the — 

website of the company. 

| The environmental statement for each financial | Complied 

year ending 31st March in Form-V as is 

mandated shall be submitted to the concerned 

State Pollution Contro! Board as prescribed under 

the environmental (protection) Rules, 1986, as 

amended subsequently, shall also be put on the | 

website of the company along with the status of 

compliance of environmental clearance 

conditions and shall be sent to the respective | 

regional offices of MoEF&CC by e-mail. 

  

  

  

| 

The project proponent shall inform the public that | Comptied 

the project has been accorded environmental 

clearance by the ministry and copies of the | 

clearance letter are available with the 

SPCB/Committee and may also be seen at 

website of the Ministry and at 

https://parivesh.nic.in/. This shall be advertised 

within the seven days from the date of issue of | 

the clearance letter, at least in two local 

newspapers that are widely circulated in the 

region of which one shall be in the vernacular 

janguage of the locality concerned and a copy of 

the same shall be forwarded to the concerned 

regional Office of the Ministry. 

The project authorities shall inform the regional Complied 

Office as well as the Ministry, the date of 

financial closure and final approval of the project 

by the concemed authorities and the date of start 

of the project. 

li 
|



  

This environmental clearance is granied subject Agreed 

to final outcome of Honble supreme ccomst of 

| india, Honble NGT and any other court of Law, if 

any, as may be applicable to this project. 

  

The Ministry reserves the right to stipulate Agreed 

additional conditions, if found necessary af | 

subsequent stages and the project proponent shall 

implement al! the said conditions in a time bound | 

manner. The ministry may revoke or suspend the 

environmental clearance, if implementation of 

any of the above conditions is not found | 

satisfactory. 

| Concealing factual data or submission of false/ | — 
fabricated data and failure to comply with any of | 

the conditions mentioned above may resalt in 

withdrawal of this clearance and attract action 

under the provisions of the environmental 

(protection) Act 1986. 

  

| 14 

  
| Any appeal against this environmental clearance | Agreed 

shall lie with the national green Tribunal, if 

preferred, within a period of 30 days as 

prescribed under section 16 of the National Green 

Tribunal Act, 2010.    



ANNEXURE -7 

Annexure — 7 

Status of compliance against the conditions imposed in Consent to operate issued by 

Telangana State Pollution control Board. 

  

Compliance of the industry on CFO schedule - B conditions: 

Consent Order No: 210822543295, Date: 17.02.2021. 

  

  

  

  

  

  

  

  

      
  

  

  

  

  

  

  

  

  

  

  

  

    
  

  

  

      
  

  

  

  

  

  

  

  

S. | Conditions Compliance 

No. | 

1 | Total Fresh Water Consumption shall not As per the records of the 

exceed 11.35 KLD. industry, during the last | year 

period of January’2021 to) 

| oy  Hargnse geass December'2021. the water | 

| [1 _| Process & Waskings 4.75 KLD consumption is 10.66 KLD_ 

| 2 Boiler feed & Cooling 45KLD (avg). | 

| tower makeup 

3. | DM plant & Softener 0.6 KLD * | 

_tegeneration & scrubber Soames 

| 4. Domestic 1.5 KLD 

| Total: 11.35 KLD 

02 | During the maintenance / breakdown of ZLD| During last one year no | 

_ system, the industry is permitted to send the | effluents sent to CETP since | 

LTDS effluents to CETP for not more than 15. | there is no longer period 

days, in a calendar year duly meeting the breakdown happened. 

following inlet standards 

| Complied. 
l Parameter Limiting Standards | . 

| pH 55-90) | 

| Temperature °C 45.0 | 
Total Dissolved Solids ( 5,000 mel | | 
inorganic } 1} | 
Oil and Grease 20 mg 

Phenolic Compounds (as 5 mg | 

| CH0H) | 
| Ammonical Nitrogen (as 50 mg/l | 

LN) | 
| Cyanide (as CN) 2 mg/l | 
| Chromium Hexavalent 2 mg 

| (asCr’*) | 

| Chromium (total) (as Cr) 2 mg/l | 

| | | Copper (as Cu) 3 mg/l | 

| | Lead (as Pb) 1 mg/l | 

| Nickel (as Ni) 3 mg/l 

Zinc (as Zn) 15 mgt | 

Arsenic (as As) | 02 me’! | 

| | Mercury (as Hg) | 0.01 mg! 

| | Cadmium (as Cd) | ime! | | 

| | Selenium (as Se) | 0.05 mail 

| | | | Fluoride (as F) | 15 mg/l | 

i Boron (as B) | 2 mg | 

| coD i 15,000 mz | | | 
 



  

The emissions shall not contain constituents in ls 

  

  

  

  

    
    
  

  

    

  

  

for DG sets upto 800 KW as per the Notification | 

G.S.R.520 (E), dated 01.07.2003 under the | 

Environment (Protection) Amendment Rules, | 

| 2003 and G.S.R.448(E), dated Le 

the Environment (Protection) 

Amendment Rules, 2004. In case of ae sets | 

more than 800 KW should comply with 

emission limits as per the Notification 

G.S.R.489 (E), dated 09.07.2002 at serial no.96, 

under the Environment (Protection) Act, 1986.   

  
| 

5 

excess of the prescribed limits mestioned | ae ai SEM, SO2, 

Below: NOx in coal fired boiler are 

| : I monitored by TSPCB. The 

Chimne | Description of | Parameter Emission 
_yNo._| Chimney standards monitored parameters are 

1 Attached tw) | SPM 115 mg/Nm3 within _—the prescribed 

fired et Soatee fi eT S02" ae on standards (analysis reports 

| anata A At 6% enclosed as Annexure — 7a). 

TPH 7 Qo, for solid oe | 

| an a | No provision has been made | 
| h for + : : 

| Riqoidefiael | by unit to monitor HC! in the 

| | process vent. 

| "NO,* 300mg/Nm™ | | 

| At 6% dry | 
O,, for solid Partiall plying 

fuel and3% || | = — 

dry OQ, for|| | 
liquid fuel 

| | [2 Aitached to) HCl | 35 mg/m" 
| | | Process Vents 

3 ~=—s |: Attached to SPM 115 mg/Nm3 

| DG Sets of 

capacity | x 
250 KVA | 

*As per MOEF&CC Notification No.GSR 96(E), dt. 

| 29.91.2018 published under the Environment 

| (Protection) Roles, 1986. 
| 

| 4 |The industry shall not manufacture any un- As per the records of the | 

consented products and exceeding capacities | | industry, during the FY 2019 | 

} without i prior Consent for 20, the industry has | 

| Establishment (CFE) and Consent for Operation production of 42.62 TPA, 

(CFO) of the Board. during the FY 2020-21, the 

| | : industry has production of 

| 63.12 TPA & during the FY 

2021-22, the industry has | 

production of 45.1 TPA. 

Being complied. 

5 | The industry shall comply with emission limits 

| The unit has 2 DG Sets of | 
1x1500 KVA & 1x1000) 

KVA. The DG Sets are not in | 
operation and kept as standby. | 

| 

| 
|   
 



  

  

The industry shalt comply with ambient air 

quality standards of PM10(Particulate Matter 

size less than JOum) - 100 wg’ m3: 

PM?2.5(Particulate Matter size less than 2.5 um) 

- 60 ug) m3; SO2 - 80 pe/ m3: NOx - 80 

ue/m3, NH3 — 400 pg/m3 outside the factory 

premises at the periphery of the industry. 

| Standards for other parameters as mentioned in 

the National Ambient Air Quality Standards 

CPCB Notification No.B-29016/20/90/PCI-L, : 

| dated 18.11.2009 

Noise Levels: Day time (6AM to 10 PM)-75 dB 
| (A) 
AM) - 70 dB (A). 

| The industry has paid CFO fee of Rs.8,41,200- 
00 for a period up to 31.07.2021. The industry 

shall pay balance consent fee annually as per 

rates notified in G.O.Ms.No.22. The payment of 

amual consent fee shall be made at the 

concerned RO for every financial year (i.e.. 

| April to March) within the stipulated time 

period i.e., Ist quarter of every financial year 

(April to June) is mandatory for the industry / 

| project, failing which, the validity of the 
| Consent Order automatically stands cancelled 

and operation industry / project without valid 

consent attracts penal action under the provision 

of Water Act, Air Act & Hazardous and Other 

Wastes 

Movement) Rules, 2016. 

Night time (10 PM to 6 

fee for Consented period, shall pay the balance 

| fee as per the revised rates as applicable from 

time to time. 

(Management & Transboundary | 

The industry either paying annual fee or total 

the applicants 

During the Joint inspection. 

Ambient Air Quality was 

monitored by TSPCB. Zonal 

Lab on 03.02.2022 at 3 

‘locations (periphery of the 

industry in upwind direction. 

down wind direction and in 

land). The 

monitored parameters are 

within the prescribed limits. | 

Copy of analysis reports 

_ enclosed as Annexure — 7b}. 

Complied 

—
 

Complied. 

  

The industry shall segregate effluents into 

LTDS & HTDS effluents separately. Complied. 

    
system to treat the effluent and 100% recycle of 

treated effluent. 

  
The industry shall regularly operate the ZLD : ‘During the inspection, MEE, | 

ATED, Biological ETP were | 

under operation. However, the | 

existing mechanism of ZLD | 

system is inadequate to (reat 

the effluents and it has to be 

evaluated by third party | 

recognised institute, | 

preferably ICT, NEERI, etc. 

Partially complying.



  

H 'The industry is permitted to “send HTDS 

effluents to the MEE system of M/s. JETL, 

_ Jeedimetia for a period of maximum 15 days in 

_: During last one year no 

a calendar year i.e. during maintenance, break — 

down of Stripper, MEE & ATFD system and | 

| shall maintain records. 

12 | The industry shall maintain digital flow meters 
with totalisers (RS-485 communication) for 

recording the quantity of HTDS effluents, 

LTDS effluent & RO permeate and also 

maintain daily records. They shall connect the 

flow totaliser data to TSPCB & CPCB servers 

as per CPCB protocol. 

_ effluents sent to CETP since 

there is no longer period 
breakdown happened. 

| Complied. 

“| The industry has digital flow 

meters for HTDS. LTDS & | 

RO Pesmeate which is 

connected to TSPCB server. | 

The installed flow meters in 

the existing ZLD system 

needs to be relooked at as it is 

  

  

  

      
        

not ensuring the ZLD. 

Partially complying 

[73 | The industry shall maintain IP camera with | : | Maintained 
PAN, 5x or above focal length with night vision 

capability at the entrance of the main gate with a Complying 

| backup data for a period of 6 months. 
| 14 The industry shall maintain vent condensers for | : The industry has provided 

chemical / solvent storage tanks to control Nitregen blanketing system 

1] 

| 15 | The industry shall maintain separate water . . 

meters for recording water consumption for The industry has provided 

process, boiler feed, cooling and domestic | | water meters for process, 

: purposes and also maintain daily records. boiler feed, cooling and 

| domestic purposes. 

| Complying 

16 | The industry shall operate multi stage scrubber | : | The industry has provided 5 | 

| along with online pH monitoring system for nos. of double stage scrubbers 

| control of process emissions. ; They shall for production blocks. 

maintain tog book for operation of scrubber for 

| monitoring active scrubbing media. Odour in the premises | 

| | observed which indicates the 

| inadequate control measures. | 

| Partially complying. 

| 17 | The ‘industry shall monitor VOCs in ambient air | : . 
| with online VOC analyzer& connect the data to | | Provided 

| TSPCB server. Complied   
 



  

  

  

  

  

  

18 The industry shall maintain elevated platform 
with leachate’spillages collection pit to store Complied 

drums containing chemicals & wastes to control 
spillages / discharges of chemicals / effluents on 

ground. 

19 | The industry shall maintain IP camera with 
PAN. TILT Zoom, 5x or above focal length, Provided IP camera at HTDS. 
with night vision capability at effluent LTDS & RO Permeate and 

collection system (HTDS & LTDS) and RO connected the same to TSPCB 

permeate as per CPCB norms. They shall server. 

connect the data to CPCB & TSPCB server. Not meeting the criteria of 

CPCB. 
| 

Partially Complying. | 

20 | The industry shall install on line TDS meter for Not complied. 

HTDS effluent generation and connect the same | 

to TSPCB server within two months. They shall _ | 

maintain the records for effluent generation, 

TDS values, salts generation on daily basis. 

i | The in hal vel I [2 2 eS shall develop greenbelt as per |-the industry has developed 

| | green belt in an area of about 

3 acres. 

: Complied. 

22 | The industry submitted Bank Guarantee of Rs. 4 : . 

| lakhs towards commitment to comply with| |The industry has submitted 

Board conditions / directions at RO, Nalgonda Bank Guarantee of Rs.4 

with validity upto 21.10.2021. The Bank Lakhs, with BG No. 

Guarantee amount will be forfeited, if the IBG122059 validity upto 

conditions / directions of the Board. EB 
Complying. 

23 | The evaporation losses in solvents shall be 

such as circulation of Chilled brine, transfer of 

solvents by using pumps instead of manual 

handling, closed centrifuges, providing primary 

& secondary condensers to all the reactor vents 

and all the solvent storage tanks and keeping 

| solvent storage in ground storage tanks with 

operate Solvent Recovery Plant within plant 

premises. Solvents shall be recovered to the 

maximum extent possible and shall be reused. 

The industry shall submit status of efficiency of 

Solvent Recovery Plant to the concerned 

spent solvents / mixed spent solvents to the 

traders/ recyclers.   
controlled by taking all preventive measures | 

| Nitrogen blanketing system 

| closed pipeline to Reactors. The industry shall | 

Regional Officer. The industry shall not dispose | 

The industry has provided 

for storage tanks. 

Partially complying.  



  
  

  

24 The industry shall provide adequate closed ls 

_ storage facilities above the ground with proper 

lining for storage of effluents before its 

treatment. 

The industry has provided 25 

_KL tank for storage of LTDS 

effluents and 2K 180 KL tanks 

for storage of HTDS 

effluents. 

    

  

  

  

  

    
  

  

Complying. 

| | 

[25 | The industry shall not use effluents in cooling | : Complied 
towers under any circumstances. 

26 | The industry shall not discharge any effluents i a 
on land within or outside the plant premises. During the inspection, no 

discharge of effluents were | 

observed. 

| Complying. 

"27 | The industry shall provide storm water drains to ; 
| avoid mixing of effluent/spillages with run-off Provided storm water drains 

| water during rains. and storm water storage tank 

| of capacity 170 KL. 

28 | The industry shall provide sufficient storage | : | | 

| | collection tank to ensure the collection of first 

| run off rain water. The industry shall collect 

| contaminated rain water and shall dispose the 

| same to the CETP, after confirming to the 

influent standards of CETP duly maintaining 

separate records. 

| 

29 | The industry shall provide arrangement to by- 

"pass the rain water collection tank of first ran 

_ off rain water for subsequent water flow. 

30 | The industry shall take measures to prevent the : 

| seepages such as cement concrete flooring with Complied. 

| proper collection system to collect contaminants 
| spillages in the relevant areas in the industry 

‘premises and avoid seepages outside the 
industry premises. 

31 | The industry shall maimtain separate energy ; | 

meters for recording energy consumption for air Provided | 

pollution control equipments and maintain Complied | 

record for daily energy consumption. | 

32 | The industry shall provide Stack Monitoring Provided ladder, platform ard   facility as per Emission Regulation part-3 (ERP- 

3) norms for all the major stacks of the industry | 

within a period of two months. 

port hole to the common stack 

attached to boilers of capacity | 

8 TPH & 6 TPH.   
 



la
d 

ho
d The industry shall ensure that the Port hole and 

ladder facility for the Stacks is safe to carry out 

Stack monitoring. In place of monkey ladder. 

spiral type/scaffold ladder shall be provided to 

_ ensure safety of monitoring personnel within a 

: period of two months. 

Provided. 

No monitoring provision 

made to menitor HC] in 

Process vent. 

Partially Complying. 

  

  

  

  

  

34 The industry shall implement the odour control ; ; : 

measures at source of generation and from ETP During the inspection, odour 

and shall ensure to maintain the same was observed near MEE area. 

effectively to control odour problems. ; 5 
Not complying. 

35. The industry shall ensure that there shall not be |: | Complied. 

any change in process technology and scope of |_| a . 

| working without prior approval from the Board. il, sa obtained CFO for 
"expansion project vide order 

"dated 27.01.2022. 

| 36 | The industry shall maintain records on source of. | . 

starting raw material / Intermediates for each ' Complied. 

| product-wise and the consolidated records shall 

be submitted to the concerned R.O., every | 

month along with invoice copies of the starting 

} | raw materials outsourced. 

37 | The industry shall ensure safe storage of the Bi- . 

| products / low value products on an elevated Complied 

| platform with closed cover sheds & shall adopt 

| suitable treatment. The industry shall also 

maintain daily records for By-Products and its | 

| disposal. | 
| 

i } 

| 38 | (a) The industry shall maintain the following) |, 

records and the same shall be made | Maintained 

Complied available to the Board Officials during the 

inspection. 

i) Daily production details (Products & 

By-products) 

ii) Quantity of Effluents generated & 

reused. 

iii)Log Books for pollution control 

systems. 

iv)Daily solid waste generated and 

disposed 

(b) The industry shall submit consolidated 

statement of the above on monthly basis to 

the Concerned Regional Office. 

 



Gi) 

  

  

  

  

    

  

39 | The industry shall collect & store the Hazardous — ; . 

| Solid waste in an elevated closed storage shed The Bralisiny has provided 

with impervious lining and Leachate collection shed with lining to store the 

system. _ Hazardous waste. 

| Complied 

' 40 Under no circumstances the Hazardous Waste . 

| shall be burnt in the boiler. | Complied 

41 | The industry shall rsaintain concreted internal | “=a 
prongs by cleaning regularly to avoid fugitive Maintained 

| emissions due to vehicular movement. | Complied 
. 

| | 

1 | 42 | As per G.O.RtNo.286, the industry shall) | . 

transport the industrial effluents and plying on | Not Applicable. All the 

| the roads is allowed between 6 A.M. to 6 P.M. | | effluents are treated within the 

only. industry premises. 

t | 

| 43 | The industry shall comply with Task Force | 
| directions issued by the Board from time to| |The Board — has issued | 
| time. directions to the industry vide | 

| order dated 18.11.2020 and 

| | the Board is monitoring the 
| | compliance of directions. 

' 44 |The applicant shall submit Environment | ; 
statement in Form V to the Regional office | Complied 

  
before 30th September of every year as per Rute 

| No.14 of E(P) Rules, 1986 & amendments      



  

G) ANN EXURE- 7 @) 

Danae — 1s 

aa TELANGANA STATE POLLUTION CONTROL BOARD 

SS ZONAL LABORATORY R.C.Puram 

=p” 25.35/11, Tulasi Reddy Complex, R.C.Puram, Sangareddy District 

REPORT BY THE STATE BOARD ANALYST 
FORM IV 

(See rule 14) 

Report No. 2022-02069 | Date: 18/02/2022 

“herd cantify that 1 D. Nageswar Ran, State Board Analyst duly appointed unde sb 

section (3) of Section 26 of the Air (as Prevention and Control of Polhution) Act 1981, sample 

collected on 03/02/2022 and received on the day 04/02/2022 from Hon'ble NGT Case
 — Joint 

Committee Team, a sample of Stack attached to Coal Fired Boiler of capacity 8 TPH from 

Mis. Hindys Lab Private Limited, (Formerly M/s. Hychem Laboratories), Sy. No. 298 & 

291, Veliminedu (V), Chityal (M), Nalgonda District for analysis. The sample was im 2 

condition fit for analysis and reported below
. 

t forther certify that I have analyzed the aforementioned samp
le on 04/02/2022 to 

19/02/2022 and declare the results of the analysis to be as follows: 

  

  

  

          

Resalt As per CFO Standard 
S.No. Parameter __ mg/Na® mg/ Nm' 

L SPM 86 115 

2 | s0,* 168 600 mg/ Nar’ 
At 6% dry On, for solid fuel 

and 3% dry O2 for liquid fel. 

3 NO,* 27720 300 mg/ No 

At 6% dry Oz, for solid fuel 
and 3% dry O2 for liquid fuel. 

  

Zia par MOEF & CC Notification No GSR 96(E), at. 29.01.2018 published under 

Environmental (Protection) Rules,
 1986. 

The condition of the seals, fastening and container on receipt was as follows: 

INTACT 

Observations ef Sampling Incharge: 

1) Stock attached to Coal Fired Boiler of capecity 8 TPH and is in operation st the time of 

= 

2) ‘The industry provided with Bog Filters as Air Pollution Control Equipment end is 0 

scan dune the = 

3) The height of the stack is 33 meters. 
_ 

Signed this: 18/02/2022 
BOARD ANALYST 

Address: 

D. Nageswar Rao Sar Bei Scienti 

TSPCB, Zonal Laboratory, R-C-Puram, 

Sangareddy District.



(72) ANNEXURE- 7 Cb) 
AONE ee —4 

_—s TELANGANA STATE POLLUTION CONTROL BOARD 

i ZONAL LABORATORY: R.C.PURAM 

~e?” 25-35/11, Tulasi Reddy Complex, R-C.Puram, Sangareddy District. 

ANALYSIS REPORT 
(AMBIENT AIR) 

Sample Nos. 2022 — 02078 ! 

1) Name & Address of the Industry =: M/s. Hindys Lab Private Limited, (Formerly M/s. 

Hychem Laboratories), Sy- No. 290 & 291, 

Velimineda (V), Chityal (M), Nalgonda District. 

  

  

  

  

  
  

  

  

  

  

2) Date of Sampling : 03.02/2022 

3) Sample Received on : 04/02/2022 

4) Report issued on > 18/02/2022 

5) Sample Collected by : Hon’ble NGT Case — Joint Committee Team 

a Results J 

S. Me Sampling Location Shift Type PMy | SO: NO, NH; 
| pen? | 3 3 3 

_ = ed | 42 19 20 

| AAQ Monitoring carried out at ans0 ante ry | a7 CT SCOBDSCSs 41. 24 | BDL 

periphery of the industry near __ | 

1) | | Southside compound wall of the a Qs 4.0 20 2 «| 

industry in Upwind direction of / Shift Sonn 
7 (CV), Chityal (M),_ 18:00 PM to 4:00 Abd) 44 23 = 

Pico sapen peer ee N m P= | 43 24 21 

17°13°48.07" & E 79°1°57.16”). acne aa a5 35 a 

| Ambient Air Quality Standards as per CFO | _100 a) 00 |   
  

Observations ef Sampling Incharge- 

1) AAQM canied out in Upwind direction. 

BDL - Below Detectable Limit. 

  

SENIOR ENVIRONMENTAL SCIENTIST



© 
zs TELANGANA STATE POLLUTION CONTROL BOARD 

a ZONAL LABORATORY: R.C.PURAM 

Ie 25-35/11, Tulasi Reddy Complex, R.C.Puram, Sangareddy District. 

ANALYSIS REPORT 
(AMBIENT AIR) 

Sample Nos. 2022 — 02079 

1) Name & Address of the Industry =: Ambient Air Quality Monitoring carried out in 

surroundings of Velimimedu (V), Chityal (M©), 

  

  

  

  

  

  
  

  

Nalgonda District. 

2) Date of Sampling - 03/02/2022 

3) Sample Received on : 04/02/2022 

4) Report issued on > 18/02/2022 

5) Sample Collected by : Hon’ble NGT Case — Joint Committee Team 

f | Results 

| S.No. Sampling Location Shift Type PMs SO. NO» NBs, 

| ae 
I Shift BS: Alcala” ee Bee 

__AAQ Monitoring carried out on top : | - 

of the residence of Sri. Mettu ee aa) = 
1) | Saidulu, near Mission Bhagiratha : 42 | 23 BDL 

ee a Een) - 44 | 24 | BDL 

Nalgonda District (GPSN a1 | 2 | 21 
* * \ —_—_—_$—$<$<$—< 17°13°41.7" & E 79°1°22.2") | esas 25000 | 45 3 BDL 

Ambien A Gali ieee a ES joo | 80 30 | 400 

Observations of Sampling Incharge: 

1) AAQM carried out in Downwind direction. 
o 

BDL - Below Detectable Limit. \ Me 
& fo i 

  
  

SENIOR ENVIRONMENTAL SCIENTIST



(%) 
— TELANGANA STATE POLLUTION CONTROL BOARD 

  

Se ZONAL LABORATORY: R.C.PURAM 
“ae 25-35/11, Tulasi Reddy Complex, R-C.Puram, Sangareddy District. 

ANALYSIS REPORT 
(AMBIENT AIR) 

Sample Nas. 2022 — 02080 

1) Name & Address of the Industry =< Ambient Air Quality Monitoring carried out in 

Complainants land of Veliminedu (V), Chityai (i), 

  

  

  

  

  

  

  
  

  

  

Nalgoada District. 

2) Date of Sampling : 0302/2022 

3) Sample Received on : 04/02/2022 L 

4) Report issued on : 18/02/2022 

5) Sample Collected by - Hon’ble NGT Case — Jomt Committee Team 

SS eee 
=] 

S. Ne. Sampling Location Shift Type PM | S02, NO, | NBs, 

a | st | 45 24 BDL 

AAQ Monitoring carried out in the | Shift [[{—— 

ieee | eo 2 ee 

1) | Ramachandaraiah S/o. Durgaiab, | | 48 | 25 | BDL 
: ss 7 I Shift ag) Bee 

Sy. No. 348/E of Veliminedu (V), 19:00 Pos ARES 467 1 

| Chityal (M), Nalgonda District _ | | 

(GPS oh iol E a | ri 43 | 24 BDL 
* a 

- —_ 

| ae (5.00 AM w 1.007) 49 | 20 21 

~ Ambient Air Quality Standards as per CFO [109 | 30 | 80 | 400 

Observations ef Sampling Incharge: 

nH AAQM carried out in Downwind direction. 

BDL — Below Detectable Limit. MAs
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- 
Pistiet i I | 'NLGDC/E/2017/02383 | Received By : Collectorate (No x | 
Nalgonda 

| eral % iName: | FHS TAPdoge Received Date 57 95.5917 | 

RYO TAMrsoge, ahIM | 
Address: SRdq Email Address : | 

ia —+— — ‘ 
ACTION TAKEN | | Current Status | REPORT SENT | enEeeato : /AND DISPOSED | | | LOCALLY 

Grievance SOs So sevdhados od oto Details _ 

Action History Detail 

‘Case S.No. |Action Date |Description Sent By ‘Presently 
With 

| 
District 1 27-02-2017 tcl Citizen iCollectorate | | .Nalgonda : 

District Collectorate 

| TAKEN UP WITH Tone pine i District 
2 (03-03-2017 SUBORDINATE REMARKS:Ple Panchayath ORGANISATION | EM ase lofficer i enquire at take early! 

| appropriate action 
i Son District Bon EXAMINED AT District Panchayath 3 |06-03-2017 OUR LEVEL Officer Panchayath 

jOfficer 
| ACTION TAKEN —_—- 

nz REPORT SENT [District Panchayath | 4 06-03-2017, DISPOSED lofticer [collectorate 
LOCALLY |Nalgonda         
    

  

OF 1 
6/3/2019, 11:26 ANI
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5. BO sdarar obs 88 rtf} 
7. SEeiees Soot : 66 6. Sy Bont ; Bs }* 

9. ede SPOS (EC) 3.4 8. AS HG 58% : Ble 

(hparh/Rodiees)* 10. 8375 (PH) 1 Sf u 

11. exes oa Sanspen (Anions) E (expSogootass) - 

(PD BE PosS Pod (Meq/L) : 12. GS tos eeagen (Cations) 

i SNBARR (CO) - 0-16 (DD HE PosifHow (Meql) : 

i Boephen (H00)- : 6-G i. SOgtbo + Sisto (CarMg): Ll +d 
ii, BBtoe Cl) — ‘ 0-08 i, Sabo + Serbabo Nak) -12-S 

iv aeewen SO) q pr con (d:5005) ; 

rg pean 

13 chars Boao sg RSC}: [Y-G 14 Bécbo eondSS Ghar (SARE 3-1, 

15. S648 {Class} 5 CYS) - 

1. SickH1 (C181) : ede S6iemo sovin. Séabo HSiemo Ssoysn : 

& Bh ot Gere eines, SobeS s&sreds. nos Jou & Akh DDEPHODS AS Show errr 

aaa: Emterh Sa SigQah ads SHowo. 

e@ae8i (C281) : vie Hodiewo shtsbse, Hiabo SSsreo ees: 

& AG ok, Gere Geinet, Sobek eSsruse. nod Seek & Avo DEANS Sf Sees ere 

sxe Sothrh Oo TgeS Sa Shore. 

3. D2ebS2 (C282) . ose Sbsemo 5 REdho SEs : 

Sete SOROS & AG oth Uso SrErow. Sobos etbuxoim og. “os & Akh 
DNSrAoNSS SHS HS SSO Soy GS apr H4s4 Dea. Tew. «9 DOA 

Sotsen GSrP OM, SO, GB Sasar0S LSS ero Taso. = 
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DOERRODES Sati DG SOLS Sorygy Sd errr 46 SS BSS. Tes sega SEF 
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ANNEAURE -4 

Government of Telangana a 
Department of Agriculture 4 

From To 
Sr.G. Sreedhar Reddy. B.Sc. (Ag) , The Environmental Engineer 
District Agrcultura: Officer Regional Office 
Nalgonda Telangana State Pollution Centrol 

Board. Naigonda 

Lr.No. 08/124/Pollution/2022_ Dated 15.02.2022 

  

Sub, - NGT Case — OA No.238 of 2021 filed by Sri ShepuriRamachandraiah. Rio Veliminedu 
(V). Chityala (M) and Nalgonda District regarding ground water pollution problems due to 
M’s hincys Lab Pyt Ltd - Soil & Water samples tested — Analysis report submitted — Reg, 

Ref: Envronmen:a: Engineer. Nalgonda Lr. Dated 63/02/2022. 

itis tc sucmit that t was ordered to get the soil and water samples tc De drawn and tested in 
the ficid of Sri ChepuriRamachandraiah. R/o Veliminedu (V) and other Neighbored field 

  

Accormna'y the water and soil samples were drawn scientifically on 03/02/2022 and the 
same were tested nr Soil & Water Testing lab. Miryalaguda. 
es 

Electrical Conducteity (EC):Result - C3: 0.76 — 2.2%. the said water can be used for wmgation 
purpose in general conditions(duly lifting from Eore wells}. Abundant quantity water is 
necessary to impreve physical condition of the soil and for high production. Changeability of 
EC tevei in Ground Water cannot be attributed tc the Industrial pallution. i case 2° bard 
(SERS oa abs eovon ss high, the water leve's «4 go deep. Since the movement af water 

3 ee ay a) rock interactions ars mors. hence changeability ic £C vaiues And 
Geography of Naigonda ts having high level of rocks area. 

Sodium Adsorption Ratic (S.A.R):Resutt is less than 10. permissible safe. 

Residua! Sodium Carbonate (R.S.C): Result is léss than 1.25, permissible safe 

Boror. Concentrazens (B} Not Examined in Agriculture lab. concluded with EC. permissible 
safe 

Law 
, With regards to sat! testing report. the soil is not affected and can be used for cultivation. bra

g 
pt
h 

  

Hence. & is recommended that Bore water can be used for (migation with reclamation 
measures and soil can be useful for cultivation.. 

Yours faithfully 

Encis. Soil &Waier Report of 
Soi Testing laboratory, Miryalaguda. r eA i 

oA Yi i C:op Yie' Gata (paddy,cotton. redgram) Det Agseyitute ES ast 
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8. S8aoH3 (C383) 

9. HSanH4 (C3S4) 

a 

\ueSecsS1 (C281) 

LL B4Aabs2 (C482) 

12. S4ahHa (C4S3) 

13. 24054 (C4S4) 

a“ 

\ 14 Sacigaed 
RREdbo Saya 

RSC) 

Kade : 

5 ics Shino wekOiin, MEcbo Sbiimso seG8o : 

> B& 128 xo oti ae Reb Ss: 

gis Sdirao shSiu, Sicko Soirwo eb5o: 

Sentero Die Egat POURS S48 TOS & At Ugshch Grrgo sch. Te Atos SASS 

Girasinty Syekow emiSocse~. Fea MBP BS Somer sree olor d. & Na SosSS 

mabe giptinetS erre Sere EG Donen Gd, |ethsd dons Bra DOErAodsss. Tes SPAS 

Brim th Dts DNEPAOHSS PS OSOODS engin SBouietdh swhorm Se-N8 as'osorr eipo. 

HrSE Pays, elryPabo SBy= sof SEOs akbijen Sabsocins. 

: oe BOtrso whsan, Edo HStirso sashso : 

Sento Dy REGO GPE PA S5B Tas Ge he tgsdeah ergo wh. eb Rayon * fabs 

Corastinty Hither emisosses. FES SYED BOA Sobers Swish NNSrAcsITS 

tine &: Ath DOEAONSS BS OSS00S aytisien Shots exhow Hens ai Gsor é3,, 

4x8 Sehyh, etePaho dehtw Sod Siahds athigen SchSocins. 

‘ ote Stirs seSssm, Sidbo SStiewe wemsn : 

Soria Sohbed? & he Sree etsree sth chy SSE OmES rte: & Sth D650 

SOheous? FASS circine Se Teoertis. Seterb Bib aS Oso aya ADSHS obs 

Zonk Gs DG DOERhodseaye. S24 Sethe, Bagi Sd TSN ctiocine Sones Hatorh 

iit KobEahiSs. Fi ofadine: Sipe dohem, srr of, 58 Sy SH Gas: 

Sport SOpebed? Ge bie igSirdh Griige stb. - ~ 

: pis Botieso seh Sem, BiAcho thchemo abies 

Sortie Speed 4 Dt Zero sieve sth. she se oss Erion & Add. 

BEhibod ras ceive de Teberch, snerb Bgow ast Osorr Sonia, JOsaS ate. 

Sock & AG DdEarhodsys. ST OS stem, degre Fh WSFA vaisiiow SOfhiod Sowros 

SohECSES. TH obeine see Gobet, oir oh, $8 Sew aredabiah. Sods 

Sooo! oi dt spiseak Gkerge So. 

: pies Sédess oc: OSS=. BPAcho Dotrso ehSo: 

& bi Sories Shes Hamas Srrgo ow. Ge TSS SOYSS BGrorithshas Hideto. 

Hero Octet, SOL Sao Sprss aeyorr Da@eho! geQ ahd dedce:- 2 6h 

Eaton & HHO edarnodddrps. Ped Seyi Sobeo eSrr rh, 56, ode - vt tartero 

Reh Bigot errr exisdo Send Arodabsehyo. MPG Bd Joe Sh GN HE “MO 

sth. 

& De Sorte SOpeos® Spiiras Grip wh, a FBS SOPSI Sxhiosrschos IGeho 

Keio Roy, SoBy echo Hive SayGrr DHabod IE eibe gdmeh etfik. Sos. da 

dcinn® e& GAD ASEPROSS ED. Teak SeySw Sober sire WA, 56, ansgs Bobet Sotorb 

5 Bigars errr edsrdo SeatGh svvdabdekin Sg ars Book® sey bs At Syrah Grifo 

sth. 

Acros Goro St, FO 1.25 Hoh 25z | ao8 50 X08 

100 de eihot 25 Sob ates 0% 100 Hook 150 She Sho SB BAR HAL 17D AGA 

Sotess RESTS. Eos Se sgt Pcgimaee SaSorck. My 

Ege SExe Be SHS HE Stmar oc EHS08 dmg DZhodcHss. 
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L B& / 8s / Sog 

5. AS Stew o085 48 

7. Bdietee sont 2ualEé 

GbdarH/AoFAddto}? Grip 
11. (G05 @enagen (Anions) 2 (exp/seso/etrbesn): 

(bQ Sek God Hat (Meq/L) 5 12, 635 Gos eeasgen (Cations) 

.  Sepslep (CO) : O (22 B&God Pero (Meg) : 
ii. ZBsxpaeo (HCO,) 7 i. SPOgtbo + Sdfyk.too (Catmg): 16-96 
ii, SB%en (CL) > Present i. Sabo + Serkabo (NaHK): SOL 

ma ee > Posen 
ve 

el Mista: oO 14. Rabo eayhas Gade (SAR |- 43 
15. S&%B (Class) : CaS) 

L SlceS1 (C151) : ode S6iirmo sensin, dbo Soieso 

SiBts eth, tive eecinedh, SobesS eikirecin wo Sook ta tks SNMrN0dS HO Sew ore 
axe smth’ dts Shoes S48 Sore. 

2. R2abS1 (C2S1) : ode SSsirm0 Hepsbsio, Foaho HSairm0 sen : 
& Dw Sh tse sirdinet, Someh exhtiredn. nos Sook & Sv D0airAods 54 Shox are 
aie Smtr Dt OYE SB SDPO. 

o S2abS2 (C2S2) : oder SOxSireso shegsbsin, Sidbo Sosiemo stigsinsw - 
er cee RE Ce aan Meemctss noha ethtirosn. ates grime os Aw 

amtere At Sige Sopéy dh erre S888 Dede. Teds sepsra Dori 
Sobeo erp oA, 56, 6G Anderbsd amSch dro Fadsaa. 

m2ab53 (C283) =: ose Osim shdssbaw, Sidbo Sbsirmo aG8o : 

iin ing Toy lhe Sobeh exhirodin. atess girainet & Axe 
Smters Ste Sget Sonte dd arr £6 S46 Dye. Tes segs do 

Soben eSrr WA, 56, 58 SntierbsD arisch Soro Sabssx. 

& S2an54 (C284) : odes S6cemo RPacho S6SrmR0 

Sra SeRSod & bis of sow EossnS, Soon ectcroin SBS eosoes & 8 
2 Rmtoih Ato Synth Sonn Sh errr 46 Sé DQsoam. Pos segerd Dori 
oben eSrP WA, 56, GB SntiorbSD argh dro dadsan. 

ae Seed, SeRooe! Bod? & S60 & Ih od to Sobets sorties GriGDSS. oS co & 4a as 
SES soos Sobeo Sa) Sober SodowS roms amwrd Ath sgn SOGbs Soyo 
TPRosSedns. ErPFSS HB adiroSsubowh, eGSHS SSS as*Gsorr Av Deo. 

7. 230052 (C3S2) : ode S68rs0 Sadho S6arao 

Sothrh Ith Got exdtine Sadho Ho Ginot arith Ge bts DNArNoSSedints, & 4D 
GSE Sobes SokoshS DIGrAcDS eetmen Piserth. SDS etre ahs dem DSgirr 44) 
Grime & NAO Skpeb SoborbS siaDS SOGLS gird Digs DNEPAosSeyD 
DoGa Sargeinen DHpIrr aah Athjeo Sir Seisjo toy, SoM*xy SA} et At Sndorssd 
DSP SSEPAD Smtr deb Seow S58 sPossax. TSS StySa Sobeo ore 56, oA 
Sndombsad aerbtidinh egicrabtorr Hots. 
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8 %3dabS3 (C3S3) 

9. B3dbe4 (C3S4) 

10. 84d91 (C4S1) 

11 840052 (C482) 

12 240b83 (C4S3) 

13. S454 (C4S4) 

14, Sheegabd 
arco 

(R.S.C.) 

: ees SBsdermo eAShn, SH 2acc 

a - 

aD 

SSare0 e850 : 

Santoro di Fos wow HKG IWS Ge Ae Spread ahergo wc. Pes Aiosie GaSHsS 
isang terres Pim PSA DE Somox asad SobowPd. & HHO SOSH 
aS girdiwot errr Ante’ 2 Soren BA, ehSS Somth Smead MGrAcdisIx. Teo SOAS 
Srinom & At Mairhodss BA SH600S aiden SBodcab seehoar srerNs aS Osorr Sapo, 
SPSE PAYS, SAMAdbho Sdyto SoH Taras Ithsjen Sabsocinm. 

: ote Shcirmo e6Siim, Skcho S5iewo sesSso : 

Swtoro Ath hos wots 648 EIS* Se De spidra Aergo seth. Pe Nimes Gass 
Cirescirits Atheoory exVbossGx. Prox SegSO BG Soboxo sim Sab MUGS. Pt SPAS 
grinnts. da Oth DQIGPAODSS bs DSG0DS antiien SBodksh shoo SerN8 as Egorr ajo, 
SPSS PAE. OaMVdho Sayin Sof Sarah Mosheo SabSoctios. 

: Odes S6Ars0 es GSxn, REdbo SSairreo wens : 

AePies SORHOS® Ss dt SMHS eh¥roo sh. Set CHS OHSS dimsimos & Sw 9950 
SAQMOS PLAT grin eo There. Sntoid Toh as'Osorr Soyégsy SOLS ass 
Sond & Xb DdipAodsuby. sD AG Shen, Aspire dd Dehd"A osieasinen SGA0D simeorh 
Rox Sobsdhsds Pe ofeines Styps Sober, etre wA, $8 Sristh SvodabSom. 

DPdes SOevos® Ss Doo Sgidrah aergo sch. 

: oie SOiiewo waphtsin, Sabo Soiree sotigincin : 
ArePe SORHOS® Si th HGS wi¥roo sth. hi CGS wwBS ciriwot & Heo 29d0 
SOQHOS® PASS epson do Taerth, Sothrh Hignd as'Gsore Soyeeh SOSP6 axes 
Send Ss Dt MaieAodscay. 22 46 Sthen, AkpSre Sh Wes oxieasimen SOAi0d Smtorbxd 
Sodaahsah. Tt ofmsinen StyF Soberh, etre wA, SO SxS dvotabsaw. Forde 
SOQdooS® Se to SpSrra Gero sth. 

: Ot S6irmo S&GSain, Hidbo i6armco eho : 

& Dt Sprtia SOpdoos* Hysrmah Ghergo seth. gir PBS SOB SiorbStorbos DodMirhoch 

Ddinot 6 NSD aSairAodschyh. Pox Sega Sohen ere wh, 66, sss Sows stor 
to Figok err ecisrdo Seis Sodabsiciyth. SQ ards Sow sah & Std Syidea argo 
St. 

: oies SSirmo eiyGSsim, Maho S6sirmo e&S8o : 
Ss Dd D~Pie SOpebod* Seiarah Devfo sth. gi FOS SAHOO Atoroseocbos Dodiefiord 
Sho Atos. SodPay Aaho Sflorer SaiHre AVGAcd spQ ako! erSwot etldr, Sed, sh 
Ddtiotes <2 DOD adidieRodchbyh. Pei Sena Soben edrr wh, 56, SoG Some sntord 
Rt Bajos errr ederdo Seoiah Arotiabsuiysh. SQ aos Soo Sh Se ded sysdqah argo 
Sb. 

> BB 125 SoS Dkpire aayS® Ac spSarah Giprgo awh sD 125 so8 2.5 S56 dod 50 sod 
100 Sho Axyox 2.5 Sod) D=pyS dod) 100 Sof 150 Sho Sao 8 S88 A6o* sod Sohod 44D 
Poms Dosdh IS Jo AGSA AchinsH SOc. 
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L Be / e656 / sox t nip usu Komp hander 

3. Be / ePHSn > Yelinunadux ¥ ,.4 cocese : eléhyala 

5. 58 Ssorm ©0885 38  s pale\2022- 
7. Geis Somt aa 6. Séy Bont : 3yua/E 
9. ode sPDS (EC) 7.4 & 26 aide Sxto * Bus 

(QbOar5/AcHivowy 10. 5.25 (PH) > 6.6% 

11. emss bd Sewapen (Anions) : (eapogo/sdroms): 

(Sob B&Bs} Haw (Meq/) : 12. G&S (035 @eaxyen (Cations) 

i ssjen (CO) 2 (bQ BE Boss w (Meql) : 
i. BspSen (HCO,) : 2. i. SPOaho + Sofyttoo (CatMg): 1S- 4] 
ai, Ben (Ct) > Pr i. SFaabo + erhdbo NHK): 3.09 
iv. S@ytmen (SO) > Preset 
v. Been 
13. Girgchd Madho ess (RSC): O 14. Sadho eayGgs daar (SAR \-25 
15. S648 (Class) : C2S) 

1 §1db51 (C181): ode S6cea0 eensin, SPEcho SSarco sayin : 

& Dio eh, Sse dirdimet, Sohbet exhtrotin. nos Sook te Ath Meeks D4 Stow eere 
axe Sntorh Sto Sapo S48 SDyowd. 

2 2ab51 (C281) : oiies GOcirmo abgesbsiw, Kdbo S6armo0 een : 
& D& or tse dirdmoh, SoboS exSroin. nos Syed & Nt Mabhods 6 Sox arrp 

atte Smtr Seb Sapent S58 Doro. 
3 S2an52 (C252) : odes SOcirmo sheeavsim, Sidbo Sbarmo shggebstn : 

Sortie SE ne a eee stds Soke noes om & OS 
Setar Ath SP Sone dd ere HOSE Doser. Tis senso Devi 

Soben etre (A, 56, (SB Soderbad arsah Fer Sadser. 
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5. B2ab4 (C254) : otis H6sirmo shipsbsin, Sadho S6irm0 : 
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Soben SSP WA, 58, GB SotseroSD soySab Dio dadsero. 

30051 (C3S1) : ode SOcirmo ehSam, SSdbo Sbtirmo seyin : 
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Sys Sood Jobe St Sob Soko ress Emir dh Hos Sogds soyey 
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Smite Sth Bagh errtro Sisco Ke geimet smith ee Nt DdieAosiSodinss. Sa NSD 

SSE Sobeo Sobowbik DAGrAoNS cirdwen Tebarthas. SOS exire ahS Sen dkgire a 
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AmderbSD drbidinas ergicrdbSore soca.
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raairity SiGebowh SLSSossES Peak SeySO DOA Sowexd soysab Sodowrd. & SAD doers 
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APSE PAYS, SAMPado SByew SoA Sacha Moen Sadsocinw. 
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Kotor Ath Sagod Poe HS SHS EIS ee Deo ApSdmad Giergo sec. Te Acoyose Gasss 
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SPSS SPAY, SSrPabo Shén S08 SardhOS Mtaijen SabSocinw. 

: ode Sse mo, REdbo S6sieso senso : 
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: Osies Sbsiemo echGsan, Edbo Shsirao sbtgspsi : 

aria Shwoos® se Ht Serb eiSroo sxh sty GS wwSS gieimetd & Se 2089 
SOQSOS PASS tircinen So Taarthth. Swtorh Sho aS'S¥orr Soyepy SOSH obs 
Sook & Sth Qabossihyss. sO 58 Sthen, déysre Sh THS*D osheasinen SHAD Amtios 
SohSISE. Tt ofminer sty Soboms, ere eA, $8 Ssh dvodabsah Soto 
SOHSoS® es Nth Apsara aderigo seek. 

> Ose Sbtemo eehGiin, Sicbo sbsirmc eG¥o - 

i Dt Sura SOQdos* SySdrah ergo sth. ee TBS SOPBD Deoroathihas oarAow 
Sthje Nw, Sod™iQ eayo Sires SinGre DMGAAcD Sh aS crtwokh ets, SEF, Sh 
Bdinis 2 AAD aSarhowsiys. Ptbth SeyS Sobes err oA, 55, BiGS owes sntoro 

te EFajos arr edsrso Save Srodabsay. HG anos Joos sh & Ato apidmad arrgo 
sch. 

e Ode S6Srmo eh SSin, Hecho Séirno e680 : 

& Ath Sorte SOpeos! Asdeab arigo sth. ce Fas SOQBA ShitorostorboS INaehox’ 
SBYO DY, SOQ Sao Sires Gre DAGAoD SO aes eesnes eddy, sed, se 
Scns & 582 ecicirnodsichy. Tekh StyS% Joven ewirr WA, 56, GES Sobos sotoro 
Ate BGOS errr eiirdo SenreEd Hrodabsigy. HE soy Joos SH & to Hpsdcd arrgo 
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L Be / e888 / Sox Hon! ble Noy cant ee Be milling “Tear Cp ou Cama thondua 

3. Do / cris > Velinadies Fs, -Srokescinn : Chihyola 

5. 36 Sime wos da - ulrbor2 
7. SdieKeo Sone 2p 6. ds Bont : 3ualé 
9. odes SPS (EC) |. & 38 FmHdo Sito : Bio 

bdSr5/Pofibob yl 10. 3.25 (PH) * 2.42 

11. expe [60% wenden (Anions) : (sap/Seso/gptrencn): 
(QO BE Both Pow (Meq/L) : 12 GS GoS eeadgen (Cations) : 

i. seplen (CO) : O (2D) Boe Met (Meg) : 
ii. Bsrtpaen (HCO,) > Yy-63 i SpOgbo + Afye.tho (CatMig): jy. 2S 
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Soben wire OA, 56, 58 SotierbsdD srigah dro Sasa. 

5 Sees (0389 - vig Stirse etein, hte stereo eye ee 
& dh 62} tse Seek, Sobe Syrte GrEDSA. 2GES ood S06* & 560 8 
Sys Soe! Soben Sh Somer Sonar yy kode Ae Oped dogs donep 
TPDodSodinss. grBs HB Dhidroatedos, eSS ha SGsh ad sore Hw Depo. 

7. %30052 (C3S2) = odes SGcirmo RMEdbo S6arso 
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Seok & Ot DNGirhodsiye. 2 54 Sten, IMogire SH Dehs*D ocieacinen SHAod smtord 
Atoxo Sobidhdds. Tt ofsimen sep Sobom, eosin wA, 56 Sxsch Diodabsc. 
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Previous 
| 

| ' Plot Wet F Yea Avg 

a MANDAL NAME VILLAGE NAME wal "| vield | paddy [aes ie =a Yield | at _ 
4 Sf ACT 

(5*5) | Kgs/Acre * | Kes/Acre | Omen ne 
(2020-21) 

1 1 14.725 2385 87 58 2089 2034 
Chityala Sunkenepalie 

2 2 14.805 2398 87.58 2101 2034 

3 1 21.4590 3475 87.58 3043 2034 
Veliminedu 

4 2 19.590 3174 87.58 2779 2034 

5 1 23.290 2153 87.58 1886 2034 
Narketpalle Mandra 

6 2 16.040 2598 87.58 2276 2034 

7 1 15.260 2472 87.58 2165 2034 
Sabbiguda 

8 2 16.100 2608 87.58 2284 2034 

9 1 12.975 2102 87.58 1841 2034 
Kattangoor Thimmapur 

10 2 11.375 1843 87.58 1614 2034 

11 1 13.500 2187 87.58 1915 2034 
Cheruvannaram 

12 2 12.500 2025 87.58 1773 2034 

13 1 15.130 2451 87.58 2147 2034 
Saligouraram Uppalancha 

14 2 14.340 2323 87.58 2035 2034 

15 1 15.100 2446 87.58 2142 2034 
Nulagadda Kothapalle 

16 2 14.500 2349 87.58 2057 2034 

17 1 16.005 2593 87.58 2271 2034 
Nakrekal Ogode 

18 2 21.120 3421 87.58 2996 2034 

i9 1 13.800 2236 87.58 1958 2034 
Adavi Boliaram 

20 2 14.250 2309 87.58 2022 2034 

21 1 16.825 2726 87.58 2387 2034 
Kethepalle Ippala Gudem 

22 2 15.115 2449 87.58 2145 2034 

23 1 15.865 2570 87.58 2251 2034 
Korla Pahad 

24 2 17.115 2773 87.58 2428 2034 

25 1 14.125 2288 87.58) 2004 2034 
Thipparthi Keshrajpalle 

26 2 17.520 2838 87.58 2486. 2034 

27 1 15.650 2535 87.58 2220 2034 
Gaddikondaram 

28 2 16.200 2624 87.58) 2298 2034 

29 1 21.860 3541 87.58 3101 2034 
Nalgonda Mushampalle 

30 2 5.460 885 87.58 77S 2034 

31 1 17.250 2795 87.58 2447 2034 

Gandnamvarigudem 
32 2 18.250 2957 87.58 2589 2034 

33 1 13.975 2264 87.58 1983 2034 

Kangal Regatla 
34 2 14.435 2338 87.58 2048 2034 

35 1 14.650 2373 87.58 2079 2034 

Dorepalle 
36 2 13.250 2147 87.58 1880 2034 

37 1 8.775 1422 87.58 1245 2034 

Munugode Kothularam 
38 2 9.155 1483 87.58 1299 2034      



  

  

  

  

  

    

  

    

  

  

  

  

    

  

    

  

  

  

  

  

  

  

    

  

    

  

  

  

  

    

  

    

  

    

  

  

  

  

  

  

  

    

  

  

  

  

    

  

                      

39 ik 14.806 2398 87.58 2100 2034 

|—_f Rathipalle 

40 2 23.60C 2203 87.58 1930 2034 

| 43 1  |20,630 3342 | 3758 2927 2034 
' Chardur Chamalapalli + 

| 42 2 »20.930 3391 87.58 2970 2034 

| 43 it 18.100 2932 87.58 2568 2034 

Bodangiparthy i 

44 2 17.200 2786 87.58 2440 2034 

45 1 13.260 2148 87.58 1881 2034 
Marriguda Khudabakshpalle ; 

46 2 12.090 1959 87.58 1715 2034 

47 1 14.500 2349 87.58 2057 2034 
Metichandapur 

48 2 13.760 2229 87.58 1952 2034 

49 1 16.550 2681 87.58 2348 2034 
Chinthapalle Godkondla 

50 2 15.400 2495 87.58 2185 2034 

$1 1 13.850 2244 87.58 1965 2034 
Ummapur 

52 2 14.660 2375 87.58 2080 2034 

53 1 9.200 1490 87.58 1305 2034 
Nampalle Brahamanagouraram 

54 2 8.100 1312 87.58 1149 2034 

55 1 11.375 1843 87.58 1614 2034 
Devethpaili 

56 2 10.260 1662 87.58 1456 2034 

57 1 16.180 2621 87.58 2296 2034 
Gurrampode Chamled 

58 2 16.080 2605 87.58 2281 2034 

59 1 12.080 1957 87.58 1714 2034 
Kothlapur 

60 2 11.145 1805 87.58 1581 2034 

61 1 11.390 1845 87.58 1616 2034 
Anumula_Haliya Kosalamarri 

62 2 16.750 2714 87.58 2376 2034 

63 1 15.100 2446 87.58 2142 2034 
Kummarikuntakalva 

64 2 14.800 2398 87.58 2100 2034 

65 1 14.480 2346 87.58 2054 2034 
Nidamanur Marpaka 

66 2 13.240 2145 87.58 1878 2034 

67 1 20.200 3272 87.58 2866 2034 
BokkamanthulaPahad 

68 2 18.700 3029 87.58 2653 2034 

69 1 13.120 2125 87.58 1861 2034 
Thripuraram Konthalapalle 

70 2 10.310 1670 87.58 1463 2034 

71 1 14.300 2317 87.58 2029 2034 
Peddadevulapalle 

72 2 15.800 2560 87.58 2242 2034 

73 1 16.160 2618 87,58 2293 2034 
Madugulapally Koyalpahad 

74 2 17.170 2782 87.58 2436 2034 

7S 1 14.145 2291 87.58 2007 2034 
Bommakal 

76 2 16.850 2730 87.58 2391 2034 

77 1 13.320 2158 87.58 1890 2034 

Vemulapalle Amangal 
78 2 14.430 2338 87.58 2047 2034 

79 1 15.760 2553 87.58 2236 2034 
Mundia Pahad = 

80 2 13.600 2203 87.58 1930 2034 
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81 1 14.200 2306 2015 2034 
-— Miryalaguda Goguvanigudem 

82 2 14.950 2422 87.58 2121 2034 

83 1 14.700 2381 87.58 2086 2034 
Yadgarpalli 

84 2 15.300 2479 87.58 2171 2034 

85 1 14.325 2321 8758 2032 2034 
Damaracherla Timmapur 

86 2 13.250 2147 87.58 1880 2034 

87 i 15.300 2479 87.58 2171 2034 
Dameracherla 

88 2 14.800 2398 87.58 2100 2034 

89 1 12.205 1977 87.58 1732 2034 
Adavi devula palli |Mulka Charla 

90 2 16.990 2752 87.58 2411 2034 

91 1 16.860 2731 87.58 2392 2034 
Mudimanikam 

92 2 14.890 2412 87.58 2113 2034 

93 1 13.560 2197 87.58 1924 2034 
Tirumalagiri_ Sagar JJammanakota 

94 2 14.355 2326 87.58 2037 2034 

95 1 11.880 1925 87.58 1686 2034 
Alwala 

96 2 13.350 2163 87.58 1894 2034 

97 1 14.250 2309 87.58 2022 2034 
Peddavura Pinnavura 

98 2 13.950 2260 87.58 1979 2034 

99 1 14.850 2406 87.58 2107 2034 
Srasanagandla 

100 2 15.750 2552 87.58 2235 2034 

101 |pedda 1 10.770 1745 87.58 1528 2034 
1 Surepalli 

102 |adiserlapalle 2 |14.762 | 2391 | 87.58 2094 2034 

103 1 14.376 2329 87.53 2040 2034 
Ghanpalli 

104 2 11.197 1814 87.58 1589 2034 

10S 1 15.925 2580 87.58 2259 2034 
Neredugommu Timmapuram 

106 2 13.270 2150 87.58 1883 2034 

107 1 11.500 1863 87.58 1632 2034 
Batchapur 

108 2 10.580 1714 87.58 1501 2034 

109 1 12.370 2004 87.58 1755 2034 
Kondamallapally Chennaram 

110 2 14.195 2300 87.58 2014 2034 

111 1 11375 1843 87.58 1614 2034 
Chintakuntia 

112 2 12.200 1976 87.58 1731 2034 

113 1 14.160 2294 87.58 2009 2034 
Devarakonda Gottimukkala 

114 2 17.635 2857 87.58 2502 2034 

115 1 14.720 2385 87.58 2088 2034 
Mudigonda 

116 2 13.630 2208 87.58 1934 2034, 

117 Al 9.210 1492 87.58 1307 2034 
Gundlapaile Brahmanapalle 

118 2 6.230 1009 87.58 884 2034 

119 1 8.860 1435 87.58 1257 2034 
Rahmatpur 

120 2 13.530 2192 87.58 1920 2034 

Average 14.374 2329 87.58 2039 2034 
  

District Agriculture officer 
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Vanakalam 2021-22 

Paddy Area (Lakhs Acres) 
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

      
  

  

  

  

  

  

  

  

  

  

      
  

  

  

  

  

  

  

  

  

            
  

‘Year | Vanakalam Yasangi Total 

2616-17 1.39 201) 340 

[2017-18 | 1.57 2.40 3.97 

2018-19 | 2.31 2.13 44 

2019-20 3.19 3.68 6.87 

2020-21 3.95 4.60 8.55 

2021-22 4.60 3.77 8.3 

> of Var 16.46 -18.04 -2.11 

Normal 2.48 2.96 3.45 

Paddy Preduction (Lakhs MTs) 

Year Vanakalam Yasangi Total 

2016-17 2.84 4.28 712 

2017-18 2.55 4.61 TAT 

2018-19 4.36 4.25 8.61 

2019-20 6.67 7.68 14.35 

2020-21 8.02 10.27 18.30 

2021-22 11.03 9.48 18.43 

% of Var 37.53 -7.98 0.71 

Normal 4.89 6.22 11.11 

Yield (Kgs/Acre) 

Dry Rice 

Year Vanakalam Yasangi Total Vanakalam| Yasangi| Total 

2016-17 2045 2131 2096 1363 1421 1397 

2017-18 1626 1922 1805 1084 1281 1203 

2018-19 1886 1998 1939 12457 1332 1293 

2019-20 2093 2089 2091 1395 1393 1394 

2020-21 2034 2233 2141 1356 1489 1427 

2021-22 2329 2550 2400 1553 1700 1600 

% of Var 14.50 14.20 12.10 14.53 14.17 12.12 

Normal 1937 2075 2014 1291 1383 1343 

Rice (Lakhs MTs) 

Year Vanakalam Yasangi Total 

2016-17 1.90 2.85 4.75 

2017-18 1.71 3.07 4.78 

2018-19 2.91 2.84 5.74 

2019-20 445 5.12 9.57 

2020-21 5.35 6.85 12.20 

2021-22 7.15 6.41 13.61 

% of Var 33.49 6.48 11.52 

Normal 3.26 4.15 741 

District Agriculture officer 
- 
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Cotton to Lint Ratio 

Year Yield (Kes/Acre}| Lint Prod. Kapas Prod 

| {Lbs} (LMTs) 

2016-17 5.02 363 0.33 0.18 

2017-18 5.77 461 0.5 0.27 

2018-19 5.65 386 0.4 0.22 

2019-20 6.76 582 0.72 0.39 

2020-21 7.8 466 0.62 0.33 

2021-22 6.46 406 oS 0.26 

‘% of Var 8.11 -12.88 -19.35 -20.00 

Normal 6.05 452 0.51 0:28         
  

' ict Agricu 
pistri i. 

v 

iture officer 
=



STATEMENT SHOWING THE COTTON ¥ 

OF NALGONDA DISTRICT 

oo 

‘2 
S FOR THE VANAKALAM 2021-22 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

            

5G Name of the Mandal Name of the Village Ee eentan alten 

1 |Chityala Sunkenepalle 13.090 $23.60€ 

2 |Chitvala Sunkenepalle 11.860 474.400 

3 |Chitvala Veliminedu 14.600 584.000 

4 |Chitvala Veliminedu 13.560 $42,400 

3 |Narketpalle Mandra 14.440 577.600 

6 |Narketpalle Mandra 16.295 651.80€ 

7  |Narketpalle Sabbiguda 16.920 676.806 

g  |Narketpalle Sabbiguda 15.060 602.400 

9 |Kattangoor Thimmapur 7.845 313.806 

10 |Kattangoor Thimmapur 10.475 419.006 

11 |Kattangoor Cheruvannaram 16.000 640.006 

12 |Kattangoor Cheruvannaram 11.500 460.006 

13 |Saligouraram Uppalancha 11.980 479.200 

14 |Saligouraram Uppalancha 12.110 484.406 

15 |Saligouraram Nulagadda Kothapalle 16.200 648.006 

16 |Saligouraram Nulagadda Kothapalle 15.200 608.000 

17 |Nakrekal Ogode 9.570 382.800 

18 |Nakrekal Ogode 10.620 424.800 

19 |Nakrekal Adavi Bollaram 10.355 414.200 

20 |Nakrekal Adavi Bollaram 10.250 410.000 

21 |Kethepalle Ippala Gudem 10.465 418.600 

22 |Kethepalle Ippala Gudem 11.675 467.000 

23 |Kethepalle Korla Pahad 16.265 650.600 

24 |Kethepalle Korla Pahad 11.400 456.000 

25 |Thipparthi Keshrajpalle 6.050 242.000 

26 |Thrpparthi Keshrajpalle 6.335 253.400 

27 = |Thipparthi Gaddikondaram 10.965 438.600 

28 |Thipparthi Gaddikondaram 10.835 433.400 

29 |Nalgonda Mushampalle 12.850 514.000 

30 |Nalgonda Mushampalle 10.650 426.000 

31 |Nalgonda Gandhamvarigudem 10.222 408.880 

32 |Nalgonda Gandhamvarigudem 9.243 369.720 

33 |Kangal Regatla 9.255 370.200 

34 |Kangal Regatla 10.775 431.000 

35 |Kangal Dorepalle 9.595 383.800 

36 |Kangal Dorepalle 11.305 452.200 

37 |Munugode Kothularam 15.820 632.800 

38 |Munugode Kothularam 7.760 310.400 

39 |Munugode Rathipalle 12.400 496.000 

40 |Munugode Rathipalle 11.800 472.000 

41 |Chandur Chamalapalli 14.905 596.200 
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ie | Name of the Mandal Name of the Village etre Smee 

42 Chandur Chamalapalh 4.570 180.800 

43 (Chandur Bodangiparthy 9.300 372.000 

44 |Chandur Bodangiparthy 9.100 364.000 

45 |Marmiguda Khudabakshpalle LLO1s 440.600 

46 |Marmguda Khudabakshpalle 12.065 482.600 

47 |Marnguda Metichandapur 10.705 428.200 

48 |Marriguda Metichandapur 11.535 461.400 

49 |Chinthapalle Godkondla 13.200 528.000 

50 _|Chinthapalle Godkondla 12.825 513.000 

31. |Chinthapalle Ummapur 12.350 494.000 

52 |Chinthapalle Ummapur 11.355 454.200 

53 |Nampalle Brahamanagouraram 13.150 526.000 

54 |Nampalle Brahamanagouraram 13.200 528.000 

55 |Nampalle Devethpalli 13.275 531.000 

56 |Nampalle Devethpalli 14.885 595.400 

57 |Gurrampode Chamled 9.050 362.000 

53 |Gurrampode Chamled 8.670 346.800 

59 |Gurrampode Kothlapur 14.250 570.000 

60 |Gurrampode Kothlapur 13.250 530.000 

61 |Anumula_Haliya Kosalamarri 13.100 524.000 

62 |Anumula_Haliya Kosalamarri 14.459 578.360 

63 |Anumula_Haliya Kummarikuntakalva 6.600 264.000 

64 |Anumula Haliya Kummarikuntakalva 6.800 272.000 

65 |Nidamanur Marpaka 8.631 345.240 

66__|Nidamanur Marpaka 6.685 267.400 
67 |Nidamanur Vempahad 7.760 310.400 

68 |Nidamanur Vempahad 7.225 289.000 

69 |Thripuraram Konthalapalle 10.680 427.200 

70 |Thnpuraram Konthalapalle 0.000 0.000 

71 |Thripuraram Peddadevulapalle 9.700 388.000 

72 +|Thripuraram Peddadevulapalle 11.350 454.000 

73 |Madugulapally Koyalpahad 12.760 510.400 

74 |Madugulapally Koyalpahad 13.040 521.600 

75 |Madugulapally Bommakal 12.520 500.800 

76 |Madugulapally Bommakal -_ 12.100 484.000 

77 |Vemulapalle Amangal 13.515 540.600 

7g |Vemulapalle Amangal 8.845 353.800 

79 |Vemulapalle Molka Pattam 12.700 508.000 

80 |Vemulapalle Molka Patnam 10.685 427.400 

81 |Damaracherla Timmapur 12.800 512.000 

82 |Damaracherla Timmapur 13.100 §24.000 

83 |Damaracherla Dameracherla 13.100 524.000 

84 |Damaracherla Dameracherla 13.600 344.000 
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Di 
strict Agri {ture 0 

Naigonda. 

| SL. Name of the Mandal Name of the Village ERBL? = SEEDS 
NO | - * KGS | PLOT | KGS: ACRE 

%5 | Adavi devula palli Mulka Charla 10.150 406.000 

g6 | Adavi devula palli Mulka Charla 12.380 503.200 

87 |Adavi devula palli Mudimanikam 11.245 449.800 

gg | Adavi devula palit Mudimanikam 12.746 §09.840 

89 |Tirumalagiri Sagar Jammanakota 5.862 234.480 

90 |Tirumalagin_Sagar Jammanakota 3.580 223.200 

91 |Tirumalaginri Sagar Alwala 6.645 265.800 

9? |Tirumalagin Sagar Alwala 8.6350 346.000 

93 |Peddavura Pinnavura 11.450 458.000 

94 |Peddavura Pinnavura 12.815 §12.600 

95 |Peddavura Sirasanagandla 9.378 375.120 

96 |Peddavura Sirasanagandla 11.400 456.000 

97 |Pedda_adiserlapalle Surepalhi 8.787 351.480 

98 |Pedda_adiserlapalle Surepalli 12.578 $03.120 

99 |Pedda_adiserlapalle Ghanpalli 10.230 409.200 

100 |Pedda_adiserlapalle Ghanpalli 10.818 432.720 

101 |Neredugommu Timmapuram 9.220 368.800 

102 |Neredugommu Timmapuram 10.340 413.600 

103 |Neredugommu Batchapur 11.220 448.800 

104 |Neredugommu Batchapur 12.810 512.400 

105 |Kondamallapally Chennaram 24.892 995.680 

106 |Kondamallapally Chennaram 12.750 510.000 

107 |Kondamallapally Chintakuntla 14.340 573.600 

108 |Kondamallapally Chintakuntla 16.835 673.400 

109 |Devarakonda Gottimukkala 13.530 541.200 

110 |Devarakonda Gotamukkala 8.305 332.200 

111 |Devarakonda Mudigonda 11.625 465.000 

112 |Devarakonda Mudigonda 14.035 561.400 

113 |Gundiapalle Brahmanapalle 12.430 497.200 

114 |Gundiapalle Brahmanapalle 14.615 584.600 

115 |Gundlapalle Rahmatpur 16.495 659.800 

116 |Gundlapalle Rahmatpur 15.940 637.600 

117 |Chandampet Guntipalli 10.145 405.800 

118 |Chandampet Guntipalli 9.855 394.200 

119 |Chandampet Gagillapur — 11.124 444.960 

120 |Chandampet Gagillapur 11.270 450.800 

District Average Yield 11.505 460.215 

fficet 
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oT | roaeetnenias | Meme | OL [hae 
Chityala Sunkenepalle 8.260 330.400 

2 |Chityala Sunkenepalle 7.225 289.000 

3 |Chityala Veliminedu 9.255 370.200 

4 |Chityala Veliminedu 7.690 307.600 

§ |Narketpalle Mandra 0.000 0.000 

6 |Narketpalle Mandra 6.125 245.000 

7 |Narketpalle Pothinenipalle 4.135 165.400 

§ |Narketpalle Pothinenipalle 3.175 127.000 

9 |Chinthapalle Godkondla 6.180 247.200 

10 |Chinthapalle Godkondla 6.500 260.000 

11 |Chinthapalle Ummapur 4.990 199.600 

12 |Chinthapalle Ummapur 5.955 238.200 

13 |Chinthapalle Varkal 7.860 314.400 

14 |Chinthapaile Varkal 6.690 267.600 

15 |Nampalle Mohamadapur 5.906 236.240 

16 |Nampalle Mohamadapur 6.560 262.400 

17 |Nampatle Devethpalli 2.170 86.800 

18 |Nampalle Devethpalli 3.970 158.800 

19 |Gurrampode Chamled 5.387 215.480 

20 |Gurrampode Chamled 5.637 225.480 

21 |Gurrampode Kothlapur 4.095 163.800 

22 |Gurrampode Kothlapur 3.945 157.800 

23 |Peddavura Pinnavura 6.255 250.200 

24 |Peddavura Pinnavura 5.950 238.000 

25 |Peddavura Sirasanagandla 7.250 290.000 

26 |Peddavura Sirasanagandla 8.150 326.000 

27 |Pedda_adiserlapalle Surepalli 6.792 271.680 

28 |Pedda_adiserlapalle Surepalli 6.109 244.360 

29 |Pedda_adiserlapalle Ghanpalli 5.637 225.480 

30 |Pedda_adiserlapalle Ghanpalli 4.965 198.600 

District Average Yield 5.761 230.424 

District Agri 
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Government of Telangana — Agricultura] Department 
Soil Testing Centre — Miryalaguda 

Water Sample Test Recommendations Report 
Seal of Assistant Director of Agricultural, So | Testing Laboratory, NSC Canal, Miryalaguda. 

  

  

  

  

  

  

  

  

  

  

  

    

  
  

Di.) Farmer Officer: Hon'ble z Farmer name Chepun Ramachandraiah 

Organization NGT Case - 

Joint 

committee 

team 

3. | Name/ village -  Veliminedu = 3. Mandal (>| Chityala 
3. | Date of receipt of : , 04/02/2022 (6.  Sy.No. » 348/E 

| i water sample 
fe Laboratory No. » O05 8. Source ofimgaton |}: B/W 

: 9 Salt index (EC) = 2.2 10. PH (Acidity’ Neutral’ |: | 6.41 

| (Millimos‘cmy Alkalanity) 
ii} Anions (Meq/Litre) | : | 12. Cations (Meq/Lite) |: j 

1. | Carbonates (CO) : | Nil 1i,  Caleiam Magnesium | : | 16.96 

| (Ca+Mg) 
|. | Bicarbonates (HCO2) | 2 ju. Sodium + Potassium |: | 5.04 

| | (Na + K) Pall 

| iti. | Chlorides (Cl2) |: | present | 
iv. | Sulphates (SO2) |: | Present | 

|v. | Nitrates fiz | | 

| 13.) Residual Sodium |: | 0 14. Sodium Endorsement | : | 1.73 
Carbonate (R.S.C) | Ratio (S.A.R) | | 

115. | Class : | C38: | | |   
  

1. CIS1: Lew salt content and low Sodium content: 

1.C1S! 

2.C2S1 

3. C282 

4. C283 

6. C38} 

  

Low salt content and low Sodium content 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

  

Moderate salt content and low sodium content: 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

  

Moderate salt content and moderate sodium content: 

This water is suitable for all types of soils and crops in normal conditions. If this water is to 

be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, corton, etc., shall only be cultivated. 

Moderate salt content and high sodium content: 

This water is suitable for mamy types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

  

High Salt content and low sodium content: 

This water is suitable for many types of soils and crops in ncrmal conditions. If this water is 

used for heavy soils, shall be cultivated within a short period of time to obtain crops & while 

giving water moistuce shall provide proper drainage facility. Abundant quantity water is 

necessary to improve physical cond:uon of the soil anc for tush production. 

       Cu lam & Oop] 
Translation from Telugu | Xerox Copy) to English SUE. nee 

 



7C382 

8. C383 

5. C3S4 

10.C4S1 

11.C48$2 

12.C4S3 

13.C4S4 

4. 

Residual 

Sodium 

Carbonate 

{R-S.C) 

High salt content and moderate sodium content: 
This water shall be used only for lands having suitable facility of water drainage system. The 

soil tums saline if this water is used for cultivation of imgadle dry method crops. This water 

can be used for light ie. sand type soil for cultivation of wet crops with proper land 

management. Organic fertilizers like livestock manure, compost. raw leaf fertilizers. etc., 

shall be mostly uscd and drainage system shall be provided. Cuinvation of saline lands 

resistant crops hike ravi, paddy, cotton, etc., are Deneficial. 

  

High salt contentiand high sodium content: i 

This water is not suitable for agriculture unless proper drainage facility is provided. Special 

management methods shall be adopted for removal of salt. Saline resistance crops shall only 

be cultivated. This water shall be used only for irrigable cry crops by providing proper 

drainage facility. The above mentioned measures shail be adopice if this water is used for 

saline lands and moreover pienty of chemical fertilizers like Gypsum, Super Phosphate, 

Ammormum Sulphate shali be used. 

High salt content and high sodium content: 
This water is not suitable for agricultural unless proper drainage Zacility is provided. The 

above mentioned measures shall be adopted if this water is used for saline lands and moreover 

plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shalt be 

used. 

High salt content and low sodium content. 

This water is not suitable for cultivation under norma! conditions. If this water is used for 

moderate type of lands under necessary situation, the soil tums salty. This water can be used 

for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shail be provided to drain out the salt 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

agriculture under normal conditions. 

High salt content and moderate sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 

moderate type of lands under necessary situation, the soil tums saity. This water can be used 

for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

High salt content and high sodium content: 

This water is not suitable for agriculture under normal conditions. If this water is to be 

ulilized for heavy soils then while giving water moisture shail provide proper drainage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

High Salt content and high sodium content 

This water is not suitable for agriculture under normal conditions. If this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper dramage 

facikty. Abundant quantity water is necessary Wo limprove physical condition of the sail and 

fer high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

This water is not suitable for cultivation if its content is more than 1.25. But, if its content 

ranges from 1.25 to 2.5 then 50 to 100 kes of Gypsum and Gypsum if its content is more than 

25 then 100 to 150 kgs of shall be mixed with every water moisture and shall be dissolved 

in water to serve the crop. Otherwise the soil becomes bard anc nol suitable for cultivation. 

Note: This test analysis is made as per water sample provided by the farmer. 

  

Sd/- xxx (Hlegible) 

Assistant Director of Agniculture, 

Soil Testing Laboratory, 

Miryalaguda, Nalgonda District. 
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Government of Telangana — Agricultural Department 

Soil Testing Centre — Miryalaguda 

Water Sample Test Recommendations Report 

Seal of Assistant Director of Agriculturai, Soi! Testing Laborator: NSC Canai. Miryalaguda. 

  

  

  

  

  

  

  

  

  

  

  

      

  

    
  

  

| Farmer Officer Hon ole 2 Farmer name Chepun Ramachandraiah 

Organizavan NGT Case - 

| Jomnt 

committee 

team 

{3 Name village Veliminedu 4+ Mandal Chityala 

5. Date of receipt of . | 04/02/2022 6. Sy.No 348/E 

water sample 

7 | Laboratory No. | 06 | 8. Source of Imgaiion BAW 

ro Salt index (EC)|: [19 [10. PH (Acidity’ Neutral | : | 6.68 

| (Millimos‘cm}? Alkalaniry) ; i 

I Anions (Meq/Litre) | 12. Cations (Meq/Lire} |: | 

i Carbonates (CO2) | Nil i. Calcium Magnesium | : | 13.41 

(Ca+Me) 

ii. | Bicarbonates (HCOz) | 3.4 i. Sodium + Potassium | 3.58 

| (Na + K) 

iu. | Chlorides (Cl:) | present 

iv. | Sulphatcs (SO) | Present 

¥ Nitrates 

13. | Residual Sodium | 0 14. Sodium Endorsemen: |: | 1.29 

Carbonate (R.S.C) | Ratio (S.A.R) l 

15. | Class O3S ‘a 

1. C1S1: Lew salt content and low Sodium content: 

1.CiSt Low salt content and low Sodium content 

This water is suitable for all types of soils and crops. If this water is utilized for gummny soils 

then while giving water moisture shall provide proper drainage facility. 

2. C251 Moderate salt content and low sodium content: 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

3. C282 Moderate salt content and moderate sodium content: 

This water is suitable for all types of soils and crops in normal! conditions. If this water is to 

be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility, Saline lands resistant crops like ragi, paddy, cotton, ctc., shall only be cultivated. 

4 C283 Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in nerma! conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shail provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton. etc., shall only be cultivated. 

5.C284 Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, ctc., shall only be culuvated. 

6. C381 High Salt content and low sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

used for heavy soils, shall be culavated within a short period of time to obtain crops & while 

giving water moisture shall provide proper drainage facility. Abundant quantity water is 

necessary to improve physical condinon of the soil and fer high production. 

aT AX. - 

se 
LN 

¢ Translation from Telugu (Xerex Copy) to Englisa



7.C3$2 

&. C383 

9. C354 

10.C4S1 

11.482 

12.C4S3 

13.C4S4 

14. 

Residual 
Sodium 

Carbonate 
(RS.C) 

@ 
High salt content and sodium content 

This water shal! be used onty for lands having suitable facility ct water drainage system. The 

soil turns saline if this water is used for cultivation of inigadie dry method crops. This water 

can be used for light i.e., sand type soil for cultivation of wet crops with proper land 

management. Organic fertilizers like livestock manure, campast. raw leaf fertilizers, etc., 

shal) be mostly used and drainage system shall be proviced. Cultivation of saline lands 

resistant crops like ragi, paddy, cotton, etc.. are beneficial. 

  

High salt content and high sodium content: 

This water is not suitable for agriculture unless proper dramage facility is provided. Special 

management methods shall be adopted for removal of salt. Saline resistance crops shall only 

be cultivated. This water shail be used only for irrigable dry crops by providing proper 

drainage facility. The above mentioned measures shall be adopted if this water is used for 

saline lands and moreover plenty of chemical fertilizers like Gypsum, Super Phosphate, 

Ammonium Sulphate shall be used. 

High salt content and high sodium content: 

This water is not suitable for agricultural unless proper drainage facility is provided. The 

above mentioned measures shall be adopted if this water is used for saline lands and moreover 

plenty of chemical fertilizers like Gypsum, Super Phosphate. Ammonium Sulphate shall be 

used. 

High salt content and low sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 

moderate type of lands under necessary situation, the soil turns salty. This water can be used 

for light sandy soils by providing proper drainage faciliry. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be proviced to drain out the salt. 

Saline resisting crops like ragi, paddy, ete shall be used. This water is not suitable for 

agriculture under normal conditions. 

High salt content and moderate sodium content 

This water is not suitable for cultivation under normal conditions. If this water is used for 

moderate type of lands under necessary situation, the soil turns salty. This wa
ter can be used 

for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 

Saline resisting crops like ragi, paddy, ete shall be used. 
This water is not suitable for 

High salt content and high sodium content: 
This water is not suitable for agriculture under normal conditions. If this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Abundant quantity water is necessary (0 improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

High Salt content and high sodium content 

This water is not suitable fer agriculture under normal conditions. If this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

This water is not suitable for cultivation if its content is more than 1.25. But, if its content 

ranges from 1.25 to 2.5 then 50 to 100 kgs of Gypsum and Gypsum if its content is more than 

2.5 then 100 to 150 kgs of shall be mixed with every water moisture and shall be dissolved 

in water to serve the crop. Otherwise the sail becomes hard and not suitable for cultivation. 

Note: This test analysis is made as per water sample provided by the farmer. 

Sd/- xxx (legible) 

Assistant Director of Agriculture, 

Soil Testing Laboratory, 

Miryalaguda, Nalgonda District.    
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@ 
Government of Telangana — Agricultural Department 

Soil Testing Centre — Miryalaguda 

Water Sample Test Recommendations Report 

Seal of Assistant Director of Agricultural, Soi Tesung Laboratory. NSC Canal, Miryalaguda. 

  

  

  

  

  

  

  

  

  

  

  

  

      
  

: Farmer Officer Hon bie 2 Farmer name , Chepun Ramachandraiah 

| Urganizacon NGT Case - 

. Jomnt 

commuttee 

team 

8 Name, village 'Veliminedu 4 Mandal > Chityala 

5 Date of receipt of |: | 04/02/2022 ' 6. Sy.No. >| 348/E 

water sample 
| 

7. | Laboratory No. |: | 07 8  Sourceoflmigation |: | Biw | 

9. | Salt index (EC)|: | 1.7 10. PH (Acidity/ Neutral/ | =| 6.73 

(Millimoséem)? | Alkalanity) 

TL Anions (Meq/Litre) | : (72. Cations (Meq/Litre) | : | | 

i. | Carbonates (CO) =| : | Nil |i. Calcium Magnesium | : | 14.23 

. | (CatMg) I | 

ii. | Bicarbonates(HCQ2) |: | 4.68 | ii. Sodium + Potassium ; : | 2.7? | 

| (Na+K) 
ix. | Chlorides (Clo) : | present | | 

iv. | Sulphates (SO>) |: | Present | | 

MU Nitrates | | ] 

13.| Residual Sodium |: | 0 14, Sodium Endorsement | : | 1.03 

Carbonate (R.S.C) | Ratio (S-A.R) 

15. | Class os C38: 

1. CIS1: Low salt content and low Sodium content: 

1.C1S1 : Lew salt content and low Sodium content 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

2.C2$1 : Moderate salt content and low sodium content: 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

3.C2S2 “Moderate salt content and moderate sodium content: 
This water is suitable for all types of soils and crops in normal conditions. If this water is to 

be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

4.C2S83 - Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper dramage 

facility. Saline lands resistant crops like ragi, paddy, cotton, ctc., shall only be cultivated. 

254 - Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

6.C3$1 - High Salt content and low sodium content: 

a 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

used for heavy soils. shall be cultivated within a short period af time to obtain crops & while 

giving water moisture shall provide proper drainage fucility. Abundant quantity water is 

necessary te improve physical condition of the soil and for high production. 

TP ctneine Benen Tolar, (Xerox Canv’ to English @pe ee = =e" 2.  



7:G3S2 

&. C3S3 

9. C384 

10.C4S1 

11.C482 

12.C483 

13.C4S4 

14. 

Residual 
Sodium 
Carbonate 

(R.S.C) 

@) 
h salt content and moderate sodium content: This water shal] be used only for lands having suitable acuity of water drainage system. The sou turns saline if this water is used for cultivation of urigabic dry method crops. This water 

manasement. Organic fertilizers like livestock manure, Compost, raw leaf fertilizers, etc., shall be mostly used and drainage system shall be Previced. Cultivation of saline lands reststant crops like ragi, paddy, cotton, etc., arc beneticial. 

High salt content and Bich sodium content: 
| This water is not suit for agriculture unless Proper drainage facility is provided. Special management methods shall be adopted for removal of salt. Saline resistance crops shall only be cultivaied. This water shall be used only for irrigable dry crops by providing proper drainage facility. The above mentioned measures shal! be adopted if this water is used for saline lands and moreover Plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be used. 

High salt content and hi sodium content: 
This water is not suitable for agricultural unless proper drainage facility is provided. The above mentioned measures shall be adopted if this water is used for saline lands and moreover plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be used. 

salt content and content: 
This water is not suitable for cultivation under normal conditions. If this water is used for moderate type of lands under necessary situation, the soil tums salty. This water can be used for light sandy soils by providing proper drainage facility. But, more water taps are used to dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. Suline resisting crops like rag), paddy, etc shall be used. This water is not suitable for agriculture under normal conditions. 

salt content and moderate sodium content: 
This water is not suitable for cultivation under norma! conditions. Uf this water is used for 

igh salt content and sodium ; 
This water is not suitable for agriculture under normal conditions. If this water is to be utilized for heavy soils then while giving water moisture shall provide proper drai facility. Abundant quantity water is Recessary to improve physical condition of the soil and for high production. This water is pot suitable for agricultural cultivation except for total sandy soils. 

High Salt content and hich sodium 
Thts water is not suitable for agriculrure under normal conditions. If this water is to be utilized for heavy soils then while giving water moisture shal] provide proper drainage facility. Abundant quantity water is necessary to improve physical condition of the sail and for high production. This water is not suitable for agricultural cultivation except for total sandy soils. 

Note: This test analysis is made as per water sample provided by the farmer. 

Sd/- xxx (Ilegible) 
Assistant Director of Agriculture, 

Soil Testing Laboratory, 
Miryalaguda, Naigonda Distri 

avert 4, et 
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Government of Telangana — Agricultural Department 

Soil Testing Centre — Miryalaguda 

Water Sample Test Recommendations Report 

  

  

  

  

  

        

  

  

    
  
    
    
  

Seal af Assistant Director of Agricultural. Soi. Testing Laboraior. NSC Canal, Miryalaguda. 

, Farmer Officer! | Hon‘ble 2. | Farmer name |: | Menu. Raju 

. Organization : NGT Case - 

‘| ; Joint 

commuittec 

| ean | | 

3. » Name’ village 1 Veliminedu < ‘Mandal : | Chityala 

5. | Date of receipt of | : | 04/02/2022 | 6. Sy.No. - | 344 

water sample 
__|l 

7. | Laboratory No. | 08 ' 8. Source of Imgation Bw | 

; > Sai index (EC): | 16 30. PH (Acidity’ Neutral: | 6.68 

(Millimosicmy | Alkalanity) 

II, | Anions (Meq/Litre) |: | [ 12. | Cations (Meq/Litre) | 

i. | Carbonates (CO:) |: | Nii |. | Calcium Magnesium |: | 12.96 

| __ (Ca*+Mg) | 

|i: | Biearbonates (HCO:) |: | 3.52 la. Sodium + Potassium |; 3.09 | 

| 1 | I iNa + K) | 

| iii, | Chlorides (Cla) |: | present | 

[ iv. | Sulphates (SO) |: | Present | 

| Nitrates Pale | | 

43.) Residual Sodium |= | 0 114. | Sodium Endorsement | : | 1.19 

| Carbonate (R.S.C) | | | Ratio(S.A.R) |_| 

P15. | Class f: | c3s | | | 

  

1. C1S1: Low salt content and low Sodium content: 

1.C1S1 : Low salt content and low Sodium content: 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

2.C2S1 - Moderate sali content and low sodium content 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

3. C282 - Moderate salt content and moderate sodium content: 

This water is suitable for all types of soils and crops in norma! conditions. If this water 1s to 

be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, ete., shall only be cultivated. 

4. C283 . Moderate salt content and high sodium content: 

This water is suitable for many types of soils and creps in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, cte., shall only be cultivated. 

5.C2SA - Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cowon, cte., shall only be cultivated. 

6.C3S1 : High Salt content and low sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

used for heavy soils. shall be cultivated within a short period of time to obtain crops & while 

giving water moisture shall provide proper drainage facility. Abundsnt quantity water is 

necessary to improve physical condition of the soi! and for high production. 

       



7 C382 

8. C383 

9. C354 

10.C451 

11.C4S82 

12.C4S3 

13.C4S4 

14. 
Residual 
Sodium 

Carbonate 

(R.S.C) 

@ 
High salt content and moderate sodium content: 
This water shall be used only for lands having suitabie facility of water drainage system. The 
sou turns saline if this water is used for cultivation of irrigable dry method crops. This water 
can be used for light ie, sand type soil for cultivation of wet crops with proper land 
management. Organic fertilizers like livestock manure. compost, raw leaf fertilizers, etc.. 

shall be mostly used and drainage system shall be providec. Cultivation of saline lands 
resistant crops like ragi, saddy, cotton, etc., are beneficial. 

High salt content and high sodium content: | 
This water is not suitable for agriculmre unless proper drainage facility is provided. Special 
management methods shall be adopted for removal of salt. Saline resistance crops shall only 
be cultivated. This water shal] be used only for irrigable dry crops by providing proper 
drainage facility. The above mentioned measures shall be adopted if this water is used for 
saline lands and moreover plenty of chemical fertilizers like Gypsum, Super Phosphate, 
Aramenium Sulphate shall be used. 

High salt content and high sodium content: 
This water is not suitable for agrncnitural unless proper dratnage facility is provided. The 
above mentioned measures shall be adopted if this water is used for saline lands and moreover 
plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be 
used. 

  

High salt content and low sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 
moderate type of lands urder necessary situation, the soil tums salty. This water can be used 
for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 
Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 
agriculture under normal conditions. 

High salt content and moderate sodium content: 
This water is not suitable for cultivation under normal conditions. If this water is used for 
moderate type of lands under necessary situation, the soil turns salty. This water can be used 
for light sandy soils by providmg proper drainage faciliry. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

agriculture under normal conditions. 

  

High salt content and high sodium content: 

This water is not suitable for agriculture under normal conditions. If this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

High Salt content and high sodium content: 
This water is not suitable for agriculture under normal conditions. If this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is-not suitable for agricultural cultivation except for total 

sandy soils. 

This water is not suitable for cultivation if its content is more than 1.25. But, if its content 

ranges from 1.25 to 2.5 then 50 to 100 kgs of Gypsum and Gypsum if its content is more than 

2.5 then 100 to 150 kgs of shall be mixed with every water moisture and shall be dissolved 

in water to serve the crop. Otherwise the soil becomes hard and not suitable for cultivation. 

Note: This test analysis is made as per water sample provided by the farmer. 

  
Sd/- xxx (Hegible) 

Assistant Director of Agriculture, 
Soil Testing Laboratory, , 

Miryalaguda, Nalgonda District..O> 
(af 
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Government of Telangana — Agricultural Department 

Soil Testing Centre — Miryalaguda 

Water Sample Test Recommendations Report 

Seal of Assistant Director of Agricultural. So.. Testing Laboratory, NSC Canal, Miryalaguda. 

  

  

  

  
  

  

  

  

  

  

  

    
  

  

  

Farmer Officer. Hon'ble |2?. Farmer name |: Mettu. Sathajah 

Organization NGT Case - | 

! Joint | 

committee 

team 

3.) Namer village >) Veliminedu | 3. | Mandal _:  Chityala 

3) Date of reccipt of |. | 04/02/2022 | 6. | Sy.No. }:] 351 

Water sample 

7. | Laboratory No. |: | 09 | 8. Source ofimigation |: | BW | 

9 Salt index (EC)|: | 1.7 lo. PH (Acidity/ Neutral’ = 6.78 | 

(Millimos/cm)* | | Alkalanity) | | 

It. | Anions (Meq/Litre) |: | | 12. | Cations (Meq/Live) | : | 

Carbonates (CO2) =|: ‘| Nil ‘; Calcium Magnesium | : | 13.99 

| (Ca+Mg) 

ii. | Bicarbonates (HCOz) |: | 3.56 ii. Sodium + Potassium |: , 3.00 

| | (Na + K) | 

ii. | Chlorides (Cl) |: | present | 

| iv. | Sulphates (SOz) |: | Present | T | 

|v. | Nitrates jr | | | | 

13. | Residual Sodium |: [0 14. Sodium Endorsement : | 1.13 

Carbonate (R.S.C) | Ratio (S.A.R) 

| 15. | Class > | C38: |   
  

1. C1S1: Lew salt content and low Sodium content: 

L.C1S1 : Low salt content and low Sodium content: 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture sha.l provide proper drainage facility. 

2. C281 : Moderate salt content and low sodium content: 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

3. C282 : Moderate salt content and moderate sodium content: 

This water is suitable for all types of soils and crops in normal conditions. If this water is to 

be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

4.C283 - Moderate salt content and high sodium content: 

This waler is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper dramage 

facility. Saline lands resistant crops like ragi, paddy, cotton, ctc., shall only be cultivated. 

$.C284 : Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi. paddy. cotton, etc., shall only be cultivated. 

6. C351 igh Salt content and low sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

used for heavy soils, shall be cultivated within a short period of time to obtain crops & while 

giving water moisture shall provide proper drainage facility. Abundant quantity i 

necessary to improve physical condition of the soil and for high production. 
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8. C3S3 

9. C384 

10.C4S! 

?1.C482 

12.C483 

13.C4S4 

14. 
Residual 
Sodium 

Carbonate 

(R.S.C) 

135 
High salt content and moderate sodium content: 

This water shall be used only for lands having suitable facility of water drainage system. The 

soil curs saline if this water is used for cultivation of irrigable dry method crops. This water 

can be used for light i.e. sand type soil for cultivation cf wet crops with proper land 

management. Organic feznlizers like livestock manure, compost. raw leaf ferulizers, etc.. 

shall de mostly used and drainage system shall be provided. Cultivation of saline lands 

resistant crops hke ragi, paddy, cotton, etc., are beneficia!. 

High salt content and high sodium content: 
This water is not suitable Zor agriculture unless proper drainage facility is provided. Special 

management methods shall be adopted for removal of salt. Saline resistance crops shall only 

be cultivated. This water shall be used only for irigable dry crops by providing proper 

drainage facility. The above mentioned measures shall Se adopted if this water is used for 

saline lands and morcover plenty of chemical fertilizers !ixe Gypsum, Super Phosphate, 

Ammonium Sulphate shall be used. 

  

High salt content and high sodium content: é 

This water is not suitable for agricultural unless proper drainage facility is provided. The 

above mentioned measures shall be adopted if this water is used for saline lands and moreover 

plenty of chemical fertilizers like Gypsum, Super Phosphate. Ammonium Sulphate shall be 

used. 

High salt content and low sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 

moderate type of lands under necessary situation, the soil turns salty. This water can be used 

for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

agnculture under nonnal conditions. 

High salt content and moderate sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 

moderate type of lands under necessary situation, the soil turzs salty. This water can be used 

for light sandy soils by providing proper drainage faciliry. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

agriculture under normal conditions. 

High salt content and high sodium content: 

This water is not suitable for agriculture under normal conditions. If this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper dramage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

High Salt content and high sodium content: 

This water is not suitable for agriculture under nonmal conditions. {f this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

   

This water is not suitable for cultivation if its content is more than 1.25. But, if its conteat 

ranges from 1.25 to 2.5 then 50 to 100 kes of Gypsum and Gypsum if its content is more than 

2.5 then 100 to 150 kgs of shall be mixed with every water morsture and shall be dissolved 

in water to serve the crop. Otherwise the soil becomes hard and not suitable for cultivation. 

Note: This test analysis is made as per water sample provided by the farmer. 

  

Sd/- xxx (Illegible) 
Assistant Director of Agriculture, 

Se Soil Testing Laboratory, 

oy Miryalaguda, Nalgonda District. 
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Government of Telangana — Agricultural Department 
Soil Testing Centre — Miryalaguda 

Water Sample Test Recommendations Report 
Seal of Assistant Director of Agricultural. So: Testing Laboraton. NSC Canal, Miryalaguda 

  

  

  

  

  

  

    
  

  

  

  

    

  

Farmer. Officer: Hon'ble 2 Farmer name > | Soma. Anjireddy 

Organization NOT Case - 

' Joint I 

committee 

team 

3 Name? village . | Veliminedu 4. Mandal Chityala | 

5. | Date of receipt of 04/02/2022 6 ~=Sy.No = | 293 + 285 | 
water sample 

7 | Laboratory No. J: | to | 8. Sourceofimgaton .: | BAW 
9. | Salt index (EC)|: | 14 | 10. PEE{Acidity/ Neutral/ | : | 6.27 

{Millimos/cm)* 1 | | Alkalanity) | 

ll. Anions (Meq/Litre} |: | | 12. | Cations (Meq/Litre) | = 

1. | Carbonates (CO») |: | Nil |i, Calcium Magnesium | : | 11-11 

|_| ____iCa+Mg) 
n. | Bicarbonates (HCO2) 5.72 | ii. Sodium + Potassium | : | 2.89 

| | (Na + K) | 

iti. | Chlorides (Cl) |: | present 
| iv. | Sulphates (SO2) : | Present 

v Nitrates {: | | 

13.) Residual Sodium |: | 0 14. Sodium Endorsement | : | 1.22 
Carbonate (R.S.C) | Ratio (S.A.R) 

15. | Class |: | C3Ss   
  

1. C1iS1: Low salt content and low Sodium content: 

  

1.C181 : [Low salt content and low Sodium content: 
This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

  

2. C28] : Moderate salt content and low sodium content: 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 
then while giving water moisture shail provide proper drainage facility. 

  

3. C282 : Moderate salt content and moderate sodium content: 

This water is suitable for all types of soils and crops in normal conditions. If this water is to 

be utilized for heavy soils then while giving water moisture shal] provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

4.C2S83 Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

  

§.C284 : Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall peovide proper drainage 

facility. Saline lands resistant crops like ragi, paddy. cotton, etc., shall only be cultivated. 

6. C381 : High Salt content and low sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

used for heavy soils, shall be cultivated within a short period of time to obtain crops & while 

giving water moisture shall provide proper drainage faciliry. Abundant quantity water is 

necessary to improve physical condition of the soil and for high production. 

+ ¥ 
—   * tease oad 

ee, |! Translation from Telugu ' Xerox Capy) to English We. =



7.C382 

8. C383 

9. C354 

10.C4S1 

11.C4S2 

12.C453 

13.C4S4 

14. 

Residual 

Sodium 
Carbonate 
(R-S.C) 

High salt content and moderate sodium content: 
This water shall be used only for lands having suitable facility of water drainage system. The 
soil tums saline if this water is used for cultivation of inigable dry method crops. This water 
can be used for light i.e., sand type soil for cultivation of wet crops with proper land 
management. Organic fertilizers hike livestock manure, compost, raw leaf fertilizers, eic.. 
shali be mostly used and drainage system shall be providec. Cultivauon of saline lands 
resistant crops Jike ragi, paddy, cotton, etc.. are beneficial 

High salt content and high|sedium content: 
This water is not suitable for agriculture unless proper drainage facility is provided. Special 
management methods shal] be adopted for removal of salt. Saline resistance crops shall only 
be cultivated. This water shall be used only for irrigable dry crops by providing proper 
drainage facility. The above mentioned measures shal] be adopted if this water is used for 
saline lands and moreover plenty of chemical fertilizers like Gypsum, Super Phosphate, 
Ammonium Sulphare shall be used. 

High salt content and high sodium content: 
This water is not suitable for agricultural unless proper drainage facility is provided. The 

above mentioned measures shall be adopted if this water is used for saline lands and moreover 

plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be 

used. 

High salt content and low sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 

moderate type of lands under necessary situation, the soil turns salty. This water can be used 

for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

agriculture under normal conditions. 

High salt content and moderate sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 

moderate type of lands under necessary situation, the soil turns salty. This water can be used 

for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

agriculture under normal conditions. 

High salt content and high sodium content: 

This water is not suitable for agriculture under normal conditions. if this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

High Salt content and high sodium content: 

This water is not suitable for agriculture under normal conditions. If this water is to be 

utlized for heavy soils then while giving water moisture shall provide proper dramage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

This water is not suitadle for cultivation if its content is more than 1.25. But, if its content 

fanges from 1.25 to 2.5 then 50 to 100 kgs of Gypsum and Gypsum if its content is more than 

2.5 then 100 to 150 kgs of shall be mixed with every water moisture and shall be dissolved 

in water to serve the crop. Otherwise the soil becomes hard and not suitable for cultivation. 

     

Note: This test analysis is made as per water sample provided by the farmer. 

Aa 
3? 
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Sd/- xxx (Hlegible) 

oa Assistant Director of Agriculture, 
Soil Testing Laboratory, : 

Miryalaguda, Nalgonda District’ - =~ 
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Government of Telangana — Agricultura] Department 

Soil Testing Centre — Miryalaguda 

Water Sample Test Recommendations Report 

  

  

  

  

  

  

        
  

  

  

  

    

Seal of Assistant Director of Agricultural. Soi) Testing Laboratory, NSC Canal, Miryalaguda. 

Farmer/ Officer’ - | Honble ’ 2 Farmer name | J.Narendar 

Organization NGT Case - | 

| Joint | 

committee 

team | 

3. | Name village ’. | Veliminedu 4. Mandal , Chityala 

5. | Date of receipt of | : | 04/02/2022 (6. Sy.No. | 286/A 

water sample 

7 | Laboratory No. fr Tu 8. Sourceoflrrigation © B/W | 

5 Salt mdex (EC)/: | Ll 10. PH (Acidity/ Neutral’. - 6.94 

(Millimos’cm) Alkalanity) | 

11. | Anions (Meq/Litre) |: | | 12.) Cations (Meq/Litre) | : | 

i. | Carbonates(CO2) =|: ‘| Nil Ti. Calcium Magnesium =: | 8.43 
| (Ca+Mg) 

ii. | Bicarbonates (HCOQ2) |: | 2.92 li © Sedium + Potassium =: | 2.56 

| (Na+ K) | 

in. | Chlondes (Cl) | present | | 

rv. | Sulphates (SO2) | Present | | | 

|v. | Nitrates = il |_| 

| 13. | Residual Sodium |: | 0 14. Sodium Endorsement | : | 1-25 

Carbonate (R.S.C) | Ratio (S.A.R) 
15. | Class > | C3S; | |   
  

1. C1S1: Lew salt content and low Sodium content: 

1.CiSl 

be
 CIS 

3. C2S2 

4. C283 

6. C3S1 

    

Low salt content and low Sodium content 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture shall provide proper drainage facility. 

Moderate salt content and low sodium content: 

This water is suitable for all types of soils and crops. If this water is utilized for gummy soils 

then while giving water moisture sha:| provide proper drainage facility. 

Moderate salt content and moderate sodium content: 

This water is suitable for all types of soils and crops in normal conditions. If this water is to 

be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

Moderate salt content and high sodium content: 

This waler is suitable for many types of soils and crops in normal conditions. If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Saline lands resistant crops like ragi, paddy, cotton, etc., shall only be cultivated. 

Moderate salt content and high sodium content: 

This water is suitable for many types of soils and crops in normal conditions, If this water is 

to be utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Sahne lands resistant crops like ragi. paddy, cotton, etc., shall only be cultivated. 

High Salt content and low sodium content: 

This water is suitable for many types of soils and crops in normal conditions. If this water is 

used for heavy soils, shall be cultivated within a short period of time to obtain crops & while 

giving water moisture shall provide proper drainage facility. Abundant quantity water is 

necessary to improve physical condition of the soil and for high production. SSF 

    na Tete Benen Tele ) Yaray Canv} ta English |



F-GoS2 

&. C383 

9. C3S4 

10.C4S1 

11.C4S2 

12.C4S3 

13.C4S4 

14. 

Residual 
Sodium 

Carbonate 

(RS.C) 

High salt content and moderate sodium content: 

This water shail be used only for lands having suitable facility of water drainage system. The 

soul tums saline if this water is used for cultivation of itigabie dry method crops. This water 
can be used for light 1.e., sand type soil for cultivation of wet crops with proper land 
management. Organic fertilizers like livestock manure, compost raw leaf fertilizers, etc., 

shall be mostly used and drainage system shall be provided. Cuitvation of saline lands 

resistant crops like ragi, paddy, cotton, etc., are beneficial. 

  

igh salt content and high sodi content: 

This water is not suitable for agriculture unless proper drainage facility is provided. Special 
Management methods shal} be adopted for removal of salt. Saline resistance crops shall only 
be cultivated. This water shall be used only for irrigable dry crops by providing proper 
drainage facility. The above mentioned measures shall be adopted if this water is used for 
saline lands and moreover plenty of chemical fertilizers like Gypsum, Super Phosphate, 
Ammonium Sulphate shall be used. 

High salt content and higs sodium content: 

This water is not suitable for agricultural unless proper drainage facility is provided. The 
above mentioned measures shall be adopted if this water is used for saline lands and moreover 
plenty of chemical fertilizers like Gypsum, Super Phosphate, Ammonium Sulphate shall be 

used. 

High salt content and low sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 
moderate type of lands under necessary situation, the soil turns salty. This water can be used 
for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt. 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

agriculture under normal conditions. 

High salt content and moderate sodium content: 

This water is not suitable for cultivation under normal conditions. If this water is used for 

moderate type of lands under necessary situation, the soil turns salty. This water can be used 

for light sandy soils by providing proper drainage facility. But, more water taps are used to 

dissolve salt in the water and proper drainage facility shall be provided to drain out the salt 

Saline resisting crops like ragi, paddy, etc shall be used. This water is not suitable for 

agnculture under normal conditions. 

  

High salt content and high sodium content: 

This water is not suitable for agriculture under normal conditions. If this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

High Salt content and high sodium content: 

This water is not suitable for agriculture under normal conditions. If this water is to be 

utilized for heavy soils then while giving water moisture shall provide proper drainage 

facility. Abundant quantity water is necessary to improve physical condition of the soil and 

for high production. This water is not suitable for agricultural cultivation except for total 

sandy soils. 

This water is not suitable for cultivation if its content is more than 1.25. But, if its content 

ranges from 1.25 to 2.5 then 50 to 100 kgs of Gypsum and Gypsum if its content is more than 

25 then }00 to 150 kgs of shall be mixed with every water moisture and shall be dissolved 

in water to serve the crop. Otherwise the soil becomes hard and not suitable for cultivation. 

Note: This test analysis is made as per watet sample provided by the farmer. 

Sd/- xxx (Illegible) 
Assistant Director of Agriculture, 

Soil Testing Laboratory, 
Miryalaguda, Nalgonda District, > => /, 
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LABNO. 1/2022 

AGRICULTURAL DEPARTMENT { 

SOIL HEALTH CARD 

SOIL FERTILITY REPORT 
NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA 

Name of the farmer ba
 

Chepuri Ramachancraiah 

  

  

  

  

  

2. Father Name : Durgaiah 

3. Village : Veliminedu 

4. Manda! Chityal 

5. Dry or Wet 

6. Extent 

7. Sy.No : 348/E 

8. Date of collection of soil sample : 04/02/2022 

ANALYSIS RESULTS 

1. Nature of Soil | Light | Medium | Weight | Moderate More alkalie 
: SCL Acidie Neutral Light | 

2. Hychogen | 

Index 7.49 | | 

a} Light soils 

b) Heavy Less than | 6to7.5 7.6 to 8.0 8.1 to | More than 

soils 6.0 | a5 | 85 
6 to 8.0 8.1 to 8.5 | 

Less than 8.6 to 9.0 | More than 

| 6.0 | 9.0 
| 3. Salt Index | Normal Germination | Salt density | Harm to crop | 

(EC) (0.04) Up to 1.0 Difficult Difficuit to 
mmf/cm Upto 1.5 ito2 Intolerable | More than 3 

A. Light Soil | Up to 2.0 1.5 to3 crops | More than 

| B. Mocerate 2to4 2 to 3.0 45 
| soil 3to4.5 More than 

C. Heavy 2to4 6.0 
| soil | 4to6 

4. Organic Carbon (0.25) Less Moderate More 

ay Less than 0.5 0.5 ta 0.75 Move than 0.75 

BAS 

   



5. Available Nitrogen(50) Less Moderate More 

Kg/Acre. Oto 112 112te224 Mare than 224 

& Available Phosphorus Less Moderate More 

(8) Kg/Acre Oto &.0 9 to 20 more than 20 

7. Available Potash (20) Less Moderate More 

Ke/Acre Oto 60 61 to 120 More than 120 

SPECIAL SUGGESTIONS: 

1. All the sail is baving black dry soils Qdara sells) Gypsum shall used @ ——/ Acre and the form 

land shall be repaired. Organic fertilizers and green mane like Baby black gram, jeeluga or 

janurmu 10 to 15 kgs per acre shall be cultivated in the filed. and it shall be ploughed in the 

form land. 

2. White barren and milky dry creps and land containing mare slat content shall be properly 

ploughed shall be made inte terminals with water and the water shall be drained out after 24 

heurs through drainage canals. In this way, the process shall be continued for 4 to 5 times. 

Moreover iis better to live stock manaure and thick clay is added. 

3. Types of recommended paddy crops for more alkali —— 

MTU 1020. 

Sdif- 0m 
Assistant Director of Agriculture 

(Soil Testing Laboratory) 

Miryalaguda, Naigonda District. 

i/ Translation from Telugu (Xesox copy) to English “i 
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RECOMMENDED DOSE OF NUTRIENTS/ FERTILIZERS IN KILOS: ACRE 
  

Dose of nutrients in kilos per Dose of fertilizers 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

    

  

  

  

  

  

  

  

  

  

        
  

  

Crop lhe rion Quantity acre in kilos per acre 

per acre) Nitrogen Phosphorus Potash! DAP MOP Urea 

Minimum 62 31 mit 67 35 108 

Paddy 4 Moderate 48 24 14 52 | 27 | 84 

Maximum ot 7 WW 37 1g $9 

Minimum 1u4 3l 26 67 43 200 | 

Maize 4 Moderate 8 24 20 32] 3 153 1 

Maximum 56 17 14 37.) «23 «107 

Mintmum 31 21 16 46 27 30 

Jowar 4 Moderate 24 16 ie 35. 20 «| «39 | 

Maximum 17 11 8 24 13 28 | 

T Minimum | 3 16 10 35 «17+ 54 | 

Bajra 1 ' Moderate | = 24 12 8 26 13 | 42 | 

Maximum 17 8 6 17 | 10 | 30 | 

[Minimum | 10 26 eo ts7t oo] 0 | 

Pulses 2 Moderate & 20 6 43 

Maximum| 6 14 o | 30] 0 7 1 

[Minimum | 16 8 7 17) 12 28 

Castor Oil I | Moderate | 12 5 13] 8 | 21 

(Maximum) & 4 4 9 | 7 | 14 

Minimum) 10 21 2% | 46 | 43 

Groundnut 4 Moderate 8 16 20 35 33 | 

Maximum 6 TI i ) 24 | 23 | 

Manm | 62 31 31 67 52 | 108 

Cotton 5 Moderate 48 24 24 52 40 84 

Maximum | 34 7 7 | 37 | 28 | 59 | 

“Minimum | 104 31 az 67 | 70 | 200 

Chilly 10 [Moderate 80 24 32. | 52 | 53 | 153 

Maximum, 56 1? 22 37 37 | 107 | 

[Minimum | 31 31 16 67 | 27 | 41 

Sunflower : Moderate 24 24 2) 52 20 | 32 

| Maximum 17 1? 8 37 13 22 

oa = // Translation from Telugu (Xerox copy) tyEggiish // 

az Tee 2 BAT y 
"Tr « 

   



LABNO. 2/2022 

AGRICULTURAL DEPARTMENT 

SOIL HEALTH CARD 

SOIL FERTUTY REPORT 

NALGONDA/SURYAPET; /BHONGIR/MIRYALAGUDA 

1. Name of the farmer : Chepuri Ramachandraiah 

  

    

  

    
  

2. Father Name : Durgaiah 

3. Village : Veliminedu 

4. Mandal + Chityal 

5. Dry or Wet 

6. Extent 

7. Sy.No. : 348/E 

8. Oate of collection of soil sample : OAfO2/2022 

ANALYSIS RESULTS. 

[ 1.. Nature of Soil Re | Medium Weight | Moderate More alkalie 

> SCL Acide | Neutral tight 

2. Hydrogen | 

Index 7.48 

c) Light soils 

| d}) Heavy Less than 675 7.6 ta 8.0 8.1 to More than 

sails | 6.0 85 8.5 

| | 6t0 8.0 | 8.11085 

Lessthan | 8.6 t09.0 More than 

| | 6.0 | 9.0 

3. Salt index | Normal Germination | Saltdensity | Harm te crop | 

(EC) (0.04) | Upto 1.0 Difficult Difficutt to 

| mm/cm Upto15 1to2 intolerable | Miore than 3 

D. lightSoil | Upto2.0 15to3 erops More than 

| E, Moderate 2to4 Zto 30 | 4.5 

soil | 3to45 | More than | 

F. Heavy 2to4 | 60 | 

soil 406 

oy MA 
oF Vy =, 

aa ft ~ |   
 



Organic Carbon (0.25) Less Moderate More 

Less than 05 0.5 to 0.75 More than 0.75 

| 

Available Nitrogen({10) = Less Moderate More 

Kg/Acre. Oto 112 112 to 224 More than 224 

Available Phosphorus Less Moderate More 

(6) Ke/Acre 0 to 8.0 9 to 20 more than 20 

Available Potash (27) Less Moderate More 

Kg/Acre Oto 60 61 to 120 More than 120 

SPECIAL SUGGESTIONS: 

All the soil is having black dry soils (Klara soils) Gypsum shall used @ ——-/ Acre and the form 

land shall be repaired. Organic fertilizers and green manure like Baby black gram, jeeluga or 

janurnu 10 to 15 kgs per acre shail be cultivated in the filed and it shall be ploughed in the 

form land. 

White barren and milky dry crops and land containing more siat content shail be properly 

ploughed shall be made into terminais with water and the water shall 5e drained out after 24 

hours through drainage canals. In this way, the process shall be continued for 4 to 5 times. 

Moreover it is better to live stock manure and thick clay is adced. 

Types of recommended paddy crops for more alkali lands: Swarna, Vikas, Chaitanya, and 

MTU 1010. 

Sd/- 20x 

Assistant Director of Agriculture 

(Sail Testing Laboratory) 

Miryalaguda, Naigonda District. 

// Translation fram Telugu (Xerox copy) to English “l 
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RECOMMENDED DOSE OF NUTRIENTS/ FERTILIZERS IN KILOS/ACRE 
  

Dose of fertilizers 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

    
  

  

  

  

  

  

  

  

  

  

  

Organic Dose of nutrients in kilos per 

Crop _ fertilizers(Tons Quantity acre in kilos per acre 
per acre) Nitrogeh Phosphorus Potash ' DAP MOP Urea : 

Minimum 62 31 21 | «67 + «035 | 108 

Paddy 4 Moderate| 48°, ~~+«24 16 52 27. 84 

Maximum 34 17 HW 37 O«d1B.sC«SD 

Minimum 104 31 26 | 67 43 200 

Maize 4 Moderate a? 20 32. «33—Ss«:S3B3 

Maximum 56 17 4 | 37 | 23 | 107 

[Minimum | 31 | 2i 16 46 27 50 

Jowar 4 Moderate | 24 | 16 12 35 | 2 39 

Maximum! 17 | II 8 24. «13..~«28 

[Minimum] 31 | 16 10.335. «17'~|:«S4 

| Bajra l Moderate | 24 | 12 8 26 | 13 | 42 

| Maximum | 17 8 6 17 10 | 30 

| Minimum! 10 | 26 0 57 0 

Pulses 2 “Moderate 8 20 0. 43 

Maximum | 14 0 30 1 

| Minimum 16 Fi 17) 122 / 8 

Casior Oil 1 | Moderate 12 5 13 8 | 21 

"Maximum 8 4 9 7 14 

‘Minimum | 10 21 % 4° «4: «4 

| Groundnut 4 | Moderate 16 20 35°33 

"Maximun| 6 | 11 14 24 | 23 4 | 

|Minimum| 62 | 31 310 67 52 108 | 

| Cotton 5 | Moderate 48 | 24 24 | 52) 40 | 84 | 

| Maximum 34 17 17 37 28 59 | 

Minimum | 104 31 a 67 | 70 | 200 

Chilly 10 [Moderate | 80 24 32. | 52 | 53 | 153 

Maximum 56 17 22 37 37 107 

Minimum 31 | 31 16 67 | 27 | «Al 

| Sunflower 3 | Moderate 24 24 12 | 52 | 20 | 32 

Maximum | 17 17 8 37.| 13 | 22     
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LAB NO. 3/2022 

AGRICULTURAL DEPARTMENT 
SOIL HEALTH CARD 

SOIL FERTILITY REPORT 
NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA 

1. Name of the farmer : Chepuri Ramachandraiah 

2. Father Name : Durgaiah 

3. Village : Veliminedu 

| 
| 

4. Mandal : Chityal 

5. Dry or Wet 

  

  

  

  

    
  

    

6. Extent 

7. Sy.No. + 348/E 

8. Date of collection of soil sample : 04/02/2022 

ANALYSIS RESULTS 

1. Nature of Seil | Light Medium Weight Moderate | More alkalie 

> SCL Acidie Neutral Light 

2. Hydrogen 

Index 7.5 | 
e) Light soils 

f) Heavy Less than 6to 7.5 7.6 to 8.0 | 8.1 to | More than 

soils | 6.0 85 | 85 

| 6 to 8.0 8.1to 8.5 
| Less than 8.6 to 9.0 | More than 

6.0 9.0 

3. Salt Index | Normal Germination | Salt density Harm to crop 

(EC) (0.04) Up to 1.0 Difficuit Difficultto 

mm/em Up to 1.5 1to2 intolerable More than 3 

G. Light Soil | Up to 2.0 1.5 to3 crops More than 

| H. Moderate 2to4 2 to 3.0 45 

| sou 3t0 4.5 More than 

1. Heavy 2to4 | 6.0 

| sail | | 4to6 | 

4. Organic Carbon (0.30) Less Maderate 

Less than 05 0.5 to 0.75 

DEA  



. Available Nitrogen(20) = Less Moderate More 

Ke/Acre. O to 112 112 to 224 = More than 224 

Available Phosphorus Less Moderate More 

{9) Ke/Aére Oto 2.0 9 to 20 more than 20 

Available Potash (20) Less Moderate More 

Kge/Acre te 60 61 to 120 More than 120 

SPECIAL SUGGESTIONS: 

All the soilis having black dry soits (lara sods) Gypsum shall used @ ——/ Acre and the form 

janumu 100 15 kes per acre shall be cultivated in the filed and it shail be ploughed in the 

form tand. 

White barren and milky dry crops and land containing more slat content shall be praperty 

ploughed shall be made inte terminals with water and the water shall be drained out after 

24 houss through drainage canats. ta this way, the process shall be cantinued for 4 to 5 

tinwes. Moreover it ts better to live stock- manure and thick clay is added. 

. Types of recommended paddy craps for move alicalt lands: Swama, Vikas, Chaitanya, and 

Saf- ocr 

Assistant Director of Agriculture 

(Soil Testing Laboratory) 
Miryalaguda, Nalgonda District. 

// Translation from Telugu (Kerex copy) to English // 
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RECOMMENDED DOSE OF NUTRIENTS. FERTILIZERS IN KILOS; ACRE 

Dose of nutnents inkilos per —- Dose of fertilizers in |   

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

    
  

  

  

    

  

    
  

  

  

  

  

  

        
  

Organic 

Crop fertilizers(Tons | Quantity acTe kilos peracre___| 
per acre) Nitrogen Phosphorus Potash DAP MOP > Urea 

Minimum 62 31 21 67 35 108 

Paddy 4 Moderate 4k 24 ié §2 ay 84 

Maximum | 32 17 li 37 18 59 

Minimum = 104 33 26 67 + 43 , 200 

Maize 4 Moderate 80 24 2G 52. 33 «| «153 

Maximum 36 7 NC} 37 23 | #107 | 

[Minimum | 31 2 6 | 4% | 27 | 50 | 

Jowar 4 Moderate 24 16 12 35 20 | 39 | 

/Maximum | = 17 i 8 24) 13 | 28 | 

[Minimum | 31 16 10 | 35 17 | 54 | 

Bajra [Moderate | 24 12 @ | 26 | 13 | 42 

[Maximum| 17 | 8 6 7 | 10 | 30 

[Minimum | 10 26 01357 0 

Puises 2 | Moderate | 8 20 0 43 0 

[Maximum| 6 14 0 | 30] 0 1 

Minimum | 16 7 | 17 | 12 | 2 

Castor Oil | Moderate} 12 | 5 |wi)]s | 2 

| Maximum | 8 4 ef 4 | 

TMinimum| 10 21 36 | 46 | 43 | | 

Groundnut 4 | Moderate | s 6 | 20 [ 35 | 33 

Maximum | 6 | 11 14 [ 24 { 23 | 4 

Minimum | 62 31 31 67 | 52 | 108 

Cotton 5 Moderate | 48 24 m2 52) 40) 84 

Maximum | 34 17 i7 | 37 | 28 | 59 

| Minimum | 104 31 | 42 | 67 | 7 | 200 

Chilly 10 Moderate | 80 24 32 32. 53 | 153 

Maximum | 56 17 7 | 37 | 37 | 107 

| Minimum | 31 31 16 67 | 27 41 

| Sunflower 3 | Moderate | 24 2A 12 52 | 20 32 

[Maximum| 17 | 17 | 8 37 | 13 | 22 

// Translation from Telugu (Xerox copy} to Eggiish // es 
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LABNO. 4/2022 

| AGRICULTURAL DEPARTRAENT 

SOIL HEALTH CARD 

SOW FERTILITY REPORT 

NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA 

1. Name of the farmer : Chepuri Ramachandraiah 

2. Father Name : Durgaiah 

3. Village : Vetiminedu 

4. Mandal : Chityal 

5. Dry or Wet 

6. Extent 

7. Sy.No. : 343/E 

8. Date of collection of soit sample : 04/02/2022 

ANALYSIS RESULTS 

[ 1.sNature of Soil | bight Medium Weight Moderate More alkalie 

> SCL | Acidic Neutral Light 

2. Hydrogen | 

index 7.69 

g) Light soils 

h) Heavy Lessthan = 6 107.5 7.6 te 3.0 8.1 ta More than 

sails 6.0 | 85 gs 

6te 80 8.1te8S 
Less than 8.6ta9.0 More than 

| 6.0 | | 2.0 

[ 3. Salt Index ’ Normal Germination | Salt density Harm to crop | 

(EC) (8.05) | Upte1.0 Difficult | Difficult to 

mm/on Upto 1s | 1te2 intolerable More than 3 

J. UghrSail | Upto 2.0 1.5to3 | crops More than 

K. Moderate 2to4 2 to 3.0 | 4.5 

soil 3te45 | More than 

L Heavy 2004 | 6.0 

| sail | 1 4to6 1 | 

4. Organic Carbon (@.30) Less Moderate 

: Less than 0.5 0.5 to 0.75 

a we   
 



Available Nitrogen(10) Less Moderate Moge 

Kg/Acre. 0 to 112 112 to 224 More than 224 

Available Phosphorus Less Moderate More 

(9) Kg/Acre Oto 8.0 9 to 20 more than 20 

Available Potash (15) Less Moderate More 

Kg/Acre 0 to 60 61 to 120 More than 120 

SPECIAL SUGGESTIONS: 

All the soil is having black dry soils (Klara soils) Gypsum shall used @ ——-/ Acre and the form 

land shall be repaired. Organic fertilizers and green manure like Baby black gram, jeeluga or 

janumu 10 to 15 kgs per acre shall be cultivated in the filed and it shall be ploughed in the 

form land. 

White barren and milky dry crops and tand containing more slat content shall be property 

ploughed shail be made into terminals with water and the water shall be drained out after 

24 hours through drainage canals. In this way, the process shall be continued for 4 to S 

times. Moseover it is better ta tive stock manure and thick clay is added. 

Types of recommended paddy craps for more alkali lands: Swarna, Vikas, Chaitanya, and 

MTU 1010. 

Sd/- 100% 

Assistant Director of Agriculture 

{Soil Testing Laboratory) 

Miryalaguda, Nalgonda District. 

// Translation from Telugu (Xerax copy) to English // 
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_____ RECOMMENDED DOSE OF NUTRIENTS/ FERTILIZERS IN KILOS/ACRE 
  

Dose of fertilizers 

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

    
  

  

  

  

  

  

  

      

  
  

Organic Dose of nutrients in kilos per 

Crop ferulizers(Tons Quantity acre in kilos per acre 
per acre) ‘| Nitrogen | Phosphorus Potash’ DAP MOP Urea | 

Minimum ' 62 31 21 67 | 35 | 108 

Paddy 4 Moderate 48 24 16 52 27 84 

Maximum 34 \7 li 37 18 59 

Minimum 104 31 26 67 43 © 200 

Maize 4 Moderate | 80 24 20° 52 | 33 | 153 
"Maximum 56 1? 14 37 23 107 

Minimum {31 21 16 46 27 | SO 

Jowar 4 Moderate 24 16 Iz 35° 20. «39 

Maximum) i7 | U1 8 | 241 13 | 28 
Minimum) 31 | 16 10 35 «87 «O54 

Bajra l Moderate 24. |. «12 #26 13 | 42 
Nauman) r 8 6 17> 10 i 30 

Minimum | 10 | 26 0 57 

Pulses 2 Moderate | 20 0. 43 

| Maximum | | 14 0 30 | 1 

Minmum) 16 | 7 17 12. 28 

| Castor Oil | 1 Modeate? 12) 5 |u|) s8 | ai 

f idaxiniam 8 | 4 9 7 | 14 

Minimum |) 10 21 46) 43 

| Groundaut 4 "Moderate | 16 20 | 35 | 33 | 

‘Maximum 6 il 14 | 24 | 23 

Minimum) 62. | 31 31. 67 | 52 | 108 

Cotton 5 Moderate | 48 | 24 24 52 | 40 | 84 

[Maxioum) 34] 17 i737, 28 | 59 

[Minimum | tea} 31 a 67 70 | 200 

Chilly | 10 Moderate 80 24 32 52) 33 | 153 

| Maximum 56 7 | 37 ) 37 | 107 

[Minimum | 31 31 16 «67 | «27 :| «4 

| Sunflower 3 [Moderate | 24 | 24 12 52, 20 | 32 

(Maximum| 17 | = 17 8 37 | 13 | 22 | 

aa  



  

  

  

LAB NO. 5/2022 

AGRICULTURAL DEPARTMENT 

SOIL HEALTH CARD 

SOIL FERTILITY REPORT 

NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA 

1. Name of the farmer : Chepuri Ramachandraian 

2. Father Name : Durgaiah 

3. Village : Veliminedu 

4. Mandal : Chityal 

5. Dry or Wet 

6. Extent 

7. Sy.No. > 348/E 

8. Date of collection of soil sample : 04/02/2022 

ANALYSIS RESULTS 

1. Nature of Soil | Light | Medium Weight ] Moderate | More 

SCL | Acidie Neutral Light | alkalie 

2. Hydrogen 
Index 7.69 | 
i) Light soils . 

j) Heavy | Lessthan | 6to7.5 7.6 to 8.0 a to. 

soils | 6.0 8.5 | More than 

6 to 8.0 8.1t0 8.5 8.5 

| Less than 8.6 to 9.0 

| 6.0 More than 

| | 9.0 

3. Sait Index Normal Germination Salt density Harm to crop | 

(EC) (0.04) | Up to 1.0 | Difficult Difficult to 

mm/cm Up ta 1.5 1to2 intolerable More than 3 

M. Light Soil | Upta2.0 | 1.5to3 crops | More than 4.5 

N. Moderate | 2t04 2 to 3.0 Morethan6.0 | 

| soil | 3to 4.5 | 

| O. Heavy | 204 

sail j | 4to6 | 

| oes 
4. Organic Carbon (0.35) Less KS on 

{hf _ > 

ct
 

wy 3 C fe   
 



Less than 0.5 0.5 to 0.75 More than 0.75 

Available Mitregen(20) Less. Moderate More 

Ke/Acre. Oto 112 11210 224 =©More than 224 

Available Phosphorus Less Moderate More 

(8) Ke/Arcre Oto8o 9to 20 more than 20 

Available Potash (17) Less Moderate More 

Kg/Acre Oto Gd 61 te 120 More than 120 

SPECIAL SUGGESTIONS: 

All the soil is having black dry soils (Klara soils) Gypsum shall used @ —-—-/ Acre and the form 
land shail be repaired. Organic fertilizers and green manure like Baby hiack gram, jecluga or 

janumu 16 to 15 kgs per acre shail be cultivated in the Gled and it shall be ploughed in the 

form land. 
White barren and milky dry crops and land containing more siat content shall be properly 

ploughed shail be made into terminais with water and the water shall be drained out after 

24 hours through drainage canals. tn this way, the precess shall be continued for 4 to S 
times. Moreover it ts better te live stock manure and thick clay is added. 

Types of recommended paddy crups for mere alkali lands: Swama, Vikas, Chaitanya, and 

MTU 1010 

Saif- 00% 
Assistant Director of Agriculture 

(Soil Testing Laboratory) 

Miryalaguda, Nalgonda District. 

/f Translation from Telugu (Merox copy) to English // 
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“RECOMMENDED DOSE OF NUTRIENTS. FERTILIZERS IN KILOS/ACRE 

Organic Dose of nutrents in kilos per Dose of fertilizers 

  

  

  

    
  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  

  
  

      

    

  

Crop fertlizers(Tons = Quantity ars in kilos per acre 

per acre) Nitrogen Phosphorus Potash DAP MOP Urea’ 

Minimum 62 31 21 67 35 108 

Paddy 4 Moderate 48 24 1é 52 | 27 | 84 

Maximum 34 1? ni 37 18 a | 

Zz Minimum 104 31 26 67 43-200 

Maize 4 Moderate 50 24 26 $2 33 153 

Maximum 50 17 i | 37 | 23 | 107 | 

“Minimum 31 21 ie | 46 | 27 | 50 | 

Jowar 4 Moderate 24 16 Lz 35 20 39 | 

Maximum 17 11 § 24 | 13+] «28 

[Minimum 3 16 10 35 #17 54 

Baira l | Moderate | 24 2 68 26 | 13 | 42 

[Maximum 17 8 6 17 | 10 | 30 

[Minimum 10. | 26 0 s7| 0) 0/ 

Pulses 2 | Moderate | & 20 G 43 0 0 

|Maximum| = 6 14 | 0 30 | 0 | 1 

[Minimum | 16 8 | 17 | 12 | 2 

Castor Oil | Moderate 12 6 [ 5 3 | 8 | 21 

Maximum 8 4 4 9 7 | 14 

"Minimum | 10 nT ae tae] 8 

Groundnut 4 Moderate | § 16 2 135 | 33 | 

"Maximum — 6 1" [34 | 24 | 23 | 

"Minimum 62 31 31. 67 | 52 | 108 

Cotton 5 Moderate | 48 24 236) «52 40 84 

[Maximum] 34 17 7 | 37 | 28 | 59 

Minimum | 104 31 a2 6770200 

Chilly 10 Moderate | 80 24 32 52 | 53 | 153 

Maximum 56 7 2 | 37 | 37 | 107 

Minimum 31 31 16 | 67 27 | 41 

Sunflower 3 Moderate | 24 24 2 | 52 | 20 | 32 | 

Maximum | 7 17 g | 37 | 13, | 22 | 
  

  

 



LABNO. 6/2022 

AGRICULTURAL DEPARTMENT 
SOW. HEALTH CARD 

SOW FERTWIFY REPORT 

NALGONDA/SURYAPET/BHONGIR/MIRYALAGUDA 

1. . Name of the fanner : Chepuri Ramachanareiah 

  

  

        
  

2. Father Name : Durgaiah 

3. Village : Veliminedu 

4. Mandal : Chityal 

5. Ory or Wet 

6. Extent 

7. Sy.No. : B48/E 

& Date of collection of soll sample : 04/02/2022 

ANALYSIS RESULTS 

1. Nature of Soil | light Medium Weight | Moderate | More alkalie 

> SCL Acidie Neutral Light 

2. Hydrogen | 

index 7.63 

k) Light soils | 
I) Heavy | Less than 6107.5 7.6 tO 8.0 | &2to | More than 

soils 6.0 85 | 85 

i 6waD B1wss | 
| Less than | $6to90 | More than 

| 60 9.0 

3. Salt index | Hormat Germination | Saltdensty | Harm to cep 

(EC) (0.08) =| Upto 10 Difficult Difficult to 

rm/cm Up to 15 Lw2 intolerable More than 3 

P LightScil | Upto 2.0 15to3 crops Morethan | 

Q. Moderete | 2to4 203.0 4s 

soil 3045 More than 

R. Heavy : 2m4 6.0 

soi Haaee 406 
~ Gea 
YS a —~ 

    
 



Organic Carbon (0.30) Less Moderate More 

Less than 0.5 0.5 to 0.75 More than 0.75 

Available Nitrogen(20) —_Less Moderate More 

Ke/Acre Oto 112 112 to 224 More than 224 

Available Phosphorus Less Moderate More 

(9) Kg/Acre Oto 8.0 9 to 20 more than 20 

Available Potash (33) Less Moderate More 

Ka/Acre Oto 60 61 to 120 More than 120 

SPECIAL SUGGESTIONS: 

All the soil is having black dry soits (Klara soils) Gypsum shall used @ ——-/ Acre and the form 

land shall be repaired. Organic fertilizers and green manure like Baby black gram, jeeluga or 

janumu 10 to 15 kgs per acre shail be cultivated in the filed and it shall be ploughed in the 

form land. 

White barren and milky dry crops and land containing more slat content shall be property 

ploughed shail be made into terminals with water and the water shall be drained out after 

24 hours through drainage canals. In this way, the process shall be continued for 4 to 5 

times. Moreover it is better to live stock manure and thick clay is added. 

Types of recommended paddy crops for more alkali lands: Swarna, Vikas, Chaitanya, and 

MTU 1010. 

Sd/- xox 
Assistant Director of Agriculture 

(Soil Testing Laboratory) 

Miryaiaguda, Nalgonda District. 

// Translation from Telugu (Xerox copy) to Engtish ft 
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RECOMMENDED DOSE OF NUTRIENTS/ FERTILIZERS IN KILOS/ACRE 

  

  

  

    

  

  

  

  

  

  

  

  

  

  

  

  

    
  

    

  

  

  

  

  

  

  

  

  

  

  

  

Organic | Dose of nutrients in kilos per = Dose of fertilizers | 
Crop fertilizers(Tons | Quantity acre in kilos peracre 

peracre) Nitrogen Phosphorus Potash DAP MOP Urea 
Minimum — 62. 31 2 67 | 35 | 108 | 

Paddy 4 Moderate | 48 24 16 52. 27 | 84 
Maximum | 34 17 11 37 18 | 59 | 

Minimum 104 31 26 +67 +43 200 
Maize 4 Moderate | 80) 2A 2 52) 33 | 153 | 

Maximum) 56) 7 4° 37 7 23 | 107 | 
Minimum| 31) 21 16 46 °«27:~):«S0 | 

Jowar 4 Moderate 24 6; 12 | 35 | 20 | 39 | 
Maximum| 17 | 11 | 8 | 24) 13) 28 | 
"Minimum 31. ~~«216 10 35 17 | 54 

| Bajra | 1 [Moderate | 24 | 12 8 2 | 13'| 42 

(Maximum) 17 | 8 6 | 17 | 10 | 30 
' Minimum 10 26 0 57 | o 

Pulses 2 Moderate | 8 20 0 43 | 

‘Maximm! 6 | 14 | 0 | 30 | = 
[Minmum| 16 | #8 | 7 + «+7 | 12 2 

| Castor Oil | 1 Moderate | 12 | 5 3. 8 2 
Maximum} 8 | 4.9 )7 | 14 
[Minimum | 10 21 2% 4 | 43+) 4 

| Groundnut | 4 | Moderate | | 16 | 20 | 35 | 33 | 
Maximum! 6 = | 11 [14 24) 23) 4 

| Minimum | 62 | 31 | 3 67 | 52 | 108 

Cotton 5 Moderate| 48 | 24 24 «52 «40 ~+| «84 
aan oe | 171 37 | 28 | 59 

| Minimum | 104. | 31 a 67 1 70 | 200 

Chilly 10 Moderate| 80 | 24 32. | 52 | 53 | 153 

‘Maximum | 56 17 Bm | 37 37 | 107 
[Minimum] 31.| 3l | 46 + «67 | a7 | 41 

| Suntiower 3 | Moderate; 24 | 24 | 12 | 52 | 20 | 32 

| | ‘Maximum| 17 | 17 | 8 | 37) 13 | @     
  

 



\5 ANNEXURE 710 

Annexure - 10 

Hindy’s Labs (P) Ltd 

Environment Compensation (EC) 

  

  

  

  

SLNo _—ODate Event No. of days | 

1 18.11.2020 | TSPCS issued directions to the industry. 
i - - 

2 15.12.2020 Compliance verified by TSPCB in connection with CFO | 28 

| renewal. 

| (Observed compliance of condition, except fer ‘2 

| conditions f.e., | 

| (1) Open storage & drums. 
(2) Net submitted Bank Guarantee- 

BC = PIXNXRXSXLF 
EC, = 95X15X1X 250X 2B 

= 9,97,500/- 

  

3. 37.02.2021 | TSPCB issued CFO order to the industry 
    4 | .12.2021 | Inspection conducted by TSPCB RO, & verify the 308 

compliance ia connection with CRO (Phase -4) application | 

(Non-compliance observed i.e. 

- not provided online stack monitor to the boiler. 

- Hood with extraction system to the HTDS tank not   
= 17.02.2021 te 20.12.2021) 

EC = PIXNXRXSXLF 

EC,= 95 X 1.5X 1 X 250 X 308 = 1,09,72,500/- 

      l
e
 

| Total no of days of non-compliance 336 
  
  

EC, + EC, = 9,97,500 + 1,09,72,500/- = 1,19,70,000/-



  

[54 

Hindy’s Labs (P) Ltd 

Compensation on account of Crops (Loss of soil fertifity) 

Land of the Petitioner: 3 Acres 

No. of crops for year: 2 

Crop yield: Paddy — 4028 Kgs/Acre/year 

Cotton — 584 Kgs/Acre/year 

  

  

  

SI.No | Type of Crop | 2019-20 2020-21 | = 2021-22 

1 | MSP Paddy (per Quintal) | 1815x40.28x3= | 1868 x 40.28x3 | 1960 x 40.28 x3 | 
219324.6 | = 225729.12 = 236846.4 
  

i } ! 

| Total for 3 years period and for 3 acres of land: 681900.12 

Hence, Average per 1 year for 3 acres: 227300.04 | 

For 10 years period (As sought by the applicant) : 
2273000.4 i 

  

2 | MSP Cotton (per Quintal) | 5550x5.84x3= | 5825x5.84x3 | 6025x5.84x3 
97236.00 = 102054.00 | = 105558.00 

| Total for 3 years period and for 3 acres of land: 304848.00 

Hence, Average per 1 year : 101616.00 

| For 10 years period (As sought by the applicant) : 

1016160.00     
Any one crop i.e., Paddy (or) Cotton may be considered as any one type of crop can be 

auttivated during a year.




